
List of cases which were e-filed during the month of August 2023

Court District Case No. Advocate Advocate email id Date of e-filing

1 CENTRAL

OMP(I)COMM-534/2023 9873347330 01.08.2023 31.07.2023

OMP(I)COMM-535/2023 9873347330 01.08.2023 31.07.2023

OMP(I)COMM-536/2023 8700925528 BASKAR@TRULEGAL.CO.IN 01.08.2023 31.07.2023

CS COMM-1130/2023 9810566007 07.08.2023 05.08.2023

OMP(I)COMM-545/2023 8700925528 BASKAR@TRULEGAL.CO.IN 07.08.2023 05.08.2023

CS COMM-1134/2023 9873837383 08.08.2023 07.08.2023

CS COMM—1141/2023 9911692228 09.08.2023 08.08.2023

OMP COMM-139/2023 9739046560 11.08.2023 10.08.2023

OMP(I)COMM-562/2023 9205511796 LEXPACITIO3@GMAIL.COM 14.08.2023 11.08.2023

OMP(I)COMM-563/2023 9205511796 LEXPACITIO3@GMAIL.COM 14.08.2023 11.08.2023

OMP(I)COMM-572/2023 9873347330 16.08.2023 14.08.2023

CS COMM-1160/2023 9810438858 AKPANDEYADV@YAHOO.COM 16.08.2023 14.08.2023

S.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

IDFC FIRST BANK VS TAFIJUR 
REHMAN

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHO
O.COM

IDFC FIRST BANK VS HIMANI 
SAXENS

MAYANK 
MAHAJAN

MAYANK_MAHAJAN05@YAHO
O.COM

AAKASH EDUCATION VS 
PARVESH KUMAR DHIMAR

VIDHUR 
SIKKA

NEWAGE PUMPS VS RANJEET 
MECHATRONICS LTD. 

MAMTA 
CHANDRA 

ADVOCATEMAMTACHANDRA
@GMAIL.COM

AAKASH EDUCATION VS 
SAURABH KUMAR 

VIDHUR 
SIKKA

SHRI AMBIKA FURNISHING VS 
PRAMOD KUMAR SHARMA

LALIT 
BESOYA

INFO@INNOVLEGAL@GMAIL.
COM

RAJESH KUMAR GUPTA VS 
MCD 

MOHIT 
SINGHAL 

SINGHALMOHITLEGAL@GAMI
L.COM

SATHEESHDWARAGANAHALLI
RAO AND ANRVsPNB 
HOUSINGFINANCE LTD.

SAKET 
GOGIA

SAKETGOGIA@LAWTITUE.CO
M

IDFC FIRST BANK VS SANDEEP 
KUMAR

RAHUL 
KASHYAP

IDFC FIRST BANK VS MAMTA 
MALHOTRA 

RAHUL 
KASHYAP

IDFC FIRST BANK VS SAMRITI 
MOTI LAL VOHRA

MAYANK 
MAHAJAN

MAYANK_MAHAJAN@YAHOO.
COM

VIJAY KUMAR AGGARWAL VS   
CHANDAN ARORA 

ANIL KUMAR 
PANDEY 



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

1 CENTRAL

CS COMM-1165/2023 P K GUPTA VS INFINITY FOODS AMIT GOEL 9810122373 18.08.2023 17.08.2023

OMP(I)COMM-573/2023 AXIS BANK VS TANU SHARMA 9873347330 19.08.2023 18.08.2023

OMP COMM-145/2023 S.K. TRIPATI 9015594951 LEXPACITIO3@GMAIL.COM 21.08.2023 19.08.2023

OMP (I) COMM-601/2023 HDFC BANK VS. ASHOK KUMAR 9811452002 ANISHBHOLA17@YAHOO.COM 21.08.2023 19.08.2023

CS COMM-1175/2023 VIPIN 987310902 PRANAY7@GAMIL.COM 22.08.2023 21.08.2023

CS COMM—1180/2023 NIKESH JAIN9213516713 24.08.2023 23.08.2023

CS COMM-1191/23 9911000126 ALOK KUMAR 28.08.2023 26.08.2023

CS COMM-1192/2023 9911000126 ALOK KUMAR 28.08.2023 26.08.2023

CS COMM-1195/2023 9910110832 VIJAY PRAKASH 28.08.2023 26.08.2023

CS COMM-1198/2023 9718209970 28.08.2023 26.08.2023

CS COMM-1208/2023 9999132159 ALOK KR. ROUT 31.08.2023 29.08.2023

CS COMM-1209/2023 9811161525 31.08.2023 29.08.2023
2 CENTRAL EX(C0MM)411/2023 9891475320 01-08-2023 31-07-2023

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

GOELASSOCIATES42@GMAIL.C
OM

VIMAL 
KHURANA

MAYANK_MAHAJAN@YAHOO.
COM

RUDHA KUMAR TRIPATI VS 
RELIANCE ASSET 
CONSTRUCTION

ANISH 
BHOLA

CANARA BANK VS RISHAB 
ENTEPRISES

RAJENDER PRASAD VS OPERA 
GLOBAL

NIKESHJAINADVOCATE@GMA
IL.COM

ICICI BANK VS. DEEPAK KUMAR 
KESHWANI

ALOK 
KUMAR

ICICI BANK VS. ABDULLAH 
MOIN

ALOK 
KUMAR

STATE BANK OF INDIA VS. 
AAGHAAZ & ORS.

VIJAY 
PRAKASH

LEVIS STRAUSS VS. ASHOK 
KUMAR

AASTHA 
SHARMA AASTHA SHARMA

STATE BANK OF INDIA VS. SYED 
ABDUL MANNAN

ALOK KR. 
ROUT

NITIN GUPTA VS. MUNICIPAL 
CORPORATION OF DELHI

SATENDRA
KUMAR 
SINGH 

SATENDRA
KUMAR SINGH 

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

JVL STEEL PVT LTD VS 
IMMOTAL BUILDCON PVT LTD 

PANKAJ 
SINGHAL 

pankajsingha.advocate@gmail.co
m



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

2 CENTRAL

OMP(I)530/2023 9873347330 01-08-2023 31-07-2023

CS(COMM)1112/2023 9810419936 02-08-2023 01-082023

8588825406

vipinllb26@gmail.com.

03-08-2023 02-08-2023

R.S.PRASAD 9811810060 03-08-2023 02-08-2023

CS (COMM)/1123/2023 7827723292 04-08-2023 03-08-2023

OMP(I)544/2023 8700925528

BHASKAR@TRULEGAL.CO.IN

07-08-2023 06-07-2023

CS (COMM)/1137/2023 9999132159 09-08-2023 08-08-2023

CS (COMM)/1138/2023 9811062684 09-08-2023 08-08-2023

CS (COMM)/1143/2023 9999993833 10-08-2023 09-08-2023

OMP(I)543/2023 IDFC BANK LTD VS ARSHIA 9873347330 10-08-2023 09-08-2023

CS (COMM)/1159/2023 9810047975

NA

14-08-2023 11-08-2023

OMP (I) (COMM)/560/2023 9205511796

caxpacific03@gmail.com 

14-08-2023 11-08-2023

OMP (I) (COMM)/561/2023 9205511796

caxpacific03@gmail.com 

14-08-2023 11-08-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

IDFC FIRST BANK VS 
BALVINDER KAUR 

MAYANK 
MAHAJAN 

mayank_mahajan05@yahoo.com 
ORANGE EDUCATION PVT LTD 
VS PARTHA MAJUMDER

NAVEEN 
KUMAR 
TRIPATHI

naveentripathi3012(@gmail.com
Execution (Comm.)/416/2023 DEEPAK SAREEN Vs AMBUJ 

HOTEL AND REAL ESTATE PVT 
LTD

SANJAY 
GHALOTH

CS (COMM)/1119/2023 M/S GIRJA ENGINEERS Vs M/S 
DSCL FENGSHUN WABAG 
CONSORTIUM

rsprasadadvo@gail.com
M/S KARIM HOTELS PVT LTD 
VS SARTAJ KHAN 

DIWAN 
ADVOCATES 

info@diwanadvocates.com
AAKASH EDUCATIONAL 
SERVICES LTD VS SANJAY 
KUMAR DAS 

BHASKAR 
KUMAR 
SHUKLA

STATE BANK OF INDIA VS 
ABDUL QUDDUS 

SH.A.K. 
ROUT 

akroutadvocate@gmail.co
SAMEER SETH VSD M/S K.K. 
ENTERPRISES

SH.K.K.SRIV
ASTAVA

kishore.srivas@gmail.com
RAJA RAM JHAWAR VS AMAN 
KUMAR 

SH 
SURENDER 
KUMAR 
TYAGI I.ex.cusuta@live.com
SH.MAYANK 
MAHAJAN 

mayanak -mahajan 
05@yahoo.com

AVINASH CHAND JAIN Vs 
RABIYA KAPOOR

ANJALI 
NEHRA(P),

IDFC FIRST BANK LIMITED Vs 
ALTAF DILAVAR

RAHUL 
KASHYAP(P),

IDFC FIRST BANK LIMITED Vs 
RAHMAT NOOR MOHAMMAD

RAHUL 
KASHYAP(P),

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

2 CENTRAL

NA

vinaytyagi4873@gmail.com

14-08-2023 08/10/23

OMP (I) (COMM)/565/2023 9873347330 16-08-2023 14-08-2023

OMP (I) (COMM)/566/2023 9873347330 16-08-2023 14-08-2023

OMP (I) (COMM)/564/2023 9873347330 16-08-2023 14-08-2023

OMP (COMM)/140/2023 9999972039 17-08-2023 16-08-2023

 (COMM)/1119/2023 MOHIT RAJ 8800792006 19-08-2023 18-08-2023

CS (COMM)/1170/2023 8586863313 21-08-2023 19-08-2023

CS (COMM)/1171/2023 9953283177 21-08-2023 19-08-2023

OMP (COMM)/144/2023 9868873138 21-08-2023 19-08-2023

OMP (COMM)/147/2023 8859922768 22-08-2023 21-08-2023

9953518347 22-08-2023 21-08-2023

OMP(I)COMM595/2023 HDFC BANK VS RAIS AHMAD 9811452022 25-08-2023 24-08-2023

OMP(I)596/2023 9811452022 25-08-2023 24-08-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

Execution 
(Comm)/432/2023

THROUGH AUTHORISED 
SIGNATORY MR ANIL DUBEY Vs 
ANIL KUMAR GUPTA AND ORS

Shachi 
Jain(P),

IDFC FIRST BANK LTD Vs 
PREMA DEVI

MAYANK 
MAHAJAN(P)
,

mayank_mahajan05@yahoo.com 
IDFC FIRST BANK LTD Vs 
MEENA AVTAR SINGH

MAYANK 
MAHAJAN(P)
,

mayank_mahajan05@yahoo.com 
IDFC FIRST BANK LTD Vs ATUL 
MISHRA

MAYANK 
MAHAJAN(P)
,

mayank_mahajan05@yahoo.com 
VISHU NARANG VS KASTUR 
POLYCOTT 

Dr. SHIRISH 
YADHUVNSH
I 

shirishyaduvanshi@hotmail .com 
PUNJAB NATIONAL BANK VS 
DILIP KUMAR RAM

MOHITRAJADVOCATE@GMAIL
.COM

UNION BANK OF INDIA VS 
BHARTI DEVI 

ARUN KR 
SHUKLA 

cconnect@snslegal.in
BASHEHAR LAL AMIT KUMAR 
VS CHIRG GULABANI 

JATIN 
AGGARWAL

jka.legal@gmail.com
ASHOK KUMAR VS BOMBAY 
MERCANTILE COOPERATIVE 
BANK 

GURVINDER 
SINGH 

advocategurvinder@gmail.com
NOSHAR Vs M/S SHRIRAM 
TRANSORT FINANCE COMPANY 
LIMITED

MINU 
CHANDRA

meenu_mahesh@rediffmail.com
Execution (Comm.)/443/2023 HDFC BANK LTD. Vs 

PARAMNEET KAUR
SUMIT 
AGGARWAL

diln@lawconnectadvocates.com
ANISH BHO-
LA(P),

Anish_bhola17@yahoo.com
HDFC BANK LTD. Vs NITISH 
JAIN 

ANISH BHO-
LA(P),

Anish_bhola17@yahoo.com

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#


Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

2 CENTRAL

CS (COMM)/1190/2023 9810481016 28-08-2023 26-08-2023

CS (COMM)/1119/2023 9910166559

NA 

29-08-2023

M.DJ 550/2023 SH RAJNISH 9958160505 29-08-2023 28-08-2023

M.DJ 556/2023 SH RAJNISH 9958160505 31-8–2023 29-08-2023

EX(C0MM)455/2023 9540197757 29-08-2023 28-08-2023

3 CENTRAL

CS (COMM)1110/2023 9871270660 01.08.2023 31-07-2023

CS (COMM)1109/2023 NA 01.08.2023 31-07-2023

CS (COMM)1114/2023 NA MANISH@KLFINDIA.COM 02.08.2023 15-07-2023

CS (COMM)1115/2023 9891938285 NA 02.08.2023 01-08-2023

OMP 136/2023 AMIT SINHA 9811560077 02.08.2023

CS (COMM)1116/2023 UMESH TYAGI VS MCD & ANR 8860939496 NA 02.08.2023 01-08-2023

CS (COMM)1118/2023 S.HUSSAIN 9893377875 03.08.2023 24-07-2023

CS (COMM)1121/2023 9911692228 03.08.2023 28.07.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CALVIN KLEIN TRADE MARK 
TRUST VS ASHOK KUMAR

PRAMOD 
KUMAR 
SINGH 

mail@thelegist.com 
PARAS ENTERPRISES VS 
ARUNA SNACK FOOD 

ASH 
RAJINDER 
KUMAR 
KASANA 

OYO APARTMENT S VS 
CONVEST OVERSEAS 

rajnish@rrassociates.net.in
OYO APARTMENT S VS 
CONVEST OVERSEAS 

rajnish@rrassociates.net.in
ICICI BANK VS GAURAV SINGH 
CHAUDHARY 

SH 
CHARANJEE
T SINGH 

cjsnjuris@gmail.com 
MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

AHMAD ZAI YASSER LTD VS. 
KNIGHT TRADING CO & ANR

PRAVEEN 
PAHUJA

PRAVEENPAHUJA72@GMAIL.C
OM

S.S IMPEX THROUGH TTS 
PROPRIETOR VS GRAFFINS 
INTERNATIONAL AND OTHERS

ABHISHEK 
GUPTA

 SNEHGUPTA15@GMAIL.COM, 
ADVABHISHEKPREMGUPTA@
GMAIL.COM

ICICI BANK LIMITED VS. 
HIMANSHI KUMAR

SATISH 
KUMAR

OPTIMISING RESOURCES 
PRIVATE LIMITED

PRANAY 
CHITALE

MOHD SAIFUDDIN VS.  
BAJAJFINANCE LIMITED AMITSINGHLEGAL@gmail.com  05-07-2023

DEEPANSHU 
KHATRI

SANDEEP CHAWLA 
PROPRIETOR OF R.C. 
INFORMATION

HAKIMUDDINSAIFEE5253@G
MAIL.COM

RAJESH KUMAR GUPTA VS. 
MCD

MOHIT 
SINGHAL

SINGHALMOHITLEGAL@GMAI
L.COM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

3 CENTRAL

CS (COMM)1120/2023 9911692228 03.08.2023 05.07.2023

EX (COMM)419/2023 8178109123  GDSHARMA98@G MAIL.COM 05.08.2023 22.07.2023

CS (COMM)1133/2023 S.V. TYAGI 9868112411 STY1954@GMAIL.COM 08.08.2023 07.08.2023

CS (COMM)1140/2023 9811041445 09.08.2023 03-08-2023

CS (COMM)1147/2023 9599796277 VARSHA9599@GMAIL.COM 10.08.2023

CS (COMM)1148/2023 AMIT GOEL 9810122373 10.08.2023 05-08-2023

CS(COMM)1151/2023 9810959432 10.08.2023 09-08-2023

EX (COMM)/431/2023 PANKAJ VS. MCD & ANR 9811161525 NA 10.08.2023 01-08-2023

OMP (I) (COMM-551/2023 9205511796 LAXPACIFIC03@GMAIL.COM 14.08.2023 05-08-2023

EX(COMM)435/2023 9958160505 17.08.2023 27-07-2023

OMP 141/2023 9739046560 18.08.2023 10-08-2023

EX(COMM)437/2023 AJIT NIRWAN  VS. MCD & ANR 9811161525 SKSINGH116@GMAIL.COM 18.08.2023 16-08-2023

EX(COMM)438/2023 BANWARI LAL VS. MCD & ANR 9811161525 SKSINGH116@GMAIL.COM 18.08.2023 16-08-2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

RAJESH KUMAR GUPTA VS. 
MCD

MOHIT 
SINGHAL

SINGHALMOHITLEGAL@GMAI
L.COM

SRP AUTOMATION PVT LTD VS. 
PARI INFRASTRASTRUCTURE

 G.D. 
SHARMA

BANK OF INDIA VS. M/S USHA 
CREATIONS 

SUPER INDIA SHOE MATERIAL 
PVT LTD VS. J.J. TRADE LINKS 
PVT LTD

MEENA 
CHAUDHARY mcsadvocate@gmail.com

SK VIMAL PERSHAD THROUGH 
SPA HOLDER VS. THE LEEVON 
TAILORS 

VARSHA 
SINGH  08-08-2023

SUPERBHAT ELECTRIC CO PVT 
LTD VS. KUKREJA BROTHERS

GOELASSOCIATES42@GMAIL.C
OM

SHRI RAM KISHORE SHARMA 
VS. THE EXECUTIVE ENGINEER

SANJAY 
BANSAL

MAIL2SANJAYBANSAL@GMAI
L.COM

SATYENDER 
KUMAR 
SINGH

IDFC BANK LTD. VS. MALTI 
SATPAL

SH.RAHUL 
KASHYAP

OYO APARTMENTS 
INVESTMENTS LLP VS. 
JATINDER PAL SINGH (Huf)

RAJNISH 
RANJAN

RAJNISH@RRASSOCIATES.NE
T.IN

SATHESH DWARAGANAHALLI 
RAO VS PNB HOUSING

SAKET 
GOGIA

SAKETGOGIA@LAWTTITUDE.C
OM

SATYENDER 
KUMAR 
SINGH

SATYENDER 
KUMAR 
SINGH



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

3 CENTRAL

EX(COMM)439/2023 KB BANSAL VS. MCD & ANR 9811161525 SKSINGH116@GMAIL.COM 18.08.2023 16-08-2023

CS (COMM)1169/2023 9911692228 18.08.2023 08-08-2023

OMP (I) (COMM)-604/2023 9811452022 26.08.2023 28-07-2023

CS (COMM)1164/2023 9711793807 18.08.2023 28-07-2023

OMP COMM 612/2023 9873347330 26.08.2023 18-08-2023

OMP COMM 613/2023 9873347330 26.08.2023 18-08-2023

OMP COMM 614/2023 9873347330 26.08.2023 18-08-2023

OMP 149/2023 8700419425 25.08.2023 23-08-2023

EX (COMM)449/2023 9871040589 INDOLEXLAW@GMAIL.COM 26.08.2023 24.08.2023

EX (COMM)450/2023 99990906303 NA 26.08.2023 21-04-2023

CS (COMM)1201/2023 SUMIT 9582041578 NA` 29.08.2023 19-07-2023

CS (COMM)1205/2023 CHARANJEET ARORA VS MCD 9810566116 29.08.2023 19-08-2023

CS (COMM)1207/2023 MP SINHA 9958665544 29.08.2023 28-08-2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

SATYENDER 
KUMAR 
SINGH

RAJESH KUMAR GUPTA VS. 
MCD & ANR

MOHIT 
SINGHAL

SINGHALMOHITLEGAL@GMAI
LC.OM

HDFC BANK LTD. VS. PARVEZ 
KHAN

ANISH 
BHOLA

ANISH_BHOLA17@YAHOO.CO
M

RAVI KUMAR AGGARWAL VS. 
RANJEET KUMAR GUPTA

NAVEEN 
JAIN

NAVEENJAIN11289@GMAIL.CO
M

IDFC FIRST BANK VS. ARUN 
RATHOR

MAYANK 
MAHAJAN

MAYANK_MAHAJN05@YAHOO
.COM

IDFC FIRST BANK VS. SUMIT 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJN05@YAHOO
.COM

IDFC FIRST BANK VS. 
NAGENDRA KUMAR RATHOR

MAYANK 
MAHAJAN

MAYANK_MAHAJN05@YAHOO
.COM

JAYCO FOOTWEAR & ORS VS. 
HDFC BANK

SATYAM 
PANDEY

ADVO.SATYAMPANDEY@GMAI
L.COM

ICICI BANK LIMITED VS. 
SUSHMITA DUTT

AMRENDER 
KUMAR

HDB FINANCIAL SERVICES LTD 
VS. RAMESH KUMAR 1

AMIT 
UPADHAYAA

DIVYANK BOSE VS SUSHIL 
KUMAR SEHGAL

VIKAS 
SHARMA

ADVOCATEVIKASSHARMA1@g
mail.com

ANKIT KOHLI VS HANSRAJ 
COLLEGE 

SINHAANDSINHALAWOFFICES
@GMAIL.COM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

3 CENTRAL

0MP I COMM 615/2023 9811452022 29.08.2023 11-08-2023

OMP I COMM 616/2023 IDFC VS SANJAY KUMAR SINGH 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

OMP I COMM 617/2023 IDFC BANK VS UMESH KUMAR 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

OMPI I COMM 618/2023 IDFC FIRST BANK VS BIJENDER 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

OMP I (COMM) 619/2023 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

OMP I COMM 620/2023 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

EX (COMM)454/2023 9999558504 29.08.2023 14-08-2023

EX (COMM)-457/2023 ICICI BANK LTD. VS. MANJU 9540197757 29.08.2023 14-08-2023

OMP COMM 151/2023 NAMAN 9999351267 NA 31.08.2023 28.08.2023
4 CENTRAL

CS (COMM)1110/2023 9871270660 01.08.2023 31-07-2023

CS (COMM)1109/2023 NA 01.08.2023 31-07-2023

CS (COMM)1114/2023 NA MANISH@KLFINDIA.COM 02.08.2023 15-07-2023

CS (COMM)1115/2023 9891938285 NA 02.08.2023 01-08-2023

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

HDFC BANK LTD VS. 
SURENDER KUMAR SINGH

ANISH 
BHOLA

ANISH_BHOLA17@YAHOO.CO
M

RAHUL 
KASHYAP

RAHUL 
KASHYAP

RAHUL 
KASHYAP

IDFC FIRST BANK VS KAMAL 
SINGH

RAHUL 
KASHYAP

IDFC FIRST BANK VS SHAUN 
PATRICK COLE

RAHUL 
KASHYAP

MAHESH CONSTRUCTION VS. 
MCD 

RAHUL 
MADHWANI

RAHUL_MADHWANI@HOTMA
IL.COM

SH. 
CHARANJEE
T SINGH cjsnjuris@gmail.com

DEEPAK GOYAL VS M/S 
VALLABH SAREE EMPORIUM

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

AHMAD ZAI YASSER LTD VS. 
KNIGHT TRADING CO & ANR

PRAVEEN 
PAHUJA

PRAVEENPAHUJA72@GMAIL.C
OM

S.S IMPEX THROUGH TTS 
PROPRIETOR VS GRAFFINS 
INTERNATIONAL AND OTHERS

ABHISHEK 
GUPTA

 SNEHGUPTA15@GMAIL.COM, 
ADVABHISHEKPREMGUPTA@
GMAIL.COM

ICICI BANK LIMITED VS. 
HIMANSHI KUMAR

SATISH 
KUMAR

OPTIMISING RESOURCES 
PRIVATE LIMITED

PRANAY 
CHITALE



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
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Advocate 
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Date of 
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4 CENTRAL

OMP 136/2023 AMIT SINHA 9811560077 02.08.2023

CS (COMM)1116/2023 UMESH TYAGI VS MCD & ANR 8860939496 NA 02.08.2023 01-08-2023

CS (COMM)1118/2023 S.HUSSAIN 9893377875 03.08.2023 24-07-2023

CS (COMM)1121/2023 9911692228 03.08.2023 28.07.2023

CS (COMM)1120/2023 9911692228 03.08.2023 05.07.2023

EX (COMM)419/2023 8178109123  GDSHARMA98@G MAIL.COM 05.08.2023 22.07.2023

CS (COMM)1133/2023 S.V. TYAGI 9868112411 STY1954@GMAIL.COM 08.08.2023 07.08.2023

CS (COMM)1140/2023 9811041445 09.08.2023 03-08-2023

CS (COMM)1147/2023 9599796277 VARSHA9599@GMAIL.COM 10.08.2023

CS (COMM)1148/2023 AMIT GOEL 9810122373 10.08.2023 05-08-2023

CS(COMM)1151/2023 9810959432 10.08.2023 09-08-2023

EX (COMM)/431/2023 PANKAJ VS. MCD & ANR 9811161525 NA 10.08.2023 01-08-2023

OMP (I) (COMM-551/2023 9205511796 LAXPACIFIC03@GMAIL.COM 14.08.2023 05-08-2023

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

MOHD SAIFUDDIN VS.  
BAJAJFINANCE LIMITED AMITSINGHLEGAL@gmail.com  05-07-2023

DEEPANSHU 
KHATRI

SANDEEP CHAWLA 
PROPRIETOR OF R.C. 
INFORMATION

HAKIMUDDINSAIFEE5253@G
MAIL.COM

RAJESH KUMAR GUPTA VS. 
MCD

MOHIT 
SINGHAL

SINGHALMOHITLEGAL@GMAI
L.COM

RAJESH KUMAR GUPTA VS. 
MCD

MOHIT 
SINGHAL

SINGHALMOHITLEGAL@GMAI
L.COM

SRP AUTOMATION PVT LTD VS. 
PARI INFRASTRASTRUCTURE

 G.D. 
SHARMA

BANK OF INDIA VS. M/S USHA 
CREATIONS 

SUPER INDIA SHOE MATERIAL 
PVT LTD VS. J.J. TRADE LINKS 
PVT LTD

MEENA 
CHAUDHARY mcsadvocate@gmail.com

SK VIMAL PERSHAD THROUGH 
SPA HOLDER VS. THE LEEVON 
TAILORS 

VARSHA 
SINGH  08-08-2023

SUPERBHAT ELECTRIC CO PVT 
LTD VS. KUKREJA BROTHERS

GOELASSOCIATES42@GMAIL.C
OM

SHRI RAM KISHORE SHARMA 
VS. THE EXECUTIVE ENGINEER

SANJAY 
BANSAL

MAIL2SANJAYBANSAL@GMAI
L.COM

SATYENDER 
KUMAR 
SINGH

IDFC BANK LTD. VS. MALTI 
SATPAL

SH.RAHUL 
KASHYAP
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EX(COMM)435/2023 9958160505 17.08.2023 27-07-2023

OMP 141/2023 9739046560 18.08.2023 10-08-2023

EX(COMM)437/2023 AJIT NIRWAN  VS. MCD & ANR 9811161525 SKSINGH116@GMAIL.COM 18.08.2023 16-08-2023

EX(COMM)438/2023 BANWARI LAL VS. MCD & ANR 9811161525 SKSINGH116@GMAIL.COM 18.08.2023 16-08-2023

EX(COMM)439/2023 KB BANSAL VS. MCD & ANR 9811161525 SKSINGH116@GMAIL.COM 18.08.2023 16-08-2023

CS (COMM)1169/2023 9911692228 18.08.2023 08-08-2023

OMP (I) (COMM)-604/2023 9811452022 26.08.2023 28-07-2023

CS (COMM)1164/2023 9711793807 18.08.2023 28-07-2023

OMP COMM 612/2023 9873347330 26.08.2023 18-08-2023

OMP COMM 613/2023 9873347330 26.08.2023 18-08-2023

OMP COMM 614/2023 9873347330 26.08.2023 18-08-2023

OMP 149/2023 8700419425 25.08.2023 23-08-2023

EX (COMM)449/2023 9871040589 INDOLEXLAW@GMAIL.COM 26.08.2023 24.08.2023

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

OYO APARTMENTS 
INVESTMENTS LLP VS. 
JATINDER PAL SINGH (Huf)

RAJNISH 
RANJAN

RAJNISH@RRASSOCIATES.NE
T.IN

SATHESH DWARAGANAHALLI 
RAO VS PNB HOUSING

SAKET 
GOGIA

SAKETGOGIA@LAWTTITUDE.C
OM

SATYENDER 
KUMAR 
SINGH

SATYENDER 
KUMAR 
SINGH

SATYENDER 
KUMAR 
SINGH

RAJESH KUMAR GUPTA VS. 
MCD & ANR

MOHIT 
SINGHAL

SINGHALMOHITLEGAL@GMAI
LC.OM

HDFC BANK LTD. VS. PARVEZ 
KHAN

ANISH 
BHOLA

ANISH_BHOLA17@YAHOO.CO
M

RAVI KUMAR AGGARWAL VS. 
RANJEET KUMAR GUPTA

NAVEEN 
JAIN

NAVEENJAIN11289@GMAIL.CO
M

IDFC FIRST BANK VS. ARUN 
RATHOR

MAYANK 
MAHAJAN

MAYANK_MAHAJN05@YAHOO
.COM

IDFC FIRST BANK VS. SUMIT 
SINGH

MAYANK 
MAHAJAN

MAYANK_MAHAJN05@YAHOO
.COM

IDFC FIRST BANK VS. 
NAGENDRA KUMAR RATHOR

MAYANK 
MAHAJAN

MAYANK_MAHAJN05@YAHOO
.COM

JAYCO FOOTWEAR & ORS VS. 
HDFC BANK

SATYAM 
PANDEY

ADVO.SATYAMPANDEY@GMAI
L.COM

ICICI BANK LIMITED VS. 
SUSHMITA DUTT

AMRENDER 
KUMAR
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EX (COMM)450/2023 99990906303 NA 26.08.2023 21-04-2023

CS (COMM)1201/2023 SUMIT 9582041578 NA` 29.08.2023 19-07-2023

CS (COMM)1205/2023 CHARANJEET ARORA VS MCD 9810566116 29.08.2023 19-08-2023

CS (COMM)1207/2023 MP SINHA 9958665544 29.08.2023 28-08-2023

0MP I COMM 615/2023 9811452022 29.08.2023 11-08-2023

OMP I COMM 616/2023 IDFC VS SANJAY KUMAR SINGH 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

OMP I COMM 617/2023 IDFC BANK VS UMESH KUMAR 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

OMPI I COMM 618/2023 IDFC FIRST BANK VS BIJENDER 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

OMP I (COMM) 619/2023 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

OMP I COMM 620/2023 9205511796 LAXPACIFIC03@GMAIL.COM 29.08.2023 11-08-2023

EX (COMM)454/2023 9999558504 29.08.2023 14-08-2023

EX (COMM)-457/2023 ICICI BANK LTD. VS. MANJU 9540197757 29.08.2023 14-08-2023

OMP COMM 151/2023 NAMAN 9999351267 NA 31.08.2023 28.08.2023

MS ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

HDB FINANCIAL SERVICES LTD 
VS. RAMESH KUMAR 1

AMIT 
UPADHAYAA

DIVYANK BOSE VS SUSHIL 
KUMAR SEHGAL

VIKAS 
SHARMA

ADVOCATEVIKASSHARMA1@g
mail.com

ANKIT KOHLI VS HANSRAJ 
COLLEGE 

SINHAANDSINHALAWOFFICES
@GMAIL.COM

HDFC BANK LTD VS. 
SURENDER KUMAR SINGH

ANISH 
BHOLA

ANISH_BHOLA17@YAHOO.CO
M

RAHUL 
KASHYAP

RAHUL 
KASHYAP

RAHUL 
KASHYAP

IDFC FIRST BANK VS KAMAL 
SINGH

RAHUL 
KASHYAP

IDFC FIRST BANK VS SHAUN 
PATRICK COLE

RAHUL 
KASHYAP

MAHESH CONSTRUCTION VS. 
MCD 

RAHUL 
MADHWANI

RAHUL_MADHWANI@HOTMA
IL.COM

SH. 
CHARANJEE
T SINGH cjsnjuris@gmail.com

DEEPAK GOYAL VS M/S 
VALLABH SAREE EMPORIUM
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5 CENTRAL

CS COMM-1108/2023 (RBT) NOT GIVEN NOT GIVEN 01.08.2023 01.08.2023

OMP(I)COMM-531/2023 NOT GIVEN NOT GIVEN 01.08.2023 01.08.2023

OMP(I)COMM-532/2023 NOT GIVEN NOT GIVEN 01.08.2023 01.08.2023

CS COMM-1113/2023 SBI V/S VISHAL SALUJA NOT GIVEN NOT GIVEN 02.08.2023 02.08.2023

MISC DJ -497/2023 NOT GIVEN NOT GIVEN 02.08.2023 02.08.2023

COUNTER CLAIM-39/2023 NOT GIVEN NOT GIVEN 02.08.2023 02.08.2023

OMP(I) COMM-541/2023 NOT GIVEN NOT GIVEN 04.08.2023 04.08.2023

EX. COMM-423/2023 NOT GIVEN NOT GIVEN 08.08.2023 08.08.2023

EX.COMM-424/2023 NOT GIVEN NOT GIVEN 08.08.2023 08.08.2023

CS COMM-1139/2023 NOT GIVEN NOT GIVEN 09.08.2023 09.08.2023

CS COMM-1146/2023 RAVI ANAND V/S RISHAB JAIN NOT GIVEN NOT GIVEN 10.08.2023 10.08.2023

OMP(I)COMM-549/2023 NOT GIVEN NOT GIVEN 11.08.2023 11.08.2023

OMP (I)  COMM-555/2023 NOT GIVEN NOT GIVEN 14.08.2023 14.08.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

SUNIL MIGLANI V/S NAVNEET 
GUPTA 

RAVJYOT 
SINGH

IDFC FIRST BANK V/S CAPITAL 
FIRMS 5482

MAYANK 
MAHAJAN

IDFC FIRST BANK V/S SOHAN 
PAL 0138

MAYANK 
MAHAJAN

ADAITA 
KUMAR 
ROUT

SANJAY CHAUDHARY V/S 
PRIYANKA MANCHANDA

VINAY 
SHANKAR

HARI SHARAN AND SON V/S 
BUDDY AIRPORT RETAIL PVT. 
LTD.

SUDHIR 
SANEJA

TATA CAPITAL FINANCIAL 
SERVICES V/S NARYAN LAL 

ANISH 
BHOLA

ICICI BANK LTD. V/S NEERAJ 
KUMAR 

SUNITA 
SINGH

ICICI BANK LTD. V/S RAVI 
KUMAR

SUNITA 
SINGH

PUNJAB NATIONAL BANK V/S 
MS S R OVERSEAS 

ANKUR 
AGGARWAL

PREM 
PRAKASH 

TATA CAPITAL FINANCIAL 
SERVICES LTD. V/S SARVESH 
KUMAR TIWARI

JOGINDER 
KR. SUKHIJA 

IDFC BANK LTD. V/S AATIF 
MOHTAKI 

RAHUL 
KASHYAP
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5 CENTRAL

OMP (I) COMM-503/2023 9873347330 16.08.2023 16.08.2023

CS COMM-1162/2023 9811161525 NOT GIVEN 17.08.2023 17.08.2023

EX. COMM-444/2023 9540787097 24.08.2023 24.08.2023

CS COMM-1181/2023 99990042642 sri.anshu83@gmail.com 25.08.2023 25.08.2023

CS COMM-1182/2023 9899832019 25.08.2023 25.08.2023

OMP(I) COMM-598/2023 9811452022 25.08.2023 25.08.2023

OMP(I)COMM-599/2023 9811452022 25.08.2023 25.08.2023

CS COMM-1197/2023 NOT GIVEN NOT GIVEN 28.08.2023 28.08.2023

CS COMM-1197/2023 KALPANA NOT GIVEN NOT GIVEN 28.08.2023 28.08.2023

CS COMM-1204/2023 7985177435 29.08.2023 29.08.2023

CS COMM-1203/2023 29.08.2023 29.08.2023
6 CENTRAL NIL 

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

IDFC BANK LTD. V/S CHETAN 
SHARMA

MAYANK 
MAHAJAN mayank_mahajan05@yahoo.com

LAKSHMI NARIAN SHARMA V/S 
MUNICIPAL CORPORATION OF 
DELHI

SATYENDRA 
KR. SINGH

MESSRS VED PRAKASH MITTAL 
AND SONS. V/S PRINCIPAL 
KIRORIMAL COLLEGEN NORTH 
CAMPUS DELHI sudhindratripathi@gmail.com

PUNJAB NATIONAL BANK V/S 
SADANAND INDUSTRY

ANKUR 
AGGARWAL

M/S SIDHARTH OVERSEAS V/S 
M/S SHREE PANCHGANGA 
AGRO IMPEX PVT. LTD. 

TUSHAR 
SHARMA Tusharsharma.adv@gmail.com

HDFC  ANK LTD. V/S ZAKIR 
SAIFI 

ANISH 
BHOLA Anish_Bhola17@yahoo.com

HDFC BANK LTD. V/S AMIT 
KUMAR

ANISH 
BHOLA Anish_Bhola17@yahoo.com

VIDHI TOYS V/S GUPTA TOYS 
AND GIFT CENTER

KULDEEP 
KUMAR

LATESH PROP OF M/S YADAV 
FOOTWEAR V/S GIRISH KR. 
CHHANGUMAL DEVNANI

MR. MAHINDER SINGH BATRA 
& ANR. V/S MR. TANU GARG

AKSHAT 
BAJPAI bajpai.akshat@gmail.com

M/S STAR EDUCATIONAL 
BOOKS V/S M/S CONSORTIUM 
BOOKS PVT. LTD. 

YOGENDER 
GAUTAM

9810668042/
8287177965 yogendragautamlegal@gmail.com

SH. SANJAY KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL
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Advocate 
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7 CENTRAL 1117/2023 IDBI BANK VS PAWAN VIVK KUMAR 9870347809 02-08-2023 31-07-2023

538/2023 9555688990 03-08-2023 31-07-2023

1124/2023 RAJESH KUMAR VS MCD 9555688990 04-08-2023 01-08-2023

1125/2023 RAJESH KUMAR VS MCD 9555688990 04-08-2023 01-08-2023

1126/2023 PARVEEN JAIN VS MAHALAXMI 9311155123 04-08-2023 01-08-2023

539/2023 IDBFC BANK VS PREM CHAND 9654213252 04-08-2023 01-08-2023

540/2023 IDFC BANK VS DIVYAM GUPTA 9540124565 04-08-2023 01-08-2023

542/2023 TATA CAPITAL VS RAJ BHAIRAV 9845654123 04-08-2023 02-08-2023

420/2023 9999354565 05-08-2023 02-08-2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

VIVEKKUMAR28@ICLOUD.IN

AAKASH EDUCATIONAL VS 
JITTAWAR SHARAD

VIDUR SIKKA VIDURSIKKAADV123@GMAIL.COM

MOHIT 
SINGHAL

SINGHALJIADV258@GMAIL.COM

MOHIT 
SINGHAL

SINGHALJIADV258@GMAIL.COM

SUNIL 
KUMAR

KUMARSUNIL@GMAIL.COM

MAYANK 
MAHAJAN

ADVMAHAJANJI@GMAIL.COM

MAYANK 
MAHAJAN

ADVMAHAJANJI@GMAIL.COM

ANISH 
BHOLA

BHOLAADV456@YAHOO.COM

FINTREE FINANCE VS AIRSON 
PHARMA

AMIT 
KUMAR

KUMARLAW123@GMAIL.COM

mailto:VIVEKKUMAR28@ICLOUD.IN
mailto:VIDURSIKKAADV123@GMAIL.COM
mailto:SINGHALJIADV258@GMAIL.COM
mailto:SINGHALJIADV258@GMAIL.COM
mailto:KUMARSUNIL@GMAIL.COM
mailto:ADVMAHAJANJI@GMAIL.COM
mailto:ADVMAHAJANJI@GMAIL.COM
mailto:BHOLAADV456@YAHOO.COM
mailto:KUMARLAW123@GMAIL.COM
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138/2023 BHARAT PAL VS CAPRI GLOBAL 9540553212 07-08-2023 05-08-2023

1135/2023 92130456123 08-08-2023 05-08-2023

1136/2023 IS INDUSTRIES VS M/S ARVIND 9650456789 08-08-2023 06-08-2023

425/2023 ARPIT JAIN 9899789845 08-08-2023 06-08-2023

427/2023 AU SMALL VS MOHAN VERMA 9540695412 09-08-2023 07-08-2023

1152/2023 9540124565 10-08-2023 07-08-2023

428/2023 RAJESH KUMAR VS MCD 9845654123 10-08-2023 09-08-2023

429/2023 RAJESH KUMAR VS MCD 9540124565 10-08-2023 09-08-2023

1153/2023 M/S SUPERBHARTI VS AMAN AMIT GOEL 9540124565 11-08-2023 10-08-2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

JITENDRA 
KUMAR

JITENDRAKUMARADV786@GMAIL.COM

DINESH KUMAR VS ACCENT 
THE GROOMS

MANISH 
DEWAN

DEWANJIADV1989@GMAIL.COM

HIMA 
AKHTAR

HIMAKHANADV@GMAIL.COM

M/S DULI CHAND VS AROMA 
SPICE

JAINARPIT@GMAIL.COM

MANOJ 
KUMAR

KUMARMANOJ369@GMAIL.COM

SHRI RAM KISHORE VS 
DELHIJAL BOARD

SANJAY 
BANSAL

BANSALJIADV@GMAIL.COM

SATENDRA 
KUMAR 
SINGH

KUMARSINGHSATENDARA@GMAIL.COM

SATENDRA 
KUMAR 
SINGH

KUMARSINGHSATENDARA@GMAIL.COM

AMITGOEL@GMAIL.COM

mailto:JITENDRAKUMARADV786@GMAIL.COM
mailto:DEWANJIADV1989@GMAIL.COM
mailto:HIMAKHANADV@GMAIL.COM
mailto:JAINARPIT@GMAIL.COM
mailto:KUMARMANOJ369@GMAIL.COM
mailto:BANSALJIADV@GMAIL.COM
mailto:KUMARSINGHSATENDARA@GMAIL.COM
mailto:KUMARSINGHSATENDARA@GMAIL.COM
mailto:AMITGOEL@GMAIL.COM
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1154/2023 AMIT GOEL 9540124565 11-08-2023 10-08-2023

1161/2023 ANITA KATHURIA VS JATIN AMIT VOHRA9999354565 16-08-2023 10-08-2023

434/2023 UMESH TYAGI VS MCD AKHIL RANA 9213049782 16-08-2023 10-08-2023

574/2023 ABID 95130587985 19-08-2023 10-08-2023

1176/2023 VARUN BEDI 9870347809 23-08-2023 10-08-2023

1178/2023 STAR BIOMED VS DEXA PATH 9555688990 24-08-2023 17-08-2023

584/2023 IDFC BANK VS RAJ KUMAR 9555688990 24-08-2023 17-08-2023

585/2023 IDFC BANK VS YOGESH RANA 9555688990 24-08-2023 17-08-2023

586/2023 IDFC BANK VS DEEN MD. 9311155123 24-08-2023 19-08-2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

M/S SUPERBHARTI VS M/S 
LEXLA ENERGY

AMITGOEL@GMAIL.COM

AMITGOEL@GMAIL.COM

RAJAJIADV589@GMAIL.COM

VASU FINSERVE VS 
GHANSHYAM 

ABIDKHANADV@GMAIL.COM

SARAOGI SUPER SALES VS 
BIRENDRA

SINGHALJIADV258@GMAIL.COM

AMIT 
CHAWLA

SINGHALJIADV258@GMAIL.COM

MAYANK 
MAHAJAN

MAYANKMAHAJ123@GMAIL.COM

MAYANK 
MAHAJAN

MAYANKMAHAJ123@GMAIL.COM

MAYANK 
MAHAJAN

MAYANKMAHAJ123@GMAIL.COM

mailto:AMITGOEL@GMAIL.COM
mailto:AMITGOEL@GMAIL.COM
mailto:RAJAJIADV589@GMAIL.COM
mailto:ABIDKHANADV@GMAIL.COM
mailto:SINGHALJIADV258@GMAIL.COM
mailto:SINGHALJIADV258@GMAIL.COM
mailto:MAYANKMAHAJ123@GMAIL.COM
mailto:MAYANKMAHAJ123@GMAIL.COM
mailto:MAYANKMAHAJ123@GMAIL.COM
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587/2023 IDFC BANK VS DUSHYANT 9654213252 24-08-2023 19-08-2023

588/2023 IDFC BANK VS YASH SHARMA 9540124565 24-08-2023 21-08-2023

590/2023 9845654123 24-08-2023 21-08-2023

591/2023 9870347809 24-08-2023 21-08-2023

593/2023 HDFC BANK VS ARMAN KHAN 9555688990 24-08-2023 21-08-2023

1185/2023 NAVEEN VS THE DIRECTOR 9555688990 25-08-2023 21-08-2023

603/2023 HDFC BANK VS RAJ KUMAR 9555688990 25-08-2023 24-08-2023

1189/2023 SHAILENDER SINGH VS PREM ANKIT JAIN 9311155123 26-08-2023 24-08-2023

448/2023 RADHEY SHAYAM VS MCD 9654213252 26-08-2023 24-08-2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

MAYANK 
MAHAJAN

MAYANKMAHAJ123@GMAIL.COM

MAYANK 
MAHAJAN

MAYANKMAHAJ123@GMAIL.COM

IDFC BANK VS SANJEEV 
KUMAR

MAYANK 
MAHAJAN

MAYANKMAHAJ123@GMAIL.COM

IDFC BANK VS MANDEEP 
SINGH

MAYANK 
MAHAJAN

MAYANKMAHAJ123@GMAIL.COM

MAYANK 
MAHAJAN

MAYANKMAHAJ123@GMAIL.COM

ANISH 
BHOLA

ANISH 
BHOLAADV@GMAIL.COM

ANISH 
BHOLA

ANISH 
BHOLAADV@GMAIL.COM

JAINANKIT@GMAIL.COM

SATENDAR 
SINGH

SINGHADVJI@GMAIL.COM

mailto:MAYANKMAHAJ123@GMAIL.COM
mailto:MAYANKMAHAJ123@GMAIL.COM
mailto:MAYANKMAHAJ123@GMAIL.COM
mailto:MAYANKMAHAJ123@GMAIL.COM
mailto:MAYANKMAHAJ123@GMAIL.COM
mailto:BHOLAADV@GMAIL.COM
mailto:BHOLAADV@GMAIL.COM
mailto:JAINANKIT@GMAIL.COM
mailto:SINGHADVJI@GMAIL.COM


Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

7 CENTRAL

1199/2023 9540124565 28-08-2023 24-08-2023

459/2023 MUKESH GOEL VS MCD 9845654123 31-08-2023 29-08-2023

8 Central

1122/2023 03.08.2023 28.07.2023

1172/2023 8527022200 21.08.2023 11.08.2023
9 Central

OMP (I) (COMM)/533/2023 9873347330 01-08-2023 31.07.2023

CS (COMM)/1129/2023 8750602223 05-08-2023 04.08.2023

CS (COMM)/1150/2023 9810959433 10-08-2023 09.08.2023

CS (COMM)/1149/2023 9250277818 10-08-2023 09.08.2023

CS (COMM)/1155/2023 9899331166 11-08-2023 10.08.2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

INDER PREET VS CHINTAN 
NAITHANI

RAJESH 
PANDAY

PANDAYADV789@GMAIL.COM

AVINASH 
TRIVEDI

TRIVEDIJIADV156@GMAIL.COM

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

RAJESH KUMAR GUPTA VS. 
MCD & ANR.

MOHIT 
SINGHAL

9911692228, 
9971612342

SINGHALMOHITLEGAL@GMAI
L.COM

RAJIV AGGARWAL VS. M/S 
MANSUI TRADING PVT. LTD.

SAURABH 
DEV KARAN 
SINGH

OFFICEOFSDEVKARAN@GMAI
L.COM

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

IDFC FIRST BANK Vs VIKRAM 
KUMAR 8270

MAYANK 
MAHAJAN(P)
, mayank_mahajan05@yahoo.in

M S GREENORB TRAVEL LTD Vs 
MOHD  ASHID ILYAS

sudhir kumar 
shukhija sudhir_sukhija@yahoo.in

SHRI RAM KISHORE SHARMA 
PROP M/S R K ELECTRICALS Vs 
THE EXECUTIVE ENGINEER E 
AND M W AND S CN DELHI JAL 
BOARD GNCTD AND ANR

SANJAY 
BANSAL(P), mail2sanjaybansal@gmail.com

ANIL RUSTOGI PROP OF M/S 
SHUBH LAXMI Vs RANJEET 
KUMAR GUPTA

SANTOSH 
KUMAR 
JHA(P), skjhaassociate@gamil.com

PUNJAB NATIONAL BANK Vs 
SHWETA SHARMA

SAURAV 
BHASIN(P), saurab1bhasain@gmail.com

mailto:PANDAYADV789@GMAIL.COM
mailto:TRIVEDIJIADV156@GMAIL.COM
mailto:mayank_mahajan05@yahoo.in
mailto:sudhir_sukhija@yahoo.in
mailto:mail2sanjaybansal@gmail.com
mailto:skjhaassociate@gamil.com
mailto:saurab1bhasain@gmail.com


Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

9 Central

CS (COMM)/1156/2023 9953246669 11-08-2023 10.08.2023

OMP (I) (COMM)/559/2023 9205511796 lexpacific03@gmail.com 14-08-2023 11.08.2023

OMP (I) (COMM)/556/2023 9205511796 lexpacific03@gmail.com 14-08-2023 11.08.2023

OMP (I) (COMM)/557/2023 9205511796 lexpacific03@gmail.com 14-08-2023 11.08.2023

OMP (I) (COMM)/558/2023 9205511796 lexpacific03@gmail.com 14-08-2023 11.08.2023

OMP (I) (COMM)/569/2023 9873347330 16-08-2023 14.08.2023

CS (COMM)/1163/2023 9810240038 17-08-2023 16.08.2023

OMP (COMM)/146/2023 9818000645 22-08-2023 21.08.2023

OMP (COMM)/148/2023 9818208200 23-08-2023 22.08.2023

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

AGGARWAL BROTHER Vs 
RADHIKA JEWELERS

RISHABH 
JAIN(P), richabh1acquarius@gmail.com

IDFC FIRST BANK LIMITED Vs 
ANEETA RAJ KUMAR

RAHUL 
KASHYAP(P),

IDFC FIRST BANK LIMITED Vs 
BHARTI BHATT

RAHUL 
KASHYAP(P),

IDFC FIRST BANK LIMITED Vs 
AJAY MANGAL SINGH

RAHUL 
KASHYAP(P),

IDFC FIRST BANK LIMITED Vs 
DINESH CHAND

RAHUL 
KASHYAP(P),

IDFC FIRST BANK LTD Vs 
PRAVEEN RAJ SRIVASTAVA

MAYANK 
MAHAJAN(P)
, mayank_mahajan05@yahoo.in

EXOTIXS Vs VALSONS 
TADELLOS Prachi Vashist prachivashist@gmail.com

BABU LAL Vs M/S SHRIRAM 
TRANSPORT FINANCE 
COMPANY LTD

Devender 
khatana devenderkhatana@gmail.com

PARAS NATH BULLI Vs IIFL 
SECURITIES LIMITED

PURVESH 
BHTTAN

PURVESHBHTTAN@gmail
.com

mailto:richabh1acquarius@gmail.com
mailto:mayank_mahajan05@yahoo.in
mailto:prachivashist@gmail.com
mailto:devenderkhatana@gmail.com
mailto:PURVESHBHTTAN@gmail
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Name

Advocate 
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Date of 
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9 Central

OMP (I) (COMM)/592/2023 9811452022 24-08-2023 23.08.2023

OMP (I) (COMM)/594/2023 HDFC BANK LTD Vs YUSUF ALI 9811452022 25-08-2023 24.08.2023

OMP (I) (COMM)/597/2023 9811452022 25-08-2023 24.08.2023

CS (COMM)/1186/2023 9811104015 26-08-2023 25.08.2023

CS (COMM)/1194/2023 9811013499 28-08-2023 26.08.2023

CS (COMM)/1193/2023 9911000126 28-08-2023 26.08.2023
10 Central NIL 

11 Central NIL 

12 Central NIL 

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

HDFC BANK LTD Vs AKS 
ELECTRICALS AND 
ELECTRONICS PVT LTD

ANISH 
BHOLA(P), Anish_bhola17@yahoo.in

ANISH 
BHOLA(P), Anish_bhola17@yahoo.in

HDFC BANK LTD Vs KRISHNA 
MAHARAJ SINGH

ANISH 
BHOLA(P), Anish_bhola17@yahoo.in

HARE KRISHNA FABRICS Vs 
KAPOOR BROTHERS

AJAY KUMAR 
CHOPRA(P), AKCHOPRAAdv@yahoo.in

M/S SOORAJMULL BAIJNATH 
INDUSTRIES PVT LTD Vs RISHI 
RAJ UPADHYAY

SURENDER 
KUMAR 
SIWAL(P), sksiwal1@gmail.com

ICICI BANK Vs SHRI SAI 
PNEUMATICS THROUGH ITS 
PARTNERS

ALOK 
KUMAR(P), ALOKADV2001@gmail.com

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

mailto:Anish_bhola17@yahoo.in
mailto:Anish_bhola17@yahoo.in
mailto:Anish_bhola17@yahoo.in
mailto:AKCHOPRAAdv@yahoo.in
mailto:sksiwal1@gmail.com
mailto:ALOKADV2001@gmail.com


Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
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Advocate 
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Number

Date of 
Registration

13 Central NIL 

14 West

CS (COMM)/590/2023 9999132159 08-08-2023 07-08-2023

CS (COMM)/589/2023 9999132159 08-08-2023 07-08-2023

OMP (I) (COMM)/334/2023 9213142242 23-08-2023 22-08-2023

OMP (I) (COMM)/349/2023 9650810426 29-08-2023 28-08-2023

OMP (I) (COMM)/350/2023 9650810426 29-08-2023 28-08-2023

OMP (I) (COMM)/351/2023 9650810426 29-08-2023 28-08-2023

OMP (I) (COMM)/352/2023 9650810426 29-08-2023 28-08-2023

OMP (I) (COMM)/353/2023 9650810426 29-08-2023 28-08-2023

OMP (I) (COMM)/354/2023 9650810426 29-08-2023 28-08-2023

OMP (I) (COMM)/355/2023 9650810426 29-08-2023 28-08-2023

OMP (I) (COMM)/362/2023 9650810426 31-08-2023 29-08-2023

SH. SANJEEV 
KUARM SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01 STATE BANK OF INDIA Vs 

KAMAL BEDI

ADAITA 
KUMAR 
ROUT(P),

AKROUTADVOCATE@,GMAIL.C
OM

STATE BANK OF INDIA Vs AJAY 
KUMAR YADAV PROPRIETOR 
OF M/S SS ELECTRICALS

ADAITA 
KUMAR 
ROUT(P),

AKROUTADVOCATE@,GMAIL.C
OM

ORIX LEASING AND FINANCIAL 
SERVICES INDIA LTD Vs PAYTM 
WHOLESALE COMMERCE PVT 
LTD

ABID 
AHMAD(P), abidahmadadvocate@gmail.com

HDFC BANK LIMITED Vs MOHD 
ANISH

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
ANAND KUMAR KARN

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
ADITYA KUMAR

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

HDFC BANK LIMITED Vs SAKIR 
HASAN MOHD

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
RAJEEV SHARMA

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
MAYANK KHARAYAT

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

HDFC BANK LIMITED Vs 
BHARAT KUMAR

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

HDFC BANK LIMITED Vs ANIL 
DHARAMBEER

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

14 West

OMP (I) (COMM)/363/2023 9599624216 Ashim.bhattl7@gmail.com 31-08-2023 29-08-2023

OMP (I) (COMM)/361/2023 9650810426 31-08-2023 29-08-2023
15 West CS//COMM/577/2023 12/20/-3741

lawyervijay32@rediffmail.com 03.08.2023 03.08.2023
CS//COMM/578/2023 12/20/-3741

bhardwajsunil26@yahoo.com 03.08.2023 03.08.2023
CS//COMM/579/2023 12/20/-3741

03.08.2023 03.08.2023
12/20/-3741

ashimbhatt7@gmail.com 03.08.2023 03.08.2023
CS//COMM/583/2023 12/20/-3741

delhilawyers76@yahoo.com 05.08.2023 05.08.2023
CS//COMM/585/2023 12/20/-3741

07.08.2023 07.08.2023
CS//COMM/588/2023 12/20/-3741

08.08.2023 08.08.2023
CS//COMM/591/2023 12/20/-3741

09.08.2023 09.08.2023
CS//COMM/592/2023 12/20/-3741

09.08.2023 09.08.2023
CS//COMM/593/2023 12/20/-3741

09.08.2023 09.08.2023
CS//COMM/595/2023 12/20/-3741

abhishekkishore08@gmail.com 10.08.2023 10.08.2023

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

HDFC BANK Vs PALLAVI 
SHARMA

ASHIM 
BHATT(P),

HDFC BANK LIMITED Vs POOJA 
RANA

MANISH 
SHANKAR 
VERMA(P), msvermachambers@gmail.com

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

BHAVYA ELECTRICALS VS. 
RAJENDER

MEHUL 
GUPTA

VISHAL FASHION VS. AFS 
FACILITY

SUNIL KR. 
BHARDWAJ

EVERSHINE PLYWOOD VS. 
RAJEEV AGGARWAL

JATIN 
AGGARWAL

jka.legal@gmail.com
OMP(I)/COMM/332/202
3

HDFC VS. SANTOSH KUMAR 
BHARTI

KUSUM 
BHATT

STATE BANK OF INDIA VS. 
PURAN CHAND KHANNA

SUNIL 
SEHRAVAT

TARZEN ELECTRICALS VS. 
ANJALI SALES

BIRENDRA 
KUMAR

M/S UNITED STEELS VS. M/S 
MULTIWINGS ELECTRIC

RAMNEEK 
SINGH

advocateramneek@gmail.com
EASTERN BEARINGS PVT. 
LTD VS. SSG PAPER MILLS 
LLP

GAGAN 
KUMAR

advsunilsingh@gmail.com
INDER MOHANI AGGARWAL 
VS. KARORI ENGINEERING 
WORKS

RAMESH 
KUMAR

ramesh.kumar_company@gmail.
com

M/S SAKARNI PLASTER 
INDIA PVT LTD .VS. HARISH 
NAGPAL

SUBHASH 
GARGQ

M/S EXELON PETROCHEM 
VS. M/S 
ALCOBTRANSMISSION PVT. 
LTD.

ABHISHEK 
KISHORE



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

15 West

CS//COMM/598/2023 12/20/-3741

11.08.2023 11.08.2023
OMP(COMM)/201/2023 12/20/-3741

11.08.2023 11.08.2023
CS//COMM/602/2023 12/20/-3741

16.08.2023 16.08.2023
CS//COMM/603/2023 12/20/-3741

16.08.2023 16.08.2023
CS//COMM/610/2023 12/20/-3741

gouriomlawoffice1@gmail.com 18.08.2023 18.08.2023
CS//COMM/611/2023 12/20/-3741

18.08.2023 18.08.2023
CS//COMM/612/2023 V.P. SINGH 12/20/-3741

arvpsingh1964@gmail.com 18.08.2023 18.08.2023
CS//COMM/614/2023 12/20/-3741

19.08.2023 19.08.2023
CS//COMM/615/2023 12/20/-3741

19.08.2023 19.08.2023
CS//COMM/616/2023 12/20/-3741

19.08.2023 19.08.2023
OMP//COMM/22/2023 10/15/28778

shashi.adv210@gmail.com 21.08.2023 21.08.2023
12/20/-3741

21.08.2023 21.08.2023
CS//COMM/621/2023 12/20/-3741

22.08.2023 22.08.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

SITA RAM AND COMPANY 
PVT. LTD VS. BANSAL 
INTERIO

MAYANK 
KUMAR

contactadvocaterahul@gmail.com
SHARP ENGINEERS VS. 
AVANASE FINANCE 
SERVICES LTD

MUSTAFA 
ALI

rajanadeemarsh@gmail.com
NARESH BANSAL VS. TONY 
SINGHAL

SHAYUK 
KR.

ash.associates@outlook.com
JASPREET SINGH VS. SUPER 
MARCHE 37

ISHPREET 
SINGH

adv.isphull@gmail.com
M/S RCK LEASING AND FIN. 
VS. REKHA

BHANU 
MOHAN

QUANTUM HI TECH 
MERCHANDISING VS. 
BANGA ELECTRONICS PVT. 
LTD

DEEPIKA 
GUPTA

newdelhi@foxmandal.com
SAILESH SARAF VS. 
PARKAIRE ENGINEERING 
CO.

M/S M.D. TRADING HOUSE 
VS. M/ PARAS SALES

MOHINDER 
KUMAR

juresmedium@gmail.com
VISION 21ST ADVERTISING 
VS. VKS HOSIERY 

SANJAY 
VERMA

sanjayvermaadv.@yahoo.com
VIKAS AGGARWAL VS. 
MANAGER BANK OF 
BARODA

YASHASVI 
SHARMA

blackcoatcounsels@gmail.co.
ANIL KUMAR VS. HDB 
FINANCIAL SERVICES LTD 

SHASHI 
BHUSHAN 
SINGH

MISC./DJ//COMM/524/
2023

JAI BHAWANI TRADERS VS. 
ADIGEAR INTERNATIONAL 

ANIL 
KUMAR

SAROGI SUPER SALES PVT 
LTD. VS. NARESH SHARMA

VARUN 
BEDI

advocatevarunbedi@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

15 West

CS//COMM/622/2023 12/20/-3741

22.08.2023 22.08.2023
CS//COMM/623/2023 12/20/-3741

22.08.2023 22.08.2023
CS//COMM/625/2023 12/20/-3741

rbb5370@yahoo.com 23.08.2023 23.08.2023
24.08.2023

singhpujya2@gmail.com 24.08.2023 24.08.2023
CS//COMM/630/2023 12/20/-3741

rajeevjha2004@yahoo.com 25.08.2023 25.08.2023
CS//COMM/631/2023 12/20/-3741

25.08.2023 25.08.2023
CS//COMM/632/2023 6/25/1177

26.08.2023 26.08.2023
CS//COMM/633/2023 12/20/-3741

26.08.2023 26.08.2023
CS//COMM/634/2023 12/20/-3741

26.08.2023 26.08.2023
CS//COMM/640/2023 12/20/-3741

lawyervijay32@gmail.com 29.08.2023 29.08.2023
CS//COMM/641/2023 SANDEEP 8/24/-11132

29.08.2023 29.08.2023
9650810426

29.08.2023 29.08.2023
12/20/-3741

29.08.2023 29.08.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

M/S SINGH OLYMPICS VS. 
M/S LORD SHOES

GAURAV 
TYAGI

tyagarlaw@gmail.com
M/S SINGH OLYMPICS VS. 
M/S STYLE SHOES

GAURAV 
TYAGI

tyagarlaw@gmail.com
VISHAL FASHION VS. SHRI 
SAI FABRICS

RAM 
BHUSHAN

MISC.DJ/COMM/536/20
23

M/S SUN POLYPACK VS. M/S 
D.S. INDUSTRIES

PUJYA KR. 
SINGH

RAMESH GARG VS. M/S 
SQUIRREL DESIGN HOUSE

RAJEEV 
KR. JHA

NARAYAN INSURANCE 
BROKERS PVT. LTD. VS. 
DEVENDER SINGH

DEEPAK 
MEHRA

advocatedeepakmehra@gmail.co
m

RAJKAMAL PLYWOOD VS. 
MODERN CONSTRUCTION

ATUL 
KHARBAND
A

r.a.g.chambers@gmail.com
HARIOM STEELS TRADERS 
VS. N.K. SHARMA

SUMIT 
SARNA

sumitsarna@gmail.com
HARIOM STEELS TRADERS 
VS. VKS INFRATECH

SUMIT 
SARNA

sumitsarna@gmail.com
BHAVYA ELECTRICALS VS. 
ATUL SHARMA

MEHUL 
GUPTA

UNION BANK OF INDIA VS. 
SURGICAL DIGITECH

dhariwalsandeep@905@gmail.co
m

OMP(I)//COMM/335/20
23

HDFC BANK VS. ARCHANA 
PATHAK

MANISH 
VERMA

msvermachambers@gmail.com
OMP(I)//COMM/336/20
23

HDFC BANK VS. MANJU 
SUBODH

MANISH 
VERMA

msvermachambers@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
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Number

Date of 
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15 West

12/20/-3741

29.08.2023 29.08.2023
12/20/-3741

29.08.2023 29.08.2023
HDFC BANK VS. SUNITA 12/20/-3741

29.08.2023 29.08.2023
12/20/-3741

29.08.2023 29.08.2023
12/20/-3741

31.08.2023 31.08.2023

OMP(I)//COMM/357/2023 HDFC BANK VS.RAHUL YADAV 9650810426 31.08.2023 31.08.2023

OMP(I)//COMM/358/2023 9650810426 31.08.2023 31.08.2023
12/20/-3741

31.08.2023 31.08.2023
12/20/-3741

31.08.2023 31.08.2023
16 West

9654871446 29-08-2023 28-08-2023

9654871446 29-08-2023 28-08-2023

9971327147 29-08-2023 28-08-2023
17 West NIL 

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP(I)//COMM/337/20
23

HDFC BANK VS. IMRAN 
KHAN

MANISH 
VERMA

msvermachambers@gmail.com
OMP(I)//COMM/338/20
23

HDFC BANK VS. NAZIA 
PARVEEN

MANISH 
VERMA

msvermachambers@gmail.com
OMP(I)//COMM/339/20
23

MANISH 
VERMA

msvermachambers@gmail.com
OMP(I)//COMM/340/20
23

HDFC BANK VS.BHAWNA 
DHINGRA

MANISH 
VERMA

msvermachambers@gmail.com
OMP(I)//COMM/356/20
23

HDFC BANK VS.PRADEEP 
SHARMA

MANISH 
VERMA

msvermachambers@gmail.com

MANISH 
VERMA msvermachambers@gmail.com

HDFC BANK VS. ANT TRAVEL 
PVT. LTD.

MANISH 
VERMA msvermachambers@gmail.com

OMP(I)//COMM/359/20
23

HDFC BANK VS. FAIZAN 
HAMEED

MANISH 
VERMA

msvermachambers@gmail.com
OMP(I)//COMM/360/20
23

HDFC BANK VS.ABHISHEK 
BHARDWAJ

MANISH 
VERMA

msvermachambers@gmail.com
SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

OMP (I) (COMM)/342/2023
HDFC BANK LIMITED Vs 
ANTESH KUMAR

Utkarsh 
Gupta(P), simran.legal@gmail.com

OMP (I) (COMM)/343/2023
HDFC BANK LIMITED Vs 
DEEPAK KUMAR

Utkarsh 
Gupta(P), simran.legal@gmail.com

OMP (I) (COMM)/347/2023
HDFC BANK LIMITED Vs 
MOMIN MOHD

SANJAY 
AGGARWAL(
P), singhalsushil1158@gmail.com

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

http://10.199.37.3/swecourtis/querybuilder/r_query_generate.php
mailto:simran.legal@gmail.com
http://10.199.37.3/swecourtis/querybuilder/r_query_generate.php
mailto:simran.legal@gmail.com
http://10.199.37.3/swecourtis/querybuilder/r_query_generate.php
mailto:singhalsushil1158@gmail.com


Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

18 West NIL 

19 West NIL 

20

EX(COMM)4032/23 IMRAN ALI 9212696986 02.08.23 21.07.23

EX(COMM)4056/23 9958726491 03.08.23 17.07.23

CS(COMM)4087/23 K G BANSAL 05.08.23 03.08.23

OMP(E)(COMM)4084/23 9810226605 05.08.23 01.08.23

CS(COMM)4116/23 9891212667

guatampanjwani12@gmail.com

09.08.23 01.08.23

EX(COMM)4162/23 A K TRIVEDI 9810104312 11.08.23 01.08.23

EX(COMM)4161/23 A K TRIVEDI 9810104312 11.08.23 01.08.23

OMP(COMM)4210/23 9868552038 16.08.23 09.08.23

CS(COMM)4254/23 8376841313

ekant23@gmail.com

18.08.23 11.08.23

CS(COMM)4259/23 9899596050 18.08.23 01.07.23

CS(COMM)4262/23 9899596050 18.08.23 01.07.23

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)
SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)
SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

M/S MY INBOX MEDIA PVT LTD 
VS M/S UNICKON REAL 
ESTATES PVT LTD

imran.hrln@gmail.com

AXIS BANK LIMITED VS 
KOUSHIK BISWAS

RAJESH 
JANGRA

jangraadvocate@gmail.com

M/S DAMMANI BROTHERS VS 
NIKHIL MAHESH RATHOD unitedmark@unitedandunited.co

m

M/S MACK INSURANCE 
SURVEYOR AND LOSS 
ASSESSORS PVT LTD

RAJESH 
KUMAR rajeshkumarandadvocate@rediff

mail.com

REALISTIC REALTORS PRIVATE 
LIMITED VS TEAM REALISTIC 
ONE PVT LTD

GAUTAM 
PANJWANI

M/S MOHD AHSON INFRA PVT 
LTD VS THE GENERAL 
MANAGER NORTHERN 
RAILWAY avinashtrivedi.legal@gmail.com

Shahid aliVS THE GENERAL 
MANAGER NORTHERN 
RAILWAY

avinashtrivedi.legal@gmail.com

M/S CLIX CAPITAL SERVICES 
PVT LTD VS DR. RATANMANI 
SAHOO AND ANR

RAVI 
SHANKAR 
GARG

advocatersgarg@gmail.com

CANARA BANK VS POOJA 
SHARMA

EKANT 
LUTHRA

INDIAN OVERSEAS BANK VS 
NIKHIL DFIWANI

UJJWAL 
KUMAR

advocateujjwalkumar@gmail.com

INDIAN OVERSEAS BANK VS 
SUNNY KUMAR YADAV

UJJWAL 
KUMAR

advocateujjwalkumar@gmail.com
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CS(COMM)4294/23 9971061063 19.08.23 25.07.23

OMP(I)(COMM)4296/23 9931282222 19.08.23 03.08.23

CS(COMM)4305/23 9990389539 21.08.23 18.08.23

EX(COMM)4336/23 G.C. MISHRA 9311176739 22.08.23 17.08.23

CS(COMM)4358/23 9891584230 23.08.23 22.08.23

EX(COMM)4350/23 9566061293 23.08.23 03.08.23

CS(COMM)4377/23 9354940943 24.08.23 19.08.23

CS(COMM)4390/23 7289961445 25.08.23 09.08.23

CS(COMM)4389/23 7289961445 25.08.23 09.08.23

OMP(COMM)4406/23 99532860121

kunalmanav2010@gmail.com

26.08.23 21.08.23

9818199103 26.08.23 24.08.23

CS(COMM)4403/23 9810072439 26.08.23 06.08.23

EX(COMM)4459/23 9868873986

pmahipal09@gmail.com

29.08.23 14.08.23

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

RAJASTHAN ANTIBIOTCS LTD 
VS NITYAM PHARMA & ANR

MUKESH 
KUMAR 
SINHA

mukeshsinha.adv@gmail.com

GAPPY FOODS VS M/S NEO 
PALATES PVT LTD

AKSHAY 
AMRITANSH
U

akshayamritanshu@gmail.com

MOLD TEK PACKAGING 
LIMITED VS PLASTCRAFT 
INDUSTRIES PVT LTD

UNITED AND 
UNITED unitedmark@unitedandunited.co

m

M/S SIMPLY LOGISTICS PVT 
LTD VS BHOPRAJ SAHU AND 
ANR

bhoprajsahu@bookmypacket.com

ABDUL RAZZAK AND SONS VS 
KRISHAN CHAND

SHASHI 
PRATAP 
OJHA

shashi.ipr.attorney@gmail.com

UTTARAKHAND POWER VS DNC 
COMMUNICATION PVT LTD

RAVI 
RAHUNATH

raviraghnath.rr@gmail.com

PRAYAG POLYTECH PRIVATE 
LIMITED VS JAI BEHRUNATH 
PACKAGING AND ORS

ABHIMANYU 
GARG

filings.methodica@gmail.com

CAPT SHIVANK MATHUR VS AIR 
INDIA LIMITED

SANYA 
KAPUR 
WADHWA

advsanyakapur@gmail.com

CAPT ADITYA SINGH THOLIA  
VS AIR INDIA LIMITED

SANYA 
KAPUR 
WADHWA

advsanyakapur@gmail.com

SANJEEV KUMAR VS SHRIRAM 
TRANSPORT FINANCE CO LTD

KUNAL 
MANAV

OMP(MISC)
(COMM)4405/23

GLOBAL CARRYING INDIA VS 
UNION OF INDIA AND ANR

OM 
PRAKASH

oumlawassociates@gmail.com

AXIS BANK LIMITED VS MOHIT 
KHARBANDA

DEV LAW 
ASSOCIATES

diadevlawassocaites@gmail.com

PUNJAB NATIONAL BANK VS 
SUNIT PROPERTRESS OF MS SK 
STORE

PARIKSHIT 
MAHIPAL
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OMP(COMM)4457/23 9810143117

rakeshsharma04@gmail.com

29.08.23 11.08.23

OMP(COMM)4456/23 9873099775 29.08.23 22.08.23

ARB(A)(COMM)4458/23 9899300630 29.08.23 04.08.23

21

CS(COMM)-4001/23 9810082847 01.08.23 20.07.23

CS(COMM)-4002/23 8126399945

advocatebhagat24@gmail.com

01.08.23 28.07.23

CS(COMM)-4003/23 9218999999 01.08.23 21.07.23

OMP(I)(COMM)4029/23 9999757185 02.08.23 26.07.23

CS(COMM)4031/23 8527954456 02.08.23 27.07.23

CS(COMM)4035/23 9971133684 02.08.23 28.07.23

CS(COMM)4039/23 98102576875 02.08.23 27.07.23

CS(COMM)4062/23 PARAS JAIN 9899907794

jain.paras52@gmail.com

03.08.23 25.07.23

CS(COMM)4061/23 9871588474 03.08.23 25.07.23

CS(COMM)4060/23 VIPIN SINGH 9999462289 03.08.23 20.07.23

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI 
DISTRICT

VARUN GROVER AND ANR VS 
PANKAJ ARORA

RAKESH K 
SHARMA

SWATICK COPPER LTD VS M/S 
RELAINFE COMMERCIAL 
FINANCE

KAVINDRA 
SOLANKI

kavindra@rudralegal.com

HAZRA ELECTRICAL SERVICES 
PRIVATE LIMITED VS M/S 
SMFG INDIA CREDIT CO LTD

KUNAL 
MALIK

advkunalmalik@gmail.com
SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

DELHI METRO RAIL 
CORPORATION LTD. VS M/S 
GOEL CONSTRUCTION CO.

ANKUR 
CHHIBBER

ankurchhibber@gmail.com

GANGOTRI ELECTRONICS PVT 
LTD VS SRI SUBADRA ENERGY 
INNOVATIONS PVT LTD

KARTIK 
BHAGAT

SWAMI INDUSTRIES VS 
INDUSIND BANK LTD & ORS

ABHIMANYU 
JHAMBA

aj@abhimanyujhamba.com

SRI KVM WORKS AND 
SERVICES PVT LTD VS MRS 
BEENA RAWAT AND ORS

KUNAL 
KHANNA

ipkunalkhanna@gmail.com
M/S GRAFFITI INFRA 
PROJECTS PRIVATE LIMITED 
VS M/S INDIGO MOVERS AND 
PACKERS

VIBHA 
SHARMA

info@vagadvocates.com

M/S ATA FREIGHT LINE (I)PVT 
LTD VS LSLS LOGISTIKS INDIA 
PRIVATE LIMITED

DIPESH 
SHARMA

dipesh.wittons@gmail.com

M/SPROFESSIONAL COURIERS 
NETWORK LTD VS IRSHAD 
AHMAD

MATLOOB 
ALAM

matloob_adv@yahoo.com

M/S BALAJI CONSTRUCTIONS 
COMPANY VS UP SADAN

M/S SATPALDA TRADING PV T 
LTD VS ICICI BANK LTD AND 
ANR

D ASHOK 
RAJAGOPAL
AN

rajagopalan.ashol@gmail.com

ORIENT OV ERSEAS AND ANR 
VS RIAA FOOTWEAR PRIVATE 
LIMITED

advsinghvipin@gmail.com
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CS(COMM)405823 PRABHAKAR 9718167410 03.08.23 19.07.23

EX(COMM)4057/23 9958726491 03.08.23 17.07.23

CS(COMM)4077/23 9013155901

utkarshjoshi255@gmail.com

04.08.23 28.07.23

CS(COMM)4085/23 9953767798

ayushic41@gmail.com

05.08.23 04.05.23

OMP(COMM)4100/23 9582996403 07.08.23 03.08.23

EX(COMM)4107/23 8800640410 08.08.23 29.07.23

CS(COMM)4106/23 9354940943 08.08.23 03.08.23

9711887994 08.08.23 06.07.23

CS(COMM)4129/23 9990325209 10.08.23 08.08.23

OMP(COMM)4159/23 9654565703 11.08.23 13.07.23

CS(COMM)4220/23 9354202889 17.08.23 29.07.23

CS(COMM)4260/23 9899596050 18.08.23 01.07.23

CS(COMM)-4293/23 9971061063 19.08.23 25.07.23

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

M/S BASIC CLOTHING PVT LTD 
VS M/S SM & SONS & ORS

prabhakaradvocate@gmail.com

AXIS BANK LIMITED VS LALIT 
KUMAR

RAJESH 
JANGRA

jangraadvocate@gmail.com

YUG BITE AND VITTLES PVT 
LTD VS ROLL KING AND ORS

UTKARSH 
JOSHI

M/S FAITH MERCANTILE PVT 
LTD VS M/S OASIS OVERSEAS 
EXPORTS PVT LTD AND ORS

AYUSHI 
CHUGH

RAJENDER PRASAD MITTAL VS 
ASHOK WADIA

KUNAL 
GODHWANI

kunal.godhwani@gmail.com

NARESH KUMAR GUPTA VS 
PWD GNCT D OF DELHI AND 
ANR

MAYANK 
GOSWAMI

themicuslegal@gmail.com

PRAYAG POLYTECH PRIVATE 
LIMITED VS HI TECH 
POLYPRODUCTS

ABHIMANYU 
GARG

filings.methodica@gmail.com

CS(cOMM)4105/23
M/S MOHAN RAM TRADING 
PVT LTD VS MOHAN RAM 
TRADING PVT LTD

KAMAL 
JERATH

kamal_jarath@yahoo.com

KRANTI KUMAR SRIVASTAVA 
VS DR. RAM MANOHAR LOHIA 
HOSPITAL

ISHPREET 
SINGH

adv.isphull@gmail.com

SAM INDIA ADYARAJ (JV) VS 
AMICO CONSTRUCTION PVT 
LTD

SHAYUK 
KUMAR

ash.assocites@outlook.com

N SRIRAMAN VS JAYASREE 
GAYATRI FOODS PVT LTD AND 
ORS

ANKIT 
MONGA

advankitmonga@gmail.com

INDIAN OVERSEAS BANK VS 
SUNNY KUMAR YADAV AND 
ANR

UJJWAL 
KUMAR

advocateujjwalkumar@gmail.com

RAJASTHAN ANTIBIOTCS LTD 
VS NITYAM PHARMA & ANR

MUKESH 
KUMAR 
SINHA

mukeshsinha.adv@gmail.com
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CS(COMM)-4301/23 9810821771

vansh123@hotmail.com

19.08.23 01.08.23

CS(COMM)4353/23 9818558680 23.08.23 19.08.23

CS(COMM)4380/23 9868727755

lsadvocate318@gmail.com

24.08.23 18.08.23

OMP(COMM)4388/23 8882166275 25.08.23 17.05.23

EX(COMM)4460/23 9818313164 29.08.23 14.08.23

CS(COMM)4467/23 9711887994 31.08.23 06.07.23

22

CS(COMM)4033/23 9810134793 02.08.23 28.07.23

CS(COMM)4034/23 9810444651 02.08.23 22.07.23

OMP(COMM)4036/23 9711305977 02.08.23 21.07.23

OMP(COMM)4038/23 9634104136

advshoeb05@gmail.com

02.08.23 24.07.23

CS(COMM)4064/23 AMAN JAIN 7042193635 03.08.23 04.07.23

CS(COMM)4065/23 RAVI DATA 9810223507 03.08.23 11.07.23

CS(COMM)4067/23 RAVI DATA 9810223507 03.08.23 11.07.23

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI 
DISTRICT

VIRAT MOHAN VS ADITYA 
BIRLA FINANCE LTD.

VANSH 
GANDOTRA

BHASKAR TAKHTANI VS 
DHARMESH BHATIYA

SHAILEN 
BHATIA advocate.shailenbhatia89@gmail.

com

NEHA BAJAJ VS CHARAN 
PREET SINGH AND ORS

LAXMAN 
SINGH

PARMAR CONSTRUCTION 
COMPANY VS NORTHERN 
RAILWAYS

RANJAY 
KUMAR 
DUBEY

ranjaydubeyclc@gmail.com
M/S GOEL AND GOEL VS 
INDIAN RAILWAY CATERING 
AND TROUSIM CORPORATION 
LTD

YAMUNAH 
NACHIAR

yamunah@lawsenate.com

M/S MOHAN RAM TRADING 
PVT LTD VS M/S VENUS 
TRADERS

KAMAL 
JERATH

kamal_jerath@yahoo.com
SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

HERO INVESTCORP PRIVATE 
LIMITED VS ASHOK KUMAR 
(JPOHN DOE)

ANIL KUMAR 
SAHU

allipacare@gmail.com

REVEX INDUSTRIES PVT LTD 
VS SUSHILA DEVI AND ORS

VISHESH 
CHAUHAN

legistauxiliary@gmail.com

OM PAL SINGH VS NIRMAL 
BANG SECURITIES PVT LTD

SHEKHER 
KAUSHIK

smartlegalsolutions@gmail.com

VIJAY PAL VS MAHINDRA AND 
MAHINDRA FINANCIAL 
SERVICES LIMITED

SYED MOHD 
SHOEB

M/S CHANDRA PRABHU 
OFFSET PRINTING WORKS PVT 
LTD VS MAKARDHVAJ YADAV

legalcityglobal@gmail.com

GHAZAL SAREES PVT LTD VS 
SBICAPTRUSTEE COMPANY LTD

writetorrlegal@gmail.com

AMAR GARMENTS PVT LTD  VS 
SBICAPTRUSTEE COMPANY LTD

writetorrlegal@gmail.com
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EX(COMM)4076/23 R L BHAGAT 9999653611 04.08.23 08.05.23

EX(COMM)4075/23 M S OBEROI 9990011586 04.08.23 09.07.23

CS(COMM)4078/23 9313872085 04.08.23 25.07.23

OMP(I)(COMM)4099/23 9899198475 07.08.23 31.07.23

CS(COMM)4117/23 9643381765

singhmanish246@gmail.com

09.08.23 04.08.23

EX(COMM)4131/23 DLF LTD DR. ABHINAV 9810402535 10.08.23 29.07.23

OMP(COMM)4130/23 9810564211 10.08.23 27.07.23

CS(COMM)4128/23 9871206484 10.08.23 25.07.23

CS(COMM)4127/23 9810132015 10.08.23 04.08.23

CS(COMM)4165/23 9999777687 11.08.23 24.07.23

EX(COMM)4164/23 9958726491 11.08.23 17.07.23

EX(COMM)4189/23 9958724640 14.08.23 04.07.23

CS(COMM)4256/23 9899596050 18.08.23 01.07.23

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

M/S VEEKAY GENERAL 
INDISTRIES VS UNION OF 
INDIA

rlbajurist@gmail.com

TRIDIVA EROGNOMIC 
INTERIORS PVT LTD VS GROW 
MONEY CAPITAL PVT LTD

msoberoiassociates@gmail.com

AVRO INDIA LTD AND ANR VS 
SURYA MOULDED FURNITURE 
AND ORS

ANKUR 
KUMAR 
TRIPATHI

aankurtripathi@gmail.com

M/S BAJAJ FINANCE LIMITED 
VS LATE JUZAR SINGH 
CHAWDA AND OTHERS

VIKRANT 
THAKUR

advocatevikrant@gmail.com

NEHA BAJAJ VS CHARAN 
PREET SINGH

MANISH 
SINGH

VARUN 
KUMAR

varun.kumar@karanjawala.in

INNOVISION LIMITED VS 
SANJAY GANDHI MEMORIAL 
HOSPITAL

CHIRAG 
JAMWAL

chiragjamwal@yahoo.co.in

KULVINDER SINGH VS MOHD 
SARFARAZ

SHRESHTH 
JAIN

shresht@lawkins.in

SUPARSHVA SWABS (I) VS 
CHHABRA INDUSTRIES AND 
ORS

SUDARSHAN 
KUMAR 
BANSAL

legal@unitedworld.co.in

M/.S ZAK GLOBAL SERVICES 
PVT LTD VS M/S MAGNETITE 
INDIA PVT LTD AND ANR

AKSHAYA 
AGARWAL

lexyantra@gmail.com

AXIS BANK LIMITED VS 
SURENDER KUMAR

RAJESH 
JANGRA

jangraadvocate@gmail.com

KOTAK MAHINDRA PRIME LTD 
VS VINOD KUMAR

KUSHAL 
KUMAR

kushal.kumar@eruditelegal.asia

INDIAN OVERSEAS BANK VS 
SAGAR AMAR

UJJWAL 
KUMAR

advocateujjwalkumar@gmail.com
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CS(COMM)-4295/23 9990389539 19.08.23 17.08.23

CS(COMM)-4291/23 9818030800 19.08.23 15.07.23

OMP(I)(COMM)4292/23 9911481624 19.08.23 07.08.23

CS(COMM)-4297/23 9910071178

rishabhaduggal195@gmail.com

19.08.23 06.06.23

OMP(COMM)4310/23 9811157265 21.08.23 16.08.23

CS(COMM)4307/23 9810076398 21.08.23 17.08.23

CS(COMM)4337/23 ASHOK GOEL9873815146 22.08.23 16.08.23

9818201714 23.08.23 16.08.23

EX(COMM)4376/23 9718433130 24.08.23 18.08.23

OMP(I)(COMM)4396/23 9810147632 25.08.23 24.08.23

CS(COMM)4402/23 7289961445 26.08.23 09.08.23

CS(COMM)4400/23 7289961445 26.08.23 09.08.23

CS(COMM)4404/23 A K ROUT 9999132159 26.08.23 11.06.23

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

M/S KRBL LIMITED VS M/S 
BHOLANATH RICE MILL

SHRAVAN 
BANSAL unitedmark@unitedandunited.co

m

ICICI BANK LTD VS NIDHI 
SINGH MAMIK

DEEPAK 
KAUSHIK

induslegalia@gmail.com

ADITYA BIRLA FINANCE LTD VS 
M/S RVD SALES PVT LTD AND 
ORS

MAHIP 
DATTA 
PARASHAR

mahipdatta@gmail.com
M/S SABHARWAL  SERVICE 
STATION VS M/S ARUNA 
TOURIST TAXI SERVICES AND 
ANR

RISHABH 
DUGGAL

GARRISON ENGINEER (EAST) 
VS MURLI KUMAR

AJAY 
DUGPAUL

digpaulassociates@yahoo.co.in

M/S VINDHYA TELELINKS 
LIMITED VS M/S PARAMOUNT 
COMMUNCIATIONS  LTD

NARENDRA 
M SHARMA

infro@nmslawyers.com

M/S SUCHITA PRAKASHAN PVT 
LTD VS M/S AAHELI 
PUBLISHERS

ip@ashokalaw.com

OMP(MISC)
(COMM)4359/23

360 DEGREES MANAGEMENT 
SERVICES PVT LTD VS VEENA 
ANAND

MUKTI 
CHAUDHRY

officemuktichaudhry@gmail.com

SHRIRAM TRANSPORT 
FINANCE CO LTD VS ROHIT 
KUMAR SEHRAWAT AND ANR

VIPIN 
KUMAAR 
RAHAV

advvpinksingh@gmail.com

SCS ENTERPRISES VS UNION 
OF INDIA AND ORS

SUJATA 
KASHYAP

kashyapsujata@yahoo.co.in

CAPT ANKUR SINGH VS AIR 
INDIA LIMITED

SANYA 
KAPUR 
WADHWA

advsanyakapur@gmail.com

CAPT NAVEEN KUMAR PANDEY 
VS AIR INDIA LIMITED

SANYA 
KAPUR 
WADHWA

advsanyakapur@gmail.com

STATE BANK OF INDIA VS 
ANKIT KUMAR SINGH AND ANR

akroutadvoate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

22

CS(COMM)4446/23 7289961445 28.08.23 23.08.23

OMP(COMM)4461/23 9811603482 29.08.23 22.08.23

OMP(COMM)4462/23 9810143117

rakeshksharma04@gmail.com

29.08.23 11.08.23

OMP(I)(COMM)4469/23 VIKAS MAINI 9811428913 31.08.23 28.08.23

23 SOUTH

9810652956 01-08-2023 30.07.2023

CS (COMM)/455/2023 9971547353 03-08-2023 01.08.2023

9643646534

parv.mahajan007@gmail.com

03-08-2023 01.08.2023

9643646534

parv.mahajan007@gmail.com

03-08-2023 01.08.2023

CS (COMM)/460/2023 9990067910 04-08-2023 03.08.2023

CS (COMM)/461/2023 9990067910 04-08-2023 03.08.2023

9643646534

parv.mahajan007@gmail.com

04-08-2023 03.08.2023

9643646534

parv.mahajan007@gmail.com

04-08-2023 03.08.2023

9643646534

parv.mahajan007@gmail.com

04-08-2023 03.08.2023

SH. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI 
DISTRICT

CAPT SAGAR SURESH PATIL   VS 
AIR INDIA LIMITED

SANYA 
KAPUR 
WADHWA

advsanyakapur@gmail.com

UNION OF INDIA VS M/S AKASH 
BUILDERS

VINOD 
KUMAR RAI

vinod.kumar.rai@gmail.com

AVV HOSPITALITY LLP VS 
PANKAJ ARORA

RAKESH 
SHARMA

SUKOMAL ALAG VS KOTAK 
MAHINDRA BANK LTD

contact@ankit.banati.com
SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

Execution 
(Comm)/259/2023

PUNEET SONI Vs TANTRAA 
REJUVENATION CENTRE

CHANDRA 
MOHAN 
GOYAL(P),

cmgoyaladvocate@gmail.com

PANCHSHILA COOPERATIVE 
HOUSE BUILDING SOCIETY Vs 
CENTRAL BANK OF INDIA

NIYATI 
PATWARDHA
N(P), chamberashimshridhar@gmail.co

m

OMP (I) 
(COMM)/1706/2023

KOTAK MAHINDRA BANK Vs 
DAYASAGAR

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1707/2023

KOTAK MAHINDRA BANK Vs 
GAURAV JAIN

Parv 
Mahajan(P),

M/S UNOFIN TECHNOLOGY LLP 
Vs SKIN  HAIR AND DENTAL 
CLINIC

SYED HASAN 
ISFAHANI(P),

isfahani.associates@gmail.com

M/S UNOFIN TECHNOLOGY LLP 
Vs CUREWELL SPEECH AND 
HEARING CLINIC

SYED HASAN 
ISFAHANI(P),

isfahani.associates@gmail.com

OMP (I) 
(COMM)/1710/2023

KOTAK MAHINDRA BANK Vs 
AMRESH KUMAR

Parv 
Mahajan(P),

OMP (I) (COMM)/1711/2023KOTAK MAHINDRA BANK Vs 
RITESH KUMAR

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1709/2023

KOTAK MAHINDRA BANK Vs 
NEERAJ KUMAR YADAV

Parv 
Mahajan(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

23 SOUTH

9643646534

parv.mahajan007@gmail.com

04-08-2023 03.08.2023

9643646534

parv.mahajan007@gmail.com

04-08-2023 03.08.2023

9643646534

parv.mahajan007@gmail.com

04-08-2023 03.08.2023

PREETI(P), 931921214

khanmehvish2189@gmail.com

04-08-2023 03.08.2023

9643646534

parv.mahajan007@gmail.com

05-08-2023 04.08.2023

9643646534

parv.mahajan007@gmail.com

05-08-2023 04.08.2023

9643646534

parv.mahajan007@gmail.com

05-08-2023 04.08.2023

9643646534

parv.mahajan007@gmail.com

05-08-2023 04.08.2023

CS (COMM)/467/2023 9911373783 07-08-2023 05.08.2023

9643646534

parv.mahajan007@gmail.com

07-08-2023 05.08.2023

9643646534

parv.mahajan007@gmail.com

07-08-2023 05.08.2023

9311022102 08-08-2023 07.08.2023

8376049807 08-08-2023 07.08.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1712/2023

KOTAK MAHINDRA BANK Vs 
GAJENDRA KUMAR YADAV

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1713/2023

KOTAK MAHINDRA BANK Vs 
AKHILESH MANI TRIPATHI

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1714/2023

KOTAK MAHINDRA BANK Vs 
MANSI SINGH

DIVYA 
TALWANI(P),

Execution 
(Comm)/262/2023

MONEYWISE FINANCIAL 
SERVICES Vs CELLUGEN 
BIOTECH PRIVATE LIMITED

OMP (I) 
(COMM)/1725/2023

KOTAK MAHINDRA BANK Vs 
SHIVVRAT

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1722/2023

KOTAK MAHINDRA BANK Vs 
ANIL KUMAR

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1723/2023

KOTAK MAHINDRA BANK Vs 
DANISH

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1724/2023

KOTAK MAHINDRA BANK Vs 
SHUBHAM

DIVYA 
TALWANI(P),

N B MARKETING PVT LTD Vs 
RAJ KUMAR

Naseem 
Naseem(P),

info@markshield.in

OMP (I) 
(COMM)/1731/2023

KOTAK MAHINDRA BANK Vs 
PRAVEEN KUMAR 950

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1730/2023

KOTAK MAHINDRA BANK Vs 
HARSH TRANSPORT SERVICE

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1751/2023

M/S KOTAK MAHINDRA BANK 
LTD Vs GHANASYAM ROUT

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1752/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs MOHAMMAD 
MOINUDDIN KHAN

RAHUL 
BHARADWAJ
(P),

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

23 SOUTH

8376049807 08-08-2023 07.08.2023

CS (COMM)/471/2023 9818570649 09-08-2023 08.08.2023

8285002845 10-08-2023 09.08.2023

8285002845 10-08-2023 09.08.2023

8285002845 10-08-2023 09.08.2023

9643646534

parv.mahajan007@gmail.com

10-08-2023 09.08.2023

9643646534

parv.mahajan007@gmail.com

10-08-2023 09.08.2023

9311022102 10-08-2023 09.08.2023

HDFC BANK LTD Vs DEEPAK 9311022102 10-08-2023 09.08.2023

9643646534

parv.mahajan007@gmail.com

11-08-2023 10.08.2023

9311022102 14-08-2023 11.08.2023

9311022102 14-08-2023 11.08.2023

9311022102 14-08-2023 11.08.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1753/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs MAHESH 
MANIKRAO DESHMUKH

RAHUL 
BHARADWAJ
(P),

advocateashok.1@gmail.com
MAX HEALTHCARE INSTITUTE 
LIMITED Vs MAXLIFE 
DIAGNOSTIC AND RESEARCH 
CENTRE

VIJAY 
LAKSHMI 
KRUTTIKA(P)
, office@ira.law

OMP (I) 
(COMM)/1765/2023

IDFC FIRST BANK LTD Vs AARTI 
 KUMARI  3521

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1764/2023

IDFC FIRST BANK LTD Vs 
SAGAR  KUMAR 1719

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1766/2023

IDFC FIRST BANK LTD Vs 
BAISLAINFRADEVELOPERSPVT
LTD 7384

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1767/2023

KOTAK MAHINDRA BANK Vs 
LAL DASS

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1768/2023

KOTAK MAHINDRA BANK Vs 
MALIK ENGINEERING 
CORPORATION

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1769/2023

HDFC BANK LTD Vs AMRITA 
PANDEY

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1763/2023

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1781/2023

KOTAK MAHINDRA BANK Vs 
RAJINDER KUMAR

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1789/2023

HDFC BANK LTD Vs BRIJESH  
KUMAR

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1787/2023

HDFC BANK LTD Vs LATA  
CHAUDHARY

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1788/2023

HDFC BANK LTD Vs MOHD 
AIZAZ

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

23 SOUTH

9311022102 14-08-2023 11.08.2023

CS (COMM)/476/2023 8588074107 16-08-2023 14.08.2023

8376049807 16-08-2023 14.08.2023

8376049807 16-08-2023 14.08.2023

8376049807 16-08-2023 14.08.2023

9958726491 18-08-2023 16.08.2023

9958726491 18-08-2023 16.08.2023

9958726491 18-08-2023 16.08.2023

8285002845 18-08-2023 16.08.2023

9958726491 18-08-2023 16.08.2023

8285002845 18-08-2023 16.08.2023

8285002845 18-08-2023 16.08.2023

8285002845 18-08-2023 16.08.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1790/2023

HDFC BANK LTD Vs POOJA  
RANI

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

M/S LINGAYAS SOCIETY Vs 
PITBULL NUTRITION INDIA 
PVT LTD

Aditya 
Trehan(P),

vinit@adyantlegal.com

OMP (I) 
(COMM)/1800/2023

CARS24 FINANCIAL SERVICES 
PVT LTD Vs SALMAN KHAN

RAHUL 
BHARADWAJ
(P),

advocateashok.1@gmail.com

OMP (I) 
(COMM)/1802/2023

CARS24 FINANCIAL SERVICES 
PVT LTD Vs MOUNA S L

RAHUL 
BHARADWAJ
(P),

advocateashok.1@gmail.com

OMP (I) 
(COMM)/1801/2023

CARS24 FINANCIAL SERVICES 
PVT LTD Vs SAINTATH ANKUSH 
GAWADE

RAHUL 
BHARADWAJ
(P),

advocateashok.1@gmail.com

OMP (I) 
(COMM)/1847/2023

CARS24 FINANCIAL SERVICES 
PRIVATE LIMITED Vs VANEET 
SINGH

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

OMP (I) 
(COMM)/1843/2023

CARS24 FINANCIAL SERVICES 
PRIVATE LIMITED Vs 
BHAWARA PAL SINGH

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

OMP (I) 
(COMM)/1848/2023

CARS24 FINANCIAL SERVICES 
PRIVATE LIMITED Vs VIKRANT 
DHAPA

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

OMP (I) 
(COMM)/1844/2023

IDFC FIRST BANK LTD Vs 
MARKET TIMES TV PRIVATE 
LIMITED 

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1845/2023

CARS24 FINANCIAL SERVICES 
PRIVATE LIMITED Vs 
SHAMBHU PRASAD

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

OMP (I) 
(COMM)/1846/2023

IDFC FIRST BANK LTD Vs 
HOSHANK AGICHA 

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1849/2023

IDFC FIRST BANK LTD Vs 
PRASHANT KAPOOR 

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1842/2023

IDFC FIRST BANK LTD Vs 
ISHWAR SINGH RAJPUT 

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

23 SOUTH

9958726491 18-08-2023 16.08.2023

CS (COMM)/481/2023 9811786067 19-08-2023 18.08.2023

CS (COMM)/482/2023 9810521622 19-08-2023 18.08.2023

CS (COMM)/488/2023 RANI(P), 9643680913 23-08-2023 20.08.2023

OMP (COMM)/52/2023 9810243382 24-08-2023 23.08.2023

CS (COMM)/497/2023 9811898399 24-08-2023 23.08.2023

CS (COMM)/498/2023 9650682928 24-08-2023 23.08.2023

9643646534

parv.mahajan007@gmail.com

25-08-2023 24.08.2023

9643646534

parv.mahajan007@gmail.com

25-08-2023 24.08.2023

9643646534

parv.mahajan007@gmail.com

25-08-2023 24.08.2023

CS (COMM)/499/2023 9810099243 26-08-2023 25.08.2023

CS (COMM)/501/2023 9654643317 26-08-2023 25.08.2023

CS (COMM)/500/2023 9935551207 26-08-2023 25.08.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1850/2023

CARS 24 FINANCIAL SERVICES 
PRIVATE LIMITED Vs AMAN 
KUMAR SAHU

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

UNION BANK OF INDIA Vs 
SOHAN CHAUDHARY

SWEETY  
SOOD(P),

msssoodadvolate@gmail.com

RAM MEHAR BHATI Vs 
MEDISURE INC

Ankur 
Singhal(P),

jkchawla.gkc@gmail.com

STATE BANK OF INDIA Vs 
ARJUN KUMAR

rbhardwajassociate@gmail.com

GMTD BSNL HISAR HARYANA 
Vs SURESH KUMAR SECURITY 
AGENCY

GORANG 
GOYAL(P),

sangeetasondhi@gmail.com

ICICI BANK Vs DZIREVENTS 
AND EXHIBITIONS

MANISH 
KUMAR 
DEWAN(P),

manish@klfindia.com

DEV PHARMACY PVT LTD Vs 
SANT PHARMACEUTICALS 
INDIA

SHRAVAN 
KUMAR 
BANSAL(P), unitedmark@unitedandunited.co

m

OMP (I) 
(COMM)/1889/2023

KOTAK MAHINDRA BANK Vs 
SHRI KRISHNA

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1888/2023

KOTAK MAHINDRA BANK Vs 
SADHU YADAV

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1890/2023

KOTAK MAHINDRA BANK Vs 
MANI ENTERPRISES 714

Parv 
Mahajan(P),

STATE BANK OF INDIA Vs SH 
PRAVEEN JAISWAL

MOHAMMAD 
MAZHAR 
SIDDIQUI(P),

jpgadvocate@gmail.com

M/S MOMENTUM TECHSYS PVT 
LTD Vs DARPAN KATYAL

CHANDRA 
BHUSHAN 
TIWARI(P),

cb.tiwarilaw@gmail.com

SANJEEVANI TRADECORP Vs 
SPRAYSTREAM INDIA PVT LTD

PALLAVI 
MISHRA(P), advocate.pallavimishra@gmail.co

m



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

23 SOUTH

9958726491 26-08-2023 25.08.2023

9958726491 26-08-2023 25.08.2023

CS (COMM)/502/2023 9555831367

mandd42@hotmail.com

28-08-2023 26.08.2023

9958726491 28-08-2023 26.08.2023

9958726491 28-08-2023 26.08.2023

9958726491 28-08-2023 26.08.2023

CS (COMM)/506/2023 9958726491 29-08-2023 28.08.2023

CS (COMM)/507/2023 9811786067 31-08-2023 29.08.2023

24 SOUTH

OMP(I) (COMM) 1700/2023 9873347330 01.08.2023 20.07.2023

OMP(I) (COMM) 1701/2023 9873347330 01.08.2023 31.07.2023

OMP(I) (COMM) 1702/2023 9873347330 01.08.2023 20.07.2023

OMP(I) (COMM) 1703/2023 9873347330 01.08.2023 20.07.2023

OMP(I) (COMM) 1704/2023 9873347330 01.08.2023 31.07.2023

SH. PREM KUMAR 
BHARTWAL,              
DJ (COMMERCIAL)-
01

OMP (I) 
(COMM)/1895/2023

KOTAK MAHINDRA PRIME LTD 
Vs GURDEEP SINGH

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

OMP (I) 
(COMM)/1894/2023

KOTAK MAHINDRA PRIME LTD 
Vs SAROJ KUMAR MANDAL

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

PIGEON PUBLICATION PVT LTD 
Vs OXFORD ENGLISH MEDIUM 
SCHOOL

MANPREET 
KAUR(P),

OMP (I) 
(COMM)/1899/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs RAJIV KUMAR

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

OMP (I) 
(COMM)/1901/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs VIVEK BAJAJ

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

OMP (I) 
(COMM)/1900/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs GABBAR SINGH

RAJESH 
KUMAR(P),

jangraadvocate@gamil.com

ADVANCE EPC CONTRACTS PVT 
LTD Vs HS INFRATECH PVT LTD

RAKESH 
KUMAR(P),

jangraadvocate@gamil.com

UNION BANK OF INDIA Vs RAVI 
KUMAR

SWEETY  
SOOD(P),

msssoodadvolate@gmail.com
SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

KOTAK MAHINDRA PRIME VS 
BABULAL MAHTO

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHO

O.COM

IDFC FIRST BANK VS ARSHIA 
MEHTA

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHO

O.COM

KOTAK MAHINDRA PRIME VS 
VIJAY KUMAR

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHO

O.COM

KOTAK MAHINDRA PRIME VS 
SANDEEP RANA

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHO

O.COM

KOTAK MAHINDRA PRIME VS 
OMKAR MAURYA

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHO

O.COM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

24 SOUTH

OMP(I) (COMM) 1708/2023 9811015339 03.08.2023 27.07.2023

EX.(COMM) 260/2023 9871878690 03.08.2023 20.07.2023

EX.(COMM) 261/2023 9958401460 03.08.2023 25.07.2023

CS (COMM) 456/2023 99992888071 03.08.2023 24.07.2023

CS (COMM) 457/2023 9407223688 03.08.2023 31.07.2023

CS (COMM) 458/2023 9407223688 03.08.2023 31.07.2023

CS (COMM) 459/2023 9212046428 03.08.2023 28.07.2023

CS (COMM) 464/2023 CANARA BANK VS MAHESH 9910577700 05.08.2023 01.07.2023

CS (COMM) 465/2023 9811895298 05.08.2023 02.08.2023

CS (COMM) 470/2023 9810621272

NOT PROVIDED

07.08.2023 07.08.2023

OMP(I) (COMM) 1741/2023 8376049807 08.08.2023 01.07.2023

OMP(I) (COMM) 1742/2023 8376049807 08.08.2023 01.07.2023

OMP(I) (COMM) 1743/2023 8376049807 08.08.2023 21.07.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

YES BANK LTD VS HIMANSHU 
GOEL

SACHIN 
KATYAL KATYALSACHIN2008@GMAIL.

COM

DR MEERA VERMA VS M/S 
VIBES HEALTHCARE LIMITED

PRITISH 
SABHARWAL PRITISHSABHARWALL@GMAI

L.COM

KOTAK MAHINDRA PRIME VS 
SIMRAN TECHOLOGIES 

HARVINDER 
DAS RUPALI@BAMBHAANDNANDA

N.IN

R.P.SHRIVASTAVA VS MEENU 
CREATION

MAHIMA 
DAYANI MEHTALAWCHAMBERS@GMA

IL.COM

IFFCO MC CROP VS SAGAR 
ENTERPRISES

SHUBHAM 
SAIGAL SHUBHAMSAIGAL06@GMAIL.

COM

IFFCO MC CROP VS MAA 
SHARDA KRISHI SEVA

SHUBHAM 
SAIGAL SHUBHAMSAIGAL06@GMAIL.

COM

IDAAC SOLUTIONS LIMITED VS 
BALAJI DEVELOPERS

LALSINGH 
THAKUR THAKURADVOCATES@YAHOO.

CO.IN

KRISHAN 
KUMAR KRISHANKUMAR@GMAIL.CO

M

UNION BANK OF INDIA VS 
GURDEEP SINGH REEL

YOGESH 
PACHAURI YOGESHPACHAURIASSOCIATE

S@GMAIL.COM

SIEMENS INDUSTRY 
SOFTWARE VS NIILESH 
DAHANUKAR 

AARSHIA 
BEHL

TOYOTA FINANCIAL SERVICES 
VS SREI EQUIPMENTS FINANCE

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS DIPAK BABAN JAGDALE

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

CHOLAMANDLAM 
INVESTMENT VS OMKAR 
CRANE SERVICES

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

24 SOUTH

OMP(I) (COMM) 1744/2023 8376049807 08.08.2023 01.07.2023

OMP(I) (COMM) 1745/2023 8376049807 08.08.2023 04.07.2023

OMP(I) (COMM) 1746/2023 9958726491 08.08.2023 07.08.2023

OMP(I) (COMM) 1747/2023 8376049807 08.08.2023 01.07.2023

OMP(I) (COMM) 1748/2023 8376049807 08.08.2023 01.07.2023

OMP(I) (COMM) 1749/2023 8376049807 08.08.2023 01.07.2023

OMP(I) (COMM) 1750/2023 8376049807 08.08.2023 01.07.2023

OMP(I) (COMM) 1758/2023 8376049807 09.08.2023 13.07.2023

OMP(I) (COMM) 1759/2023 8376049807 09.08.2023 01.07.2023

OMP(I) (COMM) 1760/2023 8376049807 09.08.2023 01.07.2023

CS (COMM) 472/2023 8958359110 09.08.2023 09.08.2023

OMP(I) (COMM) 1770/2023 8376049807 10.08.2023 12.07.2023

OMP(I) (COMM) 1771/2023 8376049807 10.08.2023 12.07.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

TOYOTA FINANCIAL SERVICES 
VS DILAWAR SINGH

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS SHIVAM PAL

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

CNH INDUSTRIAL CAPITAL VS 
NAVNEET DWIVEDI

RAJESH 
JANGRA JANGRAADVOCATE@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS SHAHENUR AMIR DULHA

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS VARINDER KUMAR

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS PRATHAMESH SUDHAKAR 
KHOT

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS IRSHAD H

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS BRIJ BHUSHAN SINGH

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS HAMBIR SINGH

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS PARASARAM MODARAMJI 
PATEL

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

SHREE BALAJI & SONS VS 
BOMB FOODS

CHERRY 
GUPTA ADVCHERRYGUPTA@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS SUJATA RAVIKANT

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS NISAR AHMAD

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

24 SOUTH

OMP(I) (COMM) 1772/2023 8376049807 10.08.2023 12.07.2023

OMP(I) (COMM) 1773/2023 8376049807 10.08.2023 12.07.2023

OMP(I) (COMM) 1774/2023 9643646534 10.08.2023 04.08.2023

OMP(I) (COMM) 1775/2023 9643646534 10.08.2023 04.08.2023

OMP(I) (COMM) 1776/2023 9643646534 10.08.2023 04.08.2023

OMP(I) (COMM) 1777/2023 9643646534 10.08.2023 04.08.2023

OMP(I) (COMM) 1778/2023 8376049807 10.08.2023 12.07.2023

OMP(I) (COMM) 1779/2023 8376049807 10.08.2023 12.07.2023

CS (COMM) 473/2023 9818280772

PUNITBHALLA@GMAIL.COM

10.08.2023 03.08.2023

OMP(I) (COMM) 1794/2023 9958726491 14.08.2023 22.07.2023

OMP(I) (COMM) 1821/2023 HDFC BANK VS KAMAL SINGH 9311022104 16.08.2023 10.08.2023

OMP(I) (COMM) 1822/2023 9311022104 16.08.2023 10.08.2023

OMP(I) (COMM) 1823/2023 HDFC BANK VS SIKKI 9311022104 16.08.2023 14.08.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

TOYOTA FINANCIAL SERVICES 
VS DANISH JAMLUDDIN

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS SANJAY SONI

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

KOTAK MAHINDRA PRIME VS 
ISPAAK ALI

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

KOTAK MAHINDRA PRIME VS 
SURAJ SAXCINA

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

KOTAK MAHINDRA PRIME VS 
MOHD KALEEM

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

KOTAK MAHINDRA PRIME VS 
SANDEEP TRADERS

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS ANOOP KUMAR

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS MOHD YASIR

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

ICICI BANK LTD VS RAVI 
BHUSHAN SINGH

CHETNA 
BHALLA

KOTAK MAHINDRA PRIME VS 
ROHIT S

RAJESH 
JANGRA JANGRAADVOCATE@GMAIL.C

OM

RANJAN & 
COMPANY RANJAN.AND.COMPANY@GMA

IL.COM

HDFC BANK VS DHEERAJ 
KUMAR SINGH

RANJAN & 
COMPANY RANJAN.AND.COMPANY@GMA

IL.COM

RANJAN & 
COMPANY RANJAN.AND.COMPANY@GMA

IL.COM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

24 SOUTH

OMP(I) (COMM) 1824/2023 9311022104 16.08.2023 14.08.2023

OMP(I) (COMM) 1825/2023 HDFC BANK VS JAVAID KHAN 9311022104 16.08.2023 10.08.2023

OMP(I) (COMM) 1826/2023 9311022104 16.08.2023 14.08.2023

OMP(I) (COMM) 1827/2023 9311022104 16.08.2023 14.08.2023

OMP(I) (COMM) 1828/2023 9311022104 16.08.2023 14.08.2023

OMP(I) (COMM) 1829/2023 9311022104 16.08.2023 14.08.2023

CS (COMM) 477/2023 9212888057

CHITRASDOTI@GMAIL.COM

16.08.2023 20.07.2023

EX.(COMM) 267/2023 AXIS BANK VS RENUKA VERMA 9871040589

INDOLEXLAW@GMAIL.COM

17.08.2023 03.07.2023

OMP(I) (COMM) 1830/2023 9643646534 17.08.2023 05.08.2023

OMP(I) (COMM) 1831/2023 8376049807 17.08.2023 28.06.2023

OMP(I) (COMM) 1832/2023 8376049807 17.08.2023 28.06.2023

OMP(I) (COMM) 1833/2023 8376049807 17.08.2023 23.06.2023

OMP(I) (COMM) 1834/2023 8376049807 17.08.2023 23.06.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

HDFC BANK VS ANURADHA 
BABBAR

RANJAN & 
COMPANY RANJAN.AND.COMPANY@GMA

IL.COM

RANJAN & 
COMPANY RANJAN.AND.COMPANY@GMA

IL.COM

HDFC BANK VS SANGEETA 
KUMARI

RANJAN & 
COMPANY RANJAN.AND.COMPANY@GMA

IL.COM

HDFC BANK VS SATENDER 
BARHAM SINGH

RANJAN & 
COMPANY RANJAN.AND.COMPANY@GMA

IL.COM

HDFC BANK VS RAJAT SHARMA RANJAN & 
COMPANY RANJAN.AND.COMPANY@GMA

IL.COM

HDFC BANK VS JINTENDER 
BABU RAM

RANJAN & 
COMPANY RANJAN.AND.COMPANY@GMA

IL.COM

CANARA BANK VS RAKESH 
KUMAR

CHITRA 
MALHOTRA

SUNITA 
SINGH

KOTAK MAHINDRA PRIME VS 
PRANJAL GUPTA

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS SHANTI DEVI

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS RAJESH CHANDRA

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS DYNAMIC TOOLS AND 
TECHNOLOGIES 

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS ANJU RAY

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

24 SOUTH

OMP(I) (COMM) 1835/2023 8285002845 17.08.2023 04.08.2023

OMP(I) (COMM) 1836/2023 8285002845 17.08.2023 04.08.2023

EX.(COMM) 268/2023 9810024126

INFOR@LAWINTELLECT.COM

17.08.2023 17.08.2023

OMP(I) (COMM) 1857/2023 8376049807 18.08.2023 19.07.2023

OMP(I) (COMM) 1858/2023 8376049807 18.08.2023 20.07.2023

OMP(I) (COMM) 1859/2023 8376049807 18.08.2023 20.07.2023

OMP(I) (COMM) 1860/2023 8376049807 18.08.2023 14.07.2023

OMP(I) (COMM) 1861/2023 8376049807 18.08.2023 20.07.2023

OMP(I) (COMM) 1862/2023 8376049807 18.08.2023 21.07.2023

EX.(COMM) 270/2023 9811142718

NOT PROVIDED

18.08.2023 17.08.2023

CS (COMM) 480/2023 9958938405 19.08.2023 03.08.2023

OMP(I) (COMM) 1867/2023 8285002845 19.08.2023 18.08.2023

OMP(I) (COMM) 1868/2023 8285002845 19.08.2023 18.08.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

IDFC FIRST BANK VS SAGAR 
SHRIPAL

SANJEEV 
PATHAK LITIGATION@SRCSLEGAL.CO

M

IDFC FIRST BANK VS GOPAL 
RAMA

SANJEEV 
PATHAK LITIGATION@SRCSLEGAL.CO

M

PREMCHAND AGGARWAL VS 
PICCADILY HOTELS

SUMIT 
CHANDER

TOYOTA FINANCIAL SERVICES 
VS KRISHNA NATHA PAWAR

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS SANTOSH RAHANGADALE

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS ASHISH JAIN

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS SUKHCHAIN CHAND

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS SUSMA GARG

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

TOYOTA FINANCIAL SERVICES 
VS SHIVA ENTERPRISES

RAHUL 
BHARDWAJ ADVOCATEASHOK.1@GMAIL.C

OM

AAPKA HUMDUM SOLUION  & 
SERVICES VS NISHA MALIK

ZAKIR  
HUSAIN

PAM COSMETICS & GLASSES VS 
EX-SERVICEMEN CANTEEN

AMAN 
SHOKEEN ABHISHEKKUKKAR06@GMAIL

.COM

IDFC FIRST BANK VS KULDEEP 
DHARAM PAL

SANJEEV 
PATHAK LITIGATION@SRCSLEGAL.CO

M

IDFC FIRST BANK VS SANJAY R. 
PERMAL

SANJEEV 
PATHAK LITIGATION@SRCSLEGAL.CO

M



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

24 SOUTH

OMP(I) (COMM) 1869/2023 8285002845 19.08.2023 18.08.2023

OMP(I) (COMM) 1870/2023 8285002845 19.08.2023 18.08.2023

OMP(I) (COMM) 1871/2023 8285002845 19.08.2023 18.08.2023

OMP(I) (COMM) 1872/2023 9873347330 19.08.2023 16.08.2023

CS (COMM) 483/2023 ERAM KHAN 9717099220

ERAMADV2000@GMAIL.COM

21.08.2023 19.08.2023

CS (COMM) 484/2023 ERAM KHAN 9717099220

ERAMADV2000@GMAIL.COM

21.08.2023 19.08.2023

OMP(I) (COMM) 1878/2023 9643646534 21.08.2023 21.07.2023

OMP(I) (COMM) 1879/2023 9643646534 21.08.2023 07.08.2023

9643646534 21.08.2023 07.08.2023

OMP(I) (COMM) 1881/2023 9643646534 21.08.2023 11.08.2023

OMP(I) (COMM) 1882/2023 9643646534 21.08.2023 11.08.2023

OMP(I) (COMM) 1883/2023 9643646534 21.08.2023 11.08.2023

OMP(I) (COMM) 1884/2023 9643646534 21.08.2023 11.08.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

IDFC FIRST BANK VS 
DHIRENDRA KUMAR

SANJEEV 
PATHAK LITIGATION@SRCSLEGAL.CO

M

IDFC FIRST BANK VS ISHWAR 
SINGH RAJPUT

SANJEEV 
PATHAK LITIGATION@SRCSLEGAL.CO

M

IDFC FIRST BANK VS 
HANUMAN PRASAD

SANJEEV 
PATHAK LITIGATION@SRCSLEGAL.CO

M

KOTAK MAHINDRA PRIME VS 
MOHD DANISH

MAYANK 
MAHAJAN MAYANK_MAHAJAN05@YAHO

O.COM

BANK OF BARODA VS VINITA 
KOHLI

BANK OF BARODA VS VISHAL 
EMBROIDERY

KOTAK MAHINDRA BANK VS 
SHAMBHU MAHTO

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

KOTAK MAHINDRA BANK VS 
JITENDRA KUMAR

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

OMP(I) (COMM) 1880/2023KOTAK MAHINDRA BANK VS 
MANISH KUMAR

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

KOTAK MAHINDRA BANK VS 
NASIM

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

KOTAK MAHINDRA BANK VS 
SOMNATH CHAUHAN

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

KOTAK MAHINDRA BANK VS 
NASIM

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

KOTAK MAHINDRA BANK VS 
NANHE LAL SAROJ

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

24 SOUTH

OMP(I) (COMM) 1885/2023 9643646534 21.08.2023 11.08.2023

OMP(I) (COMM) 1886/2023 9643646534 21.08.2023 11.08.2023

OMP(I) (COMM) 1887/2023 9958726491 22.08.2023 22.08.2023

ARB.A(COMM) 6/2023 9899436986

OFFICE@GRSCHAMBER.ORG

22.08.2023 21.08.2023

CS (COMM) 485/2023 9810075174 22.08.2023 21.08.2023

CS (COMM) 486/2023 9818823289

INFO@DEYANDKUMHAR.COM

22.08.2023 22.08.2023

CS (COMM) 490/2023 9999498955 23.08.2023 21.08.2023

cs (COMM) 503/2023 9650682928 28.08.2023 23.08.2023

OMP(I) (COMM)-1919/2023 9958726491 29.08.2023 24.08.2023

9958726491 29.08.2023 24.08.2023

OMP(I) (COMM)-1921/2023 9958726491 29.08.2023 24.08.2023

9958726491 29.08.2023 24.08.2023

9958726491 29.08.2023 24.08.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

KOTAK MAHINDRA BANK VS 
PANKAJ KUMAR

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

KOTAK MAHINDRA BANK VS 
YUVRAJ SINGH

PARV 
MAHAJAN PARV.MAHAJAN007@GMAIL.C

OM

CARS24 FINANCIAL VS 
SHUBHAM SHARMA 

RAJESH 
JANGRA JANGRAADVOCATE@GMAIL.C

OM

NAYATI HEALTHCARE VS DR 
VIVEK PHANSWAL

URVASHI 
SINGH

SUBHASH INTERNATIONAL VS 
NBCC INDIA

CHAUDHARY 
LAW OFFICE CHAUDHARYLAWOFFICES@G

MAIL.COM

THE TRAINED NURSES 
ASSOCIATION VS STUDENT’S 
FRIEND

NAGESHWA
R KUMHAR

M.S EARTH EVENTS (INDIA) 
PVT LTD VS DIVINE BEAUTY 
PVT LTD & ANR.

 RISHI 
VOHRA litigation@khuranaandkhurana.c

om

M/S RSPL HEALTH  PRIVATE 
LIMITED VS DHARMENDRA 
KUMAR GUPTA

RISHI 
BANSAL

rishi@unitedandunited.com

KOTAK MAHINDRA BANK VS 
HARISH KUMAR DALAL

RAJESH 
JANGRA

jangraadvocate@gmail.com

OMP(I) (COMM)-
1920/2023

TOYOTA FINANCIAL SERVICES 
VS  VISHAL TIWARI

RAJESH 
JANGRA

jangraadvocate@gmail.com

KOTAK MAHINDRA BANK VS 
SUMER SINGH

RAJESH 
JANGRA

jangraadvocate@gmail.com

OMP(I) (COMM)-1922/2023TOYOTA FINANCIAL SERVICES 
VS  SOKAT KHAN

RAJESH 
JANGRA

jangraadvocate@gmail.com

OMP(I) (COMM)-1923/2023TOYOTA FINANCIAL SERVICES 
VS  CHANDAN DAS

RAJESH 
JANGRA

jangraadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

24 SOUTH

9958726491 29.08.2023 24.08.2023

25 South

9818715666 01-06-2023 26.05.2023

CS (COMM)/332/2023 9212406100 01-06-2023 03.03.2023

CS (COMM)/331/2023 9891101198

ramanrishi786@gmail.com

01-06-2023 03.03.2023

9311851166 02-06-2023 27.05.2023

CS (COMM)/336/2023 9871907794

not given

02-06-2023 31.05.2023

Misc DJ/90/2023 9911125245 02-06-2023 01.06.2023

Misc DJ/89/2023 9911125245 02-06-2023 01.06.2023

CS (COMM)/349/2023 8700759584 06-06-2023 05.06.2023

CS (COMM)/354/2023 9873706792 07-06-2023 02.06.2023

8285002845 07-06-2023 06.06.2023

8285002845 07-06-2023 06.06.2023

8285002845 07-06-2023 06.06.2023

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCI
AL COURT)-02

OMP(I) (COMM)-1924/2023TOYOTA FINANCIAL SERVICES 
VS  JUBER LITAKAT SHANDAR

RAJESH 
JANGRA

jangraadvocate@gmail.com
SH. SANDEEP 
YADAV Execution 

(Comm)/182/2023
MANOJ NARANG Vs M/S MGI 
INFRA PRIVATE LTD

Rahul 
Sood(P),

advocate_rahul@gmail.com

SAGAR RATNA RESTAURANTS 
PVT LTD Vs RATNA SAGAR 
HOSPITALITY

DEEPAK 
KUMAR 
MAHAPATRA
(P), deepmace@gmail.com

M/S DELTA ON SYSTEM Vs 
GAUTAM HELTHCARE

RAMAN 
RISHI 
BHARDWAJ(
P),

Execution 
(Comm)/184/2023

HDFC BANK LTD Vs 
YASHOVARDHAN GODHA

AMITA 
KUMARI(P),

gurmeet@gbalawoffices.com

EXSOL ENERGY SYSTEM Vs 
NARAIURAN CONTROLS INDIA 
PVT LTD

RAJESH 
KUMAR(P),

RAKESH SHARMA Vs CANARA 
BANK

RAKESH 
SHARMA(P), advocaterakeshsharma2006@gm

ail. com

PREETI SHARMA Vs CANARA 
BANK

RAKESH 
SHARMA(P), advocaterakeshsharma2006@gm

ail. com

CANARA BANK Vs M/S 
BHASKAR ROADLINES AND ORS

advocate 
madhu 
tanwar(P),

advacatemathutalwar@gmail.com

CANARA BANK Vs SHUBHAM 
JAIN

RITU 
SHARMA(P),

Ritumishra.advocate@gmail.com

OMP (I) 
(COMM)/1241/2023

IDFC FIRST BANK LTD Vs 
PRAVIN KUMAR 3533

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1242/2023

IDFC FIRST BANK LTD Vs SUNIL 
KUMAR 3465

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1238/2023

IDFC FIRST BANK LTD Vs 
BAISLAINFRADEVELOPERSPVT
LTD 7384

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

25 South

8285002845 07-06-2023 06.06.2023

8285002845 07-06-2023 06.06.2023

9810508115 08-06-2023 06.06.2023

9958683230

naveenk101@gmail.com

08-06-2023 29.04.2023

9311022102 08-06-2023 14.02.2023

8285002845 08-06-2023 23.01.2023

8285002845 08-06-2023 24.05.2023

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2023

8285002845 08-06-2023 29.05.2023

SH. SANDEEP 
YADAV

OMP (I) 
(COMM)/1240/2023

IDFC FIRST BANK LTD Vs AARTI 
 KUMARI 3521

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1239/2023

IDFC FIRST BANK LTD Vs 
NAVIN  RAN 6057

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

Execution 
(Comm)/199/2023

SBI CARDS AND 
PAYMENTSSERVICES LIMITED 
Vs NADEEM AHMAD

SANJAY 
KUMAR 
SINGH(P),

legumassociates@gmail.com

Execution 
(Comm)/198/2023

HDFC BANK LTD Vs RAMESH 
JHA

MANISHA 
BARUAH(P),

Execution 
(Comm)/197/2023 HDFC BANK LTD Vs SHOKIN ALI

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

Execution 
(Comm)/196/2023

HDFC BANK LTD Vs PANKAJ 
SHARMA

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

Execution 
(Comm)/200/2023

HDFC BANK LTD Vs DILSHAD 
AHMED

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1282/2023

YES BANK LTD Vs ANITA 
GAJRAJ 5566

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1281/2023

HDFC BANK LTD Vs ROHIT 
RAKESH KUMAR 3793

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1279/2023

IDFC FIRST BANK LTD Vs 
BIJENDRA NETRAPAL 4171

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1276/2023

IDFC FIRST BANK LTD Vs 
RISHIPAL KUNDANLAL 2908

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1265/2023

IDFC FIRST BANK LTD Vs 
UMESH GIRI 0209

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1278/2023

IDFC FIRST BANK LTD Vs SAROJ 
GHANSHYAM 1642

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

25 South

8285002845 08-06-2023 29.05.2024

8285002845 08-06-2023 29.05.2024

8285002845 08-06-2023 29.05.2024

8285002845 08-06-2023 29.05.2025

8285002845 08-06-2023 29.05.2025

8285002845 08-06-2023 29.05.2025

9873347330 08-06-2023 02.06.2023

ARB A(COMM)/3/2023 9810769286 08-06-2023 08.06.2023

CS (COMM)/366/2023 9650682928 08-06-2023 08.06.2023

8285002845 08-06-2023 08.06.2023

8285002845 08-06-2023 08.06.2023

CS (COMM)/365/2023 9811786067

not given

08-06-2023 24.11.2022

8285002845 08-06-2023 08.06.2023

SH. SANDEEP 
YADAV

OMP (I) 
(COMM)/1266/2023

IDFC FIRST BANK LTD Vs 
SAURABH CHAUHAN 6915

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1275/2023

IDFC FIRST BANK LTD Vs 
VISHAL SHYAMDAS 0872

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1267/2023

IDFC FIRST BANK LTD Vs 
SHABUDDIN 
DEENMOHAMMAD 1644

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1268/2023

IDFC FIRST BANK LTD Vs 
NEERU MANVIRSINGH 2010

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1269/2023

IDFC FIRST BANK LTD Vs 
MANGLA PRASAD 6466

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1262/2023

IDFC FIRST BANK LTD Vs ANAS  
SALIM 0598

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1263/2023

IDFC FIRST BANK LIMITED Vs 
SAHIL BHARDWAJ

MAYANK 
MAHAJAN(P)
,

mayank_mahajan05@yahoo.com

NILU SUMAN AND ANR Vs 
INDIA SHELTER FINANCE 
CORPORATION LTD

AVANISH 
KUMAR(P),

avanishkumar@bsklegal.org

PRITI SACHDEVA PROPRIETOR 
JUGAL BAKERS Vs KGF BAKERS

SHRAVAN 
KUMAR 
BANSAL(P), unitedmark@unitedandunited.co

m

OMP (I) 
(COMM)/1253/2023

HDFC BANK LTD Vs HARSH  
RANA 0434

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1254/2023

HDFC BANK LTD Vs SAI KRIPA 
FINANCE 6973

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

UNION BANK OF INDIA Vs MR 
AJIT

SWEETY  
SOOD(P),

OMP (I) 
(COMM)/1280/2023

IDFC FIRST BANK LTD Vs SASHI 
KUMAR 6508

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

25 South

8285002845 08-06-2023 08.06.2023

9643646634

parv.mahajan007@gmail.com

08-06-2023 08.06.2023

9643646634

parv.mahajan007@gmail.com

08-06-2023 08.06.2023

9643646634

parv.mahajan007@gmail.com

08-06-2023 08.06.2023

9643646634

parv.mahajan007@gmail.com

08-06-2023 08.06.2023

9643646634

parv.mahajan007@gmail.com

08-06-2023 08.06.2023

8285002845 08-06-2023 08.06.2023

8285002845 08-06-2023 08.06.2023

8285002845 08-06-2023 08.06.2023

CS (COMM)/391/2023 9899474884 09-06-2023 02.01.2023

CS (COMM)/390/2023 RAMKESH MEENA Vs TEJRAM 9811015744 09-06-2023 12.01.2023

78382377587 09-06-2023 27.04.2023

78382377587 09-06-2023 27.04.2023

SH. SANDEEP 
YADAV

OMP (I) 
(COMM)/1277/2023

IDFC FIRST BANK LTD Vs 
SAGAR SHRIPAL 2992

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1264/2023

KOTAK MAHINDRA BANK Vs 
HRS CHEMICALS

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1261/2023

KOTAK MAHINDRA BANK Vs 
SHAMBHU MAHTO

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1260/2023

KOTAK MAHINDRA BANK Vs 
SOHANVEER 390

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1256/2023

KOTAK MAHINDRA BANK Vs 
RAJESH KUMAR MISHRA

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1258/2023

KOTAK MAHINDRA BANK Vs 
NAVEEN JAIN

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1259/2023

IDFC FIRST BANK LTD Vs 
GOPAL  RAMA 9378

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1255/2023

IDFC FIRST BANK LTD Vs 
SAGAR  KUMAR 1719

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1257/2023

IDFC FIRST BANK LTD Vs 
SARVJEET  NIWAS 2253

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

SANJEEV GUPTA Vs JUVENILE 
INFRASTRUCTURE PVT LTD

SHUBHAM 
GUPTA(P),

amitg.advocate@gmail.com

LALIT 
KUMAR 
VERMA(P),

lkverma.associates@gmail.com

Execution 
(Comm)/207/2023

FEDBANK FINANCIAL 
SERVICES LIMITED Vs 
HARMONY KB

ANANJAY 
SINGH(P),

mohitgadkariandco@gmail.com

Execution 
(Comm)/234/2023

M/S FEDBANK FUNANCIAL 
SERVICES LTD Vs SANJEEV 
KUMAR GUPTA

ANANJAY 
SINGH(P),

mohitgadkariandco@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

25 South

CS (COMM)/387/2023 9818030800 09-06-2023 12.05.2023

9811252038 09-06-2023 17.05.2023

CS (COMM)/385/2023 9350221670 09-06-2023 20.05.2023

CS (COMM)/376/2023 9999053414

not given

09-06-2023 23.05.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

9811452022 09-06-2023 27.05.2023

8285002845 09-06-2023 09.06.2023

9958683230

naveenk101@gmail.com

09-06-2023 30.05.2023

CS (COMM)/383/2023 9407233688

shubhamsainal06@gmail.com

09-06-2023 09.06.2023

CS (COMM)/382/2023 9810654154 09-06-2023 08.06.2023

SH. SANDEEP 
YADAV

ICICI BANK Vs MANZOOR 
AHMAD

PRASHANT 
KUMAR(P),

induslegalia@gmail.com

Execution 
(Comm)/216/2023

CHOLAMANDALAM 
INVESTMENT AND FINANCE 
COMPANY LTD Vs BHUDEV 
PRAKSH

RAVI 
SHANKAR 
GARG(P),

advocatersgarg@gmail.com
UNION BANK OF INDIA Vs 
PAMMI BEGUM PROPRIETOR 
OF MESSERS PAMMI BEGUM 
DRY CLEANERS

QUAISAR 
ALI(P),

cosultdaanish@gmail.com

PARAMPREET SINGH AHUJA Vs 
COFFEE DAY GLOBAL LTD

DHARMEND
ER 
SHARMA(P),

OMP (I) 
(COMM)/1367/2023

YES BANK LTD Vs AAKASH 
SHARMA 2233

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1366/2023

YES BANK LTD Vs YASEEN SAIFI 
4099

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1362/2023

YES BANK LTD Vs LOVE 
SHARMA 3076

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1364/2023

YES BANK LTD Vs ANAND 
MISHRA 6073

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

Execution 
(Comm)/214/2023 HDFC BANK LTD Vs NAAZ KHANANISH 

BHOLA(P),
anish_bhola17@yahoo.com

OMP (I) 
(COMM)/1359/2023

YES BANK LTD Vs HASAM 
KHURSHID AHMED

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

Execution 
(Comm)/213/2023

HDFC BANK LTD Vs 
MOHAMMAD SOHAIL

MANISHA 
BARUAH(P),

IFFCO MC CROP SCIENCE 
PRIVATE LIMITED Vs LAKSHMI 
GANESH AGENCIES THROUGH 
ITS PROPRIETOR LOVARAJU 
DANGETI

Shubham 
Saigal(P),

M/S NLMK INDIA SERVICE 
CENTER PVT LTD Vs POSCO 
POGGENAMP ELECTRICAL 
STEEL PVT LTD

RACHIT 
DEVGUN(P),

rachitdevgun@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

25 South

CS (COMM)/381/2023 ASHA PAWAR Vs GANESH 9818332432 09-06-2023 08.06.2023

CS (COMM)/380/2023 9868503030 09-06-2023 09.06.2023

CS (COMM)/379/2023 9910206718 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

8285002845 09-06-2023 09.06.2023

9910577700 09-06-2023 09.06.2023

9999925860 09-06-2023 02.12.2022

9910577700 09-06-2023 09.06.2023

SH. SANDEEP 
YADAV

GURMEET 
KAUR 
KAPUR(P),

gmeetkapur@gmail.com
M/S HSN REALTY SERVICES 
INDIA PVT LTD Vs AUSTRALIAN 
COUNCIL FOR EDUCATIONAL 
RESEARCH INDIA

NEERAJ 
JAIN(P),

drjainlawfirm@gmail.com

JYOTI SINGH Vs USHA RANI 
JAIN

SWAPNIL 
GAUR(P),

legal@relegal.co.in

OMP (I) 
(COMM)/1336/2023

HDFC BANK LTD Vs NAVEEN  
KUMAR 6989

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1347/2023

HDFC BANK LTD Vs LALIT 
KUMAR TAVAR 9852

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1339/2023

HDFC BANK LTD Vs SAHIL  
ARORA 8523

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1349/2023

HDFC BANK LTD Vs SOURABH  
ARORA 8191

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1344/2023

HDFC BANK LTD Vs 
NILAKANTHA  MISHRA 1968

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1338/2023

HDFC BANK LTD Vs ANKIT  
SHARMA

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1371/2023

IDFC FIRST BANK LTD Vs 
NAVEEN  KUMAR 7068

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1370/2023

KOTAK MAHINDRA PRIME 
LIMITED Vs RAM SHANKAR 
YADAV

RAJESH 
JANGRA(P),

krishankumar@gmail.com

OMP (I) 
(COMM)/1369/2023

AYE FINANCE PVT LTD Vs SHIV 
KUMAR

DEEPANKUR 
SONDHI(P),

deepankur@sondhipartners.com

OMP (I) 
(COMM)/1368/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs BALVINDER 
SATPAL

RAJESH 
KUMAR(P),

krishankumar@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

26 South

CS (COMM)/463/2023 9958726491 04-08-2023 04-08-2023

CS (COMM)/478/2023 9311022102 18-08-2023 18-08-2023

CS (COMM)/479/2023 9650682928 18-08-2023 18-08-2023

CS (COMM)/487/2023 9643646534

parv.mahajan007@gmail.com

22-08-2023 22-08-2023

CS (COMM)/489/2023 964364534

parv.mahajan007@gmail.com

23-08-2023 23-08-2023

CS (COMM)/491/2023 8285002845 23-08-2023 23-08-2023

CS (COMM)/492/2023 RANI(P), 9643646534

parv.mahajan007@gmail.com

23-08-2023 23-08-2023

CS (COMM)/493/2023 RANI(P), 9643646534

parv.mahajan007@gmail.com

23-08-2023 23-08-2023

CS (COMM)/504/2023 ICICI BANK Vs ALOK MISHRA CHETNA(P), 9599561409 28-08-2023 28-08-2023

CS (COMM)/505/2023 9971773474 29-08-2023 29-08-2023

9643646534

parv.mahajan007@gmail.com

07-08-2023 07-08-2023

9958726491 02-08-2023 02-08-2023

964364534

parv.mahajan007@gmail.com

04-08-2023 04-08-2023

SH. RAJEEV BANSAL
RUPIN ASSOCIATES Vs M/S EX 
SERVICEMEN CANTEEN

AKRITI 
ARYA(P),

jangraaadvocate@gmail.com

CANARA BANK Vs AYUSHI 
RAWAT

NILENDU 
VATSYAYAN(
P),

ranjan.and.company@gmail.com
GAGAN PAGRANI PROPRIETOR 
OF PLASTICA INDUSTRIES Vs 
SHREE GIRIRAJJI AND CO
THROUGH PROPRIETOR 
PRANESH GUPTA

SHRAVAN 
KUMAR 
BANSAL(P), unitedmark@unitedandunited.co

m
BANK OF BARODA Vs MR 
KRISHAN KUMAR TIWARI
PROPRIETOR OF M/S ZOOM 
DELHI

SOUGAT 
SINHA(P),

GREEN LINE LAMINATES PVT 
LTD (COUNTER CLAIM) Vs M/S 
PACE CREATION

K.K. 
PRADHAN(P)
,

INTERNATIONAL COMBUSTION 
INDIA LTD Vs ADVANCE 
DIAMOND TOOLS AND OTHERS

VARUN 
KAPOOR(P),

litigation@srcslegal.com

STATE BANK OF INDIA Vs 
ASHOK KUMAR

STATE BANK OF INDIA Vs 
RAMVIR

anilganjha@gmail.com

ANITA SEHGAL Vs UNIQUE 
PUBLISHERS INDIA PVT LTD

MOHIT 
AGGARWAL(
P),

mvslegalip@gmail.com

Execution 
(Comm)/264/2023

VASANTI SHARE BROKERS LTD 
Vs SUSHMA KAPUR

Aanchal 
Basur(P),

OMP (I) 
(COMM)/1705/2023

CNH INDUSTRIAL CAPITAL 
INDIA PRIVATE LIMITED Vs APS 
RMG INFRA

RAJESH 
KUMAR(P),

jangraaadvocate@gmail.com

OMP (I) 
(COMM)/1720/2023

KOTAK MAHINDRA BANK Vs 
SHUBHAM TRIPATHI

Parv 
Mahajan(P),



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

26 South

9643646534

parv.mahajan007@gmail.com

04-08-2023 04-08-2023

9643646534

parv.mahajan007@gmail.com

05-08-2023 05-08-2023

9643646534

parv.mahajan007@gmail.com

05-08-2023 05-08-2023

9643646534

parv.mahajan007@gmail.com

05-08-2023 05-08-2023

9643646534

parv.mahajan007@gmail.com

05-08-2023 05-08-2023

9958726491 07-08-2023 07-08-2023

9643646534

parv.mahajan007@gmail.com

07-08-2023 07-08-2023

9311022102 08-08-2023 08-08-2023

9311022102 08-08-2023 08-08-2023

9311022102 08-08-2023 08-08-2023

8376049807 08-08-2023 08-08-2023

8285002845 09-08-2023 09-08-2023

8285002845 09-08-2023 09-08-2023

SH. RAJEEV BANSAL

OMP (I) 
(COMM)/1721/2023

KOTAK MAHINDRA BANK Vs 
SANTOSH NAVIK

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1726/2023

KOTAK MAHINDRA BANK Vs 
ARJUN KUMAR SINGH

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1727/2023

KOTAK MAHINDRA BANK Vs 
JAY PRAKASH MAURYA

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1728/2023

KOTAK MAHINDRA BANK Vs 
RISHABH YADAV

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1729/2023

KOTAK MAHINDRA BANK Vs 
MAHENDRA KUMAR TIWARI

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1739/2023

CNH INDUSTRIAL CAPITAL 
INDIA PVT LTD Vs PRADEP 
MISHRA

RAJESH 
KUMAR(P),

jangraaadvocate@gmail.com

OMP (I) 
(COMM)/1740/2023

KOTAK MAHINDRA BANK Vs JAI 
BHADUR SINGH

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1754/2023

M/S KOTAK MAHINDRA BANK 
LTD Vs JAGANNATH SWAIN

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1755/2023

M/S KOTAK MAHINDRA BANK 
LTD Vs PRADEEP SHARMA

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1756/2023

M/S KOTAK MAHINDRA BANK 
LTD Vs LIPIKA MANASINGH

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1757/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs YUVRAJ SINGH

RAHUL 
BHARADWAJ
(P),

advocateashok.1@gmail.com

OMP (I) 
(COMM)/1761/2023

IDFC FIRST BANK LTD Vs 
PRAVIN KUMAR 3533

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1762/2023

IDFC FIRST BANK LTD Vs 
SARVJEET  NIWAS 2253

SANJEEV 
KUMAR(P),

litigation@srcslegal.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

26 South

8285002845 10-08-2023 10-08-2023

9643646534

parv.mahajan007@gmail.com

11-08-2023 11-08-2023

964364534

parv.mahajan007@gmail.com

11-08-2023 11-08-2023

964364534

parv.mahajan007@gmail.com

11-08-2023 11-08-2023

9311022102 14-08-2023 14-08-2023

9311022102 14-08-2023 14-08-2023

9311022102 14-08-2023 14-08-2023

9311022102 14-08-2023 14-08-2023

9311022102 14-08-2023 14-08-2023

9873347330 16-08-2023 16-08-2023

9873347330 16-08-2023 16-08-2023

9958726491 16-08-2023 16-08-2023

8376049807 16-08-2023 16-08-2023

SH. RAJEEV BANSAL

OMP (I) 
(COMM)/1780/2023

IDFC FIRST BANK LTD Vs 
NAVIN  RAN 6057

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1782/2023

KOTAK MAHINDRA BANK Vs 
PRADEEP MALIK

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1783/2023

KOTAK MAHINDRA BANK Vs 
YUVRAJ SINGH 427

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1784/2023

KOTAK MAHINDRA BANK Vs 
RAJAN GAUTAM

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1795/2023

HDFC BANK LTD Vs ANKUR 
SINGH BISHT

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1796/2023

HDFC BANK LTD Vs DEEPAK  
GANGANI

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1797/2023

HDFC BANK LTD Vs MANJEET 
SINGH

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1798/2023

HDFC BANK LTD Vs UMAR 
MOHD

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1799/2023

HDFC BANK LTD Vs MEENU 
SHARMA

RAJEEV 
KUMAR 
RANJAN(P),

ranjan.and.company@gmail.com

OMP (I) 
(COMM)/1814/2023

KOTAK MAHINDRA BANK LTD 
Vs RANBIR SINGH

MAYANK 
MAHAJAN(P)
,

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1815/2023

KOTAK MAHINDRA PRIME LTD 
Vs DEEPAK

MAYANK 
MAHAJAN(P)
,

mayank_mahajan05@yahoo.com

OMP (I) 
(COMM)/1816/2023

KOTAK MAHINDRA PRIME 
LIMITED Vs MANOJ KUMAR 
PAL

RAJESH 
KUMAR(P),

jangraaadvocate@gmail.com

OMP (I) 
(COMM)/1817/2023

CARS24 FINANCIAL SERVICES 
PVT LTD Vs KOMAL BUNDELA 
BUNDELA

RAHUL 
BHARADWAJ
(P),

advocateashok.1@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

26 South

8376049807 16-08-2023 16-08-2023

8376049807 16-08-2023 16-08-2023

964364534

parv.mahajan007@gmail.com

16-08-2023 16-08-2023

9958726491 18-08-2023 18-08-2023

8285002845 18-08-2023 18-08-2023

8285002845 18-08-2023 18-08-2023

8285002845 18-08-2023 18-08-2023

8285002845 18-08-2023 18-08-2023

8285002845 18-08-2023 18-08-2023

9643646534

parv.mahajan007@gmail.com

25-08-2023 25-08-2023

9643646534

parv.mahajan007@gmail.com

25-08-2023 25-08-2023

964364534

parv.mahajan007@gmail.com

25-08-2023 25-08-2023

9958726491 26-08-2023 26-08-2023

SH. RAJEEV BANSAL

OMP (I) 
(COMM)/1818/2023

CARS24 FINANCIAL SERVICES 
PVT LTD Vs PADVAL KUNDAN 
SONAJI

RAHUL 
BHARADWAJ
(P),

advocateashok.1@gmail.com

OMP (I) 
(COMM)/1819/2023

CARS24 FINANCIAL SERVICES 
PVT LTD Vs MOHD IMRAN 
KHAN

RAHUL 
BHARADWAJ
(P),

advocateashok.1@gmail.com

OMP (I) 
(COMM)/1820/2023

KOTAK MAHINDRA BANK Vs 
MUKESH KURESINGH KUMAR

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1851/2023

KOTAK MAHINDRA PRIME LTD 
Vs HARVINDER SANDHU

RAJESH 
KUMAR(P),

jangraaadvocate@gmail.com

OMP (I) 
(COMM)/1852/2023

IDFC FIRST BANK LTD Vs 
MOHAN LAL GUPTA 9268

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1853/2023

IDFC FIRST BANK LTD Vs 
ABHISHEK ROHILLA 2389

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1854/2023

IDFC FIRST BANK LTD Vs 
DASHRATH MEHTO 8576

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1855/2023

IDFC FIRST BANK LTD Vs 
MITHLESH MANDAL 1036

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1856/2023

IDFC FIRST BANK LTD Vs TANU 
VACHER 0523

SANJEEV 
KUMAR(P),

litigation@srcslegal.com

OMP (I) 
(COMM)/1891/2023

KOTAK MAHINDRA BANK Vs 
MOHIT MOHIT

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1892/2023

KOTAK MAHINDRA BANK Vs 
RAJVEER

DIVYA 
TALWANI(P),

OMP (I) 
(COMM)/1893/2023

KOTAK MAHINDRA BANK Vs 
SUNIL KUMAR SAGAR

Parv 
Mahajan(P),

OMP (I) 
(COMM)/1896/2023

KOTAK MAHINDRA PRIME LTD 
Vs CHANDER MOHAN PANDEY

RAJESH 
KUMAR(P),

jangraaadvocate@gmail.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
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Number

Date of 
Registration

26 South

9958726491 26-08-2023 26-08-2023

9958726491 26-08-2023 26-08-2023

9958726491 28-08-2023 28-08-2023

9958726491 28-08-2023 28-08-2023

27

CS (COMM)/734/2023 NOT GIVEN NOT AVAILABLE 01-08-2023 01-08-2023

CS (COMM)/735/2023 NOT GIVEN NOT AVAILABLE 01-08-2023 01-08-2023

CS (COMM)/736/2023 NOT GIVEN NOT AVAILABLE 02-08-2023 02-08-2023

CS (COMM)/738/2023 NOT GIVEN NOT AVAILABLE 03-08-2023 03-08-2023

CS (COMM)/744/2023 NOT GIVEN NOT AVAILABLE 10-08-2023 10-08-2023

CS (COMM)/753/2023 NOT GIVEN NOT AVAILABLE 16-08-2023 16-08-2023

CS (COMM)/761/2023 SHANKER(P),NOT GIVEN NOT AVAILABLE 17-08-2023 17-08-2023

CS (COMM)/762/2023 NOT GIVEN NOT AVAILABLE 17-08-2023 17-08-2023

CS (COMM)/763/2023 NOT GIVEN NOT AVAILABLE 17-08-2023 17-08-2023

SH. RAJEEV BANSAL

OMP (I) 
(COMM)/1897/2023

KOTAK MAHINDRA PRIME LTD 
Vs KULDEEP SINGH RAGHAV

RAJESH 
KUMAR(P),

jangraaadvocate@gmail.com

OMP (I) 
(COMM)/1898/2023

KOTAK MAHINDRA PRIME LTD 
Vs ANIL CHAPRANA

RAJESH 
KUMAR(P),

jangraaadvocate@gmail.com

OMP (I) 
(COMM)/1908/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs INDERJEET 
SINGH

RAJESH 
KUMAR(P),

jangraaadvocate@gmail.com

OMP (I) 
(COMM)/1909/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs AVINASH KUMAR 
SINGH

RAJESH 
KUMAR(P),

jangraaadvocate@gmail.com
SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

CANARA BANK Vs MS THE 
LAZEEZ THROUGH ITS 
PROPRIETOR MR DEVINDER 
SEHGAL

KRISHAN 
KUMAR(P),

CANARA BANK Vs M/S LINTAS 
TRAVEL SERVICES

KRISHAN 
KUMAR(P),

COMPUTER INFOTECH INDIA 
PVT LTD Vs SA2 DIGITAL 
SERVICES LLP

CHANDRA 
SHEKHAR 
YADAV(P),

STATE BANK OF INDIA Vs 
MANISH KUMAR DOGRA

AMIT 
KUMAR 
SINGH(P),

MOHAN CHAUHAN Vs HDFC 
BANK LTD

MAYANK 
SHARMA(P),

TRIMASTER PVT LTD 
THROUGH MS ARCHANA 
SHARMA Vs MS PAYEL MONDAL

RAJESH 
KUMAR(P),

KHUSHBOO KUMARI Vs SHRI 
AJAY SINGH

STATE BANK OF INDIA Vs 
BHARTI GAUTAM

SHIV KUMAR 
TYAGI(P),

ICICI BANK LTD Vs JITENDER 
LENKA

CHETNA 
BHALLA(P),
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Name

Advocate 
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Date of 
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27

CS (COMM)/773/2023 NOT GIVEN NOT AVAILABLE 19-08-2023 19-08-2023

CS (COMM)/774/2023 NOT GIVEN NOT AVAILABLE 19-08-2023 19-08-2023

CS (COMM)/780/2023 NOT GIVEN NOT AVAILABLE 22-08-2023 22-08-2023

CS (COMM)/781/2023 NOT GIVEN NOT AVAILABLE 22-08-2023 22-08-2023

CS (COMM)/785/2023 NOT GIVEN NOT AVAILABLE 23-08-2023 23-08-2023

CS (COMM)/787/2023 NOT GIVEN NOT AVAILABLE 24-08-2023 24-08-2023

CS (COMM)/790/2023 NOT GIVEN NOT AVAILABLE 25-08-2023 25-08-2023

CS (COMM)/791/2023 NOT GIVEN NOT AVAILABLE 25-08-2023 25-08-2023

CS (COMM)/792/2023 NOT GIVEN NOT AVAILABLE 25-08-2023 25-08-2023
28

CS (COMM)/759/2023 9871343259 17-08-2023 16-08-2023

CS (COMM)/760/2023 9871343259 17-08-2023 16-08-2023

CS (COMM)/743/2023 9811402715 07-08-2023 06-08-2023

CS (COMM)/755/2023 9667274304 16-08-2023 15-08-2023

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

LG ELECTRONICS INDIA PVT 
LTD Vs MANISH SAHA

Naveen 
Chandra(P),

M/S LAPLIFE ELECTRONICS 
PVT LTD Vs M/S RRB ENERGY 
LIMITED

ARPIT 
BATRA(P),MS SARSWATI 

PATELPROPRIETOR OF 
VALHIRA MARKETING Vs 
DEARCH ARCHITECT PVT 
LTDTHROUGH ITS DIRECTORS

MD. 
SHAKEELUR 
RAHMAN(P),SREE GOKULAM CHIT AND 

FINANCE CO P LTD Vs MS 
DISCOVER HOMES PVT LTD 
THROUGH ITS DIRECTOR SHRI 
DRUV GOEL

Vipin 
Pillai(P),

PANKAJ MOHAN GUPTA Vs 
DIRECTOR OF COMPANY

RAJEEV 
KUMAR(P),

CANARA BANK Vs SUNIL 
KUMAR MATHO

JEEWAN 
PARKASH 
GUPTA(P),

M/S SYNIDICATE COLTH 
HOUSE PVT LTD Vs M/S BOHRA 
INDSTRIES RESOURCE PVT LTD

SUNIL 
DUTT(P),

BANK OF BARODA Vs MR 
MANISH PROPRIETOR OF M/S 
KRISHNA ENTERPRISES

SOUGAT 
SINHA(P),

SPARSH FASHIONS PVT 
LIMITED Vs BAJAJ 
ENTERPRISES

BHARAT 
MALHOTRA(
P),

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

PUNJAB NATIONAL BANK Vs 
POOJA BAKERS STORE

Sheepali 
Patial(P), VINEETMUDGAL@GMAIL.COM

PUNJAB NATIONAL BANK Vs 
M/S GSBS SECURITY SERVICES

Sheepali 
Patial(P), VINEETMUDGAL@GMAIL.COM

DR MEENAKKSHI SHARMA Vs 
SMT MONIKA CHUGH

SH. VIHSHAL 
CHOUDHARY 

VISHALCHOUDHARY_2005@Y
AHOO.COM

M/S MEGHA INCENSES Vs 
ARUNA SADH

MANEESH 
GUMBER(P),

ASCENTLAWFIRM@GMAIL.CO
M
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Advocate 
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28

CS (COMM)/765/2023 9999666398 18-08-2023 17-08-2023

CS (COMM)/777/2023 9810329829 19-08-2023 18-08-2023

CS (COMM)/778/2023 9873377366 19-08-2023 18-08-2023

CS (COMM)/789/2023 9810782767 NA 24-08-2023 23-08-2023

CS (COMM)/793/2023 (TM) 9953052065 25-08-2023 24-08-2023

CS (COMM)/788/2023 9910721966 24-08-2023 23-08-2023
29 CS (COMM)/746/2023

8800784740

shubhil673@gmail.com

14-08-2023 13-07-2023

CS (COMM)/747/2023

14-08-2023 13-07-2023

CS (COMM)/748/2023

8800784740

shubhil673@gmail.com

14-08-2023 28.07.2023

CS (COMM)/749/2023

911315304 14-08-2023 28.07.2023

CS (COMM)/750/2023

911315304 14-08-2023 03.08.2023

CS (COMM)/754/2023

16-08-2023 14-08-2023

CS (COMM)/756/2023

9810589178

-

16-08-2023 26-07-2023

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

DUGAR OVERSEAS PRIVATE 
LIMITED Vs ENETSTUDIOZ INC

ASHUTOSH 
NAGAR(P),

ASHUTOSHNAGAR@ANALAW.I
N

TATA STEEL LIMITED Vs M/S 
FRIENDS AUTO INDIA LIMITED

SURAJ 
KUMAR 
SINGH(P),

ADVOCATESURAJ13@GMAIL.C
OM

M/S KBC COMPUTECH PRIVATE 
LIMITED Vs MR SATISH KUMAR 
TIWARY(PROPRIETOR OF M/S 
TIWARI COMMUNICATION)

GAURAV 
HARNAL(P),

GAURAVHARAAL@HOTMAIL.C
OM

M/S TARAAZI INTERNATIONAL 
PVT LTD Vs EUROLIFE 
MEDICARE

M. 
NAUSHAD(P)
,

ASHWA GHOSH Vs VIZRT AG 
AND ORS

SH. NAIPAL 
SINGH 

NAIPALSINGH1946@GMAIL.CO
M

HETTICH INDIA PVT LTD Vs 
M/S BENEDETTO KITCHENS 
PRIVATE LIMITED

RUPAM 
KUMARI(P),

RKA.ADVOCATES@GMAIL.CO
M

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST STATE BANK OF INDIA Vs 

INDRA
DHARMEND
RA SINGH(P),

DAMANPREET SINGH 
PROPRIETOR ACE 
ENTERPRISES Vs NBCC INDIA 
LIMITED THROUGH 
CHAIRMAN AND MANAGING 
DIRECTOR

Santosh 
kumar(P),

8076020698
9911340157 

asroglegal@gmail.com

STATE BANK OF INDIA Vs 
SATYA NARAYAN GUHAIN

DHARMEND
RA SINGH(P),

M/S MEGHA INCENSES Vs 
RAVINDRA SADH

MANEESH 
GUMBER(P),

ascentlawfirm@gmail.com 

MEGHA INCENSES Vs AMITESH 
SADH

MANEESH 
GUMBER(P),

ascentlawfirm@gmail.com 
M/S BAINDA LEASING AND 
FINANCE PRIVATE LIMITED Vs 
M/S EPOCH INSURANCE 
BROKERS PVT LTD

Surender(P), 9899500001,
9999955446

dcclawfirm@gmail.comSUNDEEP SALWAN 
PROPRIETOR OF SUNDEEP 
SALWAN SECURITY AGENCY Vs 
HIL INDIA LIMITED FORMERLY 
HINDUSTAN INSECTICIDE 
LIMITED

PAWAN 
KUMAR 
SINGH(P),
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29

CS (COMM)/764/2023

9811059032 17-08-2023 01-08-2023

CS (COMM)/770/2023

9810099243

JPGADVOCATE@GMAIL.COM 

18-08-2023

CS (COMM)/779/2023

-

-

21-08-2023 -

CS (COMM)/782/2023

9213528073

198Oadv@omail.com

22-08-2023 03-08-2023

CS (COMM)/783/2023

9213528073

198Oadv@omail.com

22-08-2023 03-08-2023

CS (COMM)/784/2023

7838899913

Advocateatul4673@gmail.com 

22-08-2023 04-08-2023

CS (COMM)/798/2023

844722633 28-08-2023 23-08-2023

CS (COMM)/806/2023

9990366723

prana25000@gmail.com

29-08-2023 23-08-2023

30 9899541112

NOT MENTIONED

03-08-2023 01.08.2023

CS (COMM)/739/2023 7838773507

singhamit0071@gmail.com

03-08-2023 02.08.2023

CS (COMM)/745/2023 9818667331 10-08-2023 09.08.2023

CS (COMM)/751/2023 9818667331

MKAUSHIK76@GMAIL.COM

14-08-2023 11.08.2023

7678275473

ld-sethi999@gmail.com

14-08-2023 14.08.2023

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

STATE BANK OF INDIA Vs SUDE 
RAM

SHIV KUMAR 
TYAGI(P),

shivktyagil@gmail.com

CANARA BANK Vs KARAN 
CHHABRA

JEEWAN 
PARKASH 
GUPTA(P),

SNOWWHITE APPARELS 
LIMITED Vs CHANDEEP SINGH 
BHATIA

RAJEEV 
SAXENA(P),

MS SREE GOKULAM CHIT AND 
FINANCE CO P LTD Vs BABU K

Vipin 
Pillai(P),

SREE GOKULAM CHIT AND 
FINANCE CO P LTD Vs MS 
MODWAYS BOUTIQUE 
THROUGH ITS PROPRIETOR 
SHRI MD GUDDU

Vipin 
Pillai(P),

OPPLE LIGHTING INDIA PVT 
LTD Vs MR MAHINDER PATIL 
PROPRIETOR OF SAI SURYA 
ENTERPRISES

ATUL 
KUMAR(P),

M/S HANS FASHIONTHROUGH 
ITS PARTNER Vs NIDHI 
SHARMA

KUNAL 
ANAND(P),

office@marklegal.co.in

CANARA BANK Vs SATYA 
PRAKASH

PRATAP 
CHANDRA 
RANA(P),

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTION 
(COMM.)/402/2023

M/s KOPAL CREATIONS Vs M/S 
DULHAN FASHION GARMENTS 
PVT LTD

PAWAN 
MADAN

STATE BANK OF INDIA Vs MRS 
RAJ

AMIT 
KUMAR 
SINGH(P),

ATLAS SHIPPING SERVICES PVT 
LTD THROUGH AR Vs ULTRA 
TECH ENGG CO

Gulshan Kr 
Sachdev(P),

COUNSELGULSHAN@GMAIL.C
OM

M/S SG DREAM MEDIA 
VENTURES Vs M/S REDCLIFFE 
LIFETECH PVT LTD AND 
ANOTHER

MANISH 
KAUSHIK(P),

EXECUTION 
(COMM)/406/2023

PENTAFLO HYDRO PVT LTD Vs 
HIMALAYAN RENEWABLE 
ENERGY PVT LTD

Kapil Sethi(P),
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30

OMP (I) (COMM)/60/2023 9873197603 16-08-2023 14.08.2023

CS (COMM)/769/2023 9811059032 18-08-2023 16.08.2023

CS (COMM)/768/2023 9811059032 18-08-2023 16.08.2023

CS (COMM)/775/2023 9999956333 19-08-2023 18.08.2023

CS (COMM)/776/2023 9810099243 19-08-2023 18.08.2023

Misc DJ/1474/2023 9818681699 21-08-2023 19.08.2023

CS (COMM)/794/2023 9971272779

manishgandhi11@gmail.com

26-08-2023 24.08.2023

CS (COMM)/799/2023 9968305242 28-08-2023 26.08.2023

CS (COMM)/807/2023 JUNED (DH) 9810244197 29-08-2023 26.08.2023

JUNED (DH) 9811225408 29-08-2023 27.08.2023

CS (COMM)/808/2023 9810244197 29-08-2023 27.08.2023

9811225408 29-08-2023 27.08.2023

CS (COMM)/809/2023 9711142200

chopra6791@gmail.com

29-08-2023 27.08.2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

INDUSIND BANK LTD Vs 
PARVINDER  PILWAN

Paran Kumar

pristinecouncilors@gmail.com
STATE BANK OF INDIA Vs 
KRANTI VISHAL

SHIV KUMAR 
TYAGI(P),

shivktyagil@gmail.com
STATE BANK OF INDIA Vs VIR 
PAL

SHIV KUMAR 
TYAGI(P),

shivktyagil@gmail.com
M/S BCL SECURE PREMISES 
PVT LTD Vs M/S ATS 
MAINTENANCE SERVICES PVT 
LTD

KAMAL 
KATYAN(P),

kamalkatyan@gmail.com
STATE BANK OF INDIA Vs 
TRISHNA RAJPUT

JEEWAN 
PARKASH 
GUPTA(P),

jpgadvocate@gmail.com
SHRI HARVINDER SINGH Vs SH 
MAN MOHAN SINGH

SALABH 
GUPTA

shalabh.adv@gmail.com
KAMDHENU CEMENT G Vs 
MOHAN CONSTRUCTION AND 
CO

SANJEEV 
BENIWAL(P),

MANISH GARG PROP OF M/S 
MECHA INNOVATIVE 
SOLUTIONS Vs ARSH 
ASSOCIATES PVT LTD 
THROUGH ITS MANAGING 
DIRECTOR

Akshay 
Dhawan(P),

adv.dhawan@gmail.com
M/S FABRIC AID INDIA PVT LTD 
Vs M/S FASHION AVANT GARDE 
DESIGN PVT LTD

wagheyvi@gmail.com
EXECUTION 
(COMM)/425/2023

SBI CARDS AND PAYMENT 
SERVICES LIMITED Vs ASHISH 
SACHDEVA

wrkhanassociates@gmail.com
M/S KAPAS TECHNO FABS PVT 
LTD Vs M/S SR LEATHER STORE

VIJAY 
WAGHEY(P),

wagheyvi@gmail.com
EXECUTION 
(COMM)/426/2023

SBI CARDS AND PAYMENT 
SERVICES LIMITED Vs 
VIRENDER KUMAR

VIJAY 
WAGHEY(P),

wrkhanassociates@gmail.com
CANARA BANK Vs BRIJESH 
KUMAR PROP M/S NIDHI 
ENTERPRISES

SANJEEV 
CHOPRA
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30

CS (COMM)/810/2023 9818030800 29-08-2023 27.08.2023

9999029218

shailnegi1984@gmail.com

28-08-2023 27.08.2023

9013493108 29-08-2023 27.08.2023

31

CS (COMM)/733/2023 9868546432 01-08-2023 31-07-2023

CS (COMM)/740/2023 8486057784 07-08-2023 05-08-2023

CS (COMM)/741/2023 8860313311 07-08-2023 05-08-2023

CS (COMM)/742/2023 9811322965 07-08-2023 05-08-2023

CS (COMM)/752/2023 9311251050

MSRHMN123@GMAIL.COM

16-08-2023 10-08-2023

CS (COMM)/757/2023 9811059032

shivktyagi1@gmail.com

17-08-2023 16-08-2023

CS (COMM)/758/2023 9811059032

shivktyagi1@gmail.com

17-08-2023 16-08-2023

CS (COMM)/795/2023 9810076766 28-08-2023 27-08-2023

CS (COMM)/796/2023 9999666398 28-08-2023 27-08-2023

CS (COMM)/797/2023 9811043974 28-08-2023 27-08-2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

ICICI BANK LTD Vs YOGINDER 
BIDHURI

PRASHANT 
KUMAR(P),

induslegalia@gmail.com
EXECUTION 
(COMM)/417/2023

SH DHRUV CHANDER MISHRA 
PROP M/S JAY MATA 
ENGINEERING WORKS Vs SH 
SUNNY MEHRAPROP M/S 
ANANYA EQUIPMENTS 
COMPANY

SHAILENDE
R NEGI(P),

EXECUTION 
(COMM)/424/2023

TOYOTA FINANCIAL SERVICES 
INDIA LTD Vs VISHNU KUMAR

DINESH 
KUMAR 
JAIN(P),

darbarbc@gmail.com
SH. BHUPESH 
KUMAR 

SOUTH-
EAST

M/s AJAY INDUSTRIAL 
CORPORATION LIMITED Vs 
KALEEM IQBAL PROPRIETOR 
M/s KAUSHIKI TRADERS

NAVNEET 
SHARMA(P), navneetsharmaadvocate@gmail.c

omM/s RISHI PACKAGING 
THROUGH ITS PROPRIETOR SH 
VIKASH KESHRWANI Vs M/s 
BULWARK CONCHEM 
THROUGH ITS PROPRIETOR SH 
NIHIR JATINBHAI SHAH

Rohit 
Gaur(P),

advrohitgour@gmail.com

SH ROSHAN LAL GUPTA Vs SH 
AMIT GARG

SUNIL 
KUMAR(P),

advsg@yahoo.com

M/s CHARUVI DESIGN LABS 
PVT LTD Vs M/s MODERN 
STAGE SERVICE

NITIN 
MANGLA(P),

nitin@nmlo.in
M/S LAXMI LUMBERS 
INDUSTRIES  PVT LTD Vs SHRI 
HARDEV SINGH PROPRIETOR 
OF M/S CHALOTRA WOOD 
CRAFT AND ANR

MD. 
SHAKEELUR 
RAHMAN(P),

STATE BANK OF INDIA Vs 
RANDHIR KUMAR SINGH

SHIV KUMAR 
TYAGI(P),

STATE BANK OF INDIA Vs 
YOGESH SINGHAL

SHIV KUMAR 
TYAGI(P),

ICICI BANK LTD Vs RHINE AND 
RAAVI HOLDINGS LIMITED 
AND ANR

SHAILENDR
A 
BABBAR(P), BABBARSANDASSOCIATESICIC

I@GMAIL.COM

DUGAR OVERSEAS PRIVATE 
LIMITED Vs ENETSTUDIOZ INC 
AND ANR

ASHUTOSH 
NAGAR

ashutoshnagar@analaw.in 

INDRA PRAKASH PATHAK 
PROPRIETOR  M/S DESIGN 
CONSULTANTS 
(CONTRACTORS) Vs WAPCOS 
AND NPCC LIMITED (A 
GOVERNMENT OF INDIA 
ENTERPRISIS THROUGH MR RK 
AGARWAL CHAIRMAN-CUM-
MD

SUMAN 
GUPTA(P), DESIGNERCONSTANTNEWDEL

HI@GMAIL.COM
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31

CS (COMM)/800/2023 7982599415

CB5799@CANARABANK.COM

29-08-2023 28-08-2023

CS (COMM)/801/2023 7982599415

CB5799@CANARABANK.COM

29-08-2023 28-08-2023

9711010239 16-08-2023 14-08-2023

9711010239 18-08-2023 17-08-2023

9711010239 18-08-2023 17-08-2023

9891191186 21-08-2023 19-08-2023

OMP (I) (COMM)/64/2023 8750778010 24-08-2023 23-08-2023

32 MS NIRJA BHATIA

CS (COMM)/737/2023 7838773507

singhamit0071@gmail.com

03-08-2023 02-08-2023

7669204235 14-08-2023 11-08-2023

9873976214 14-08-2023 05-08-2023

CS (COMM)/766/2023 9582682581 18-08-2023 16-08-2023

OMP (I) (COMM)/63/2023 9873197603 18-08-2023 16-08-2023

CS (COMM)/767/2023 9811059032

shivktyagi1@gmail.com

18-08-2023 16-08-2023

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

CANARA BANK Vs RAVI 
SHARMA

PRATAP 
CHANDRA 
RANA(P),

CANARA BANK Vs SHRI RAVI 
SHARMA

PRATAP 
CHANDRA 
RANA(P),bhar
dwajravi635@
gmail.com(R),

EXECUTION 
(COMM)/407/2023

M/S SUDHIR POWER PROJECTS 
LTD Vs M/S SIMPLEX 
INFRASTRUCTURE LTD

MANISH 
KUMAR MANISHKUMARANDASSOCIAT

ES@GMAIL.COM

EXECUTION 
(COMM)/410/2023

M/S SUDHIR POWER PROJECTS 
LTD Vs M/S SIMPLEX 
INFRASTRUTURE LTD

MANISH 
KUMAR manishkumarandassociates@gm

ail.com

EXECUTION 
(COMM)/411/2023

M/S SUDHIR POWER PROJECTS 
LTD Vs M/S SIMPLEX 
INFRASTRUTURE LTD

MANISH 
KUMAR manishkumarandassociates@gm

ail.com

EXECUTION 
(COMM)/413/2023

M/S ANTARA PURUKUL SENIOR 
LIVING LTD Vs M/S 
CONTINENTAL EQUIPMENT 
INDIA PVT LTD

ROHIT 
NAGPAL(P),

achalg@awqlaw.com 

ASHIMARA HOUSING PRIVATE 
LIMITED Vs SUMIT TYAGI AND 
ANR

Himanshu 
Sehrawat(P),

shaurya@shauryasahay.com 
SOUTH-
EAST STATE BANK OF INDIA Vs 

PRAVINDER

AMIT 
KUMAR 
SINGH(P),

EXECUTION 
(COMM)/404/2023

M/S NEGOLICE INDIA LIMITED 
Vs M/S NINA CONCRETE 
SYSTEMS PVT LTD AND ORS

KAUSHAL 
BUDHIA(P),

kaushalbudhia.legal@gmail.com

EXECUTION 
(COMM)/405/2023

SAHOO ENTERPRISES Vs 
RATNAPRAVA INDUSTRIES PVT 
LTD

VISHAL 
VISHAL(P),

mail@vdlegal.in

CANARA BANK THROUGH ITS 
BRANCH MANAGER Vs 
DEVENDER RAWAT

AMBUJ 
KUMAR 
TIWARI(P),

ambujtiwari.adv@gmail.com

INDUSIND BANK LTD Vs 
SANJEEV KUMAR

PARAN 
KUMAR 

pristinecouncilors@gmail.com

STATE BANK OF INDIA Vs 
ANJALI SHARMA

SHIV KUMAR 
TYAGI(P),
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32 MS NIRJA BHATIA

CS (COMM)/771/2023 9312046733 19-08-2023 18-08-2023

CS (COMM)/772/2023 9736255917 19-08-2023 18-08-2023

Misc DJ/1473/2023 8979383562

sachinkumar897938@gmail.com

23-08-2023 22-08-2023

CS (COMM)/786/2023 9910721966 24-08-2023 24-08-2023

9891356444

ATHAR4333@GMAIL .COM

28-08-2023 26-08-2023

CS (COMM)/802/2023 9724243214

prabhatrai1994@gmail.com

29-08-2023 27-08-2023

CS (COMM)/803/2023 9711142200

Chopra6791@gmail.com

29-08-2023 27-08-2023

CS (COMM)/804/2023 9999773620

Sisodi0072@gmail.com

29-08-2023 27-08-2023

98100 28877

1awyersinc@rediffmail.com

28-08-2023 27-08-2023

33

EX (COMM) 403/23

9810372045

11.08.2023

09.08.2023

34 East

EC-DLET-01-01313-2023 9999960284

advtarun1983@gmail.com

08/01/23

01-08-2023

EC-DLET-01-01332-2023 9810209981 08/01/23

02-08-2023

EC-DLET-01-01317-2023 LALIT 9013942553

Advlalit1984@gmail.com

08/02/23

02-08-2023

SOUTH-
EAST

M/S KAPOOR IMAGING PVT LTD 
Vs M/S APS PRINTING 
SOLUTION AND ANR

RAJENDRA 
YADAV(P),

yadavrazen@gmail.com
DON CONSTRUCTION 
CHEMICALS INDIA PRIVATE 
LIMITED Vs H H 
CONSTRUCTIONS

KARTIKEY 
NAYYAR(P),

bharvi.thakur@icul.in

YOGESH TOMAR Vs MS RX 
INFOTECH PRIVATE LIMITED

SACHIN 
KUMAR

HETTICH INDIA PVT LTD Vs 
M/S FRIENDS FLOAT GLASS CO

RUPAM 
KUMARI(P),

EXECUTION 
(COMM)/419/2023

SACHIN VERMA Vs ARCHANA 
SETHI

ATHAR 
ALAM(P),

E HOME MAKERS SOLUTION 
PVT LTD Vs ORAVEL STAYS PVT 
LTD

Prabhat 
Kumar Rai(P),

CANARA BANK Vs SANJU SINGH 
PROP M/S SWETA 
ENTERPRISES

SANJEEV  
CHOPRA(P),

J D MOTOR FINANCE LTD Vs 
KAPIL BIDHURI

A.P.S 
SISODIA(P),

EXECUTION 
(COMM)/418/2023

UFLEX LIMITED Vs AMBROSIA 
DRUGS PVT LTD

RAJEEV 
AGARWAL(P)
,

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST Rachna Metal Industries Pvt. Ltd 

VS Pratishtha  Pressing  works  
Pvt. Ltd

SH. TARUN 
AGGARWAL helpinghandslawfirm@gmail.com

SH. SANJAY 
SHARMA-I DAMODAR TISSUE PVT. LTD. 

THRU BHUVNESH KUMAR 
AGGARWAL VS KDS TRADERS

TARUN 
AGGARWAL 

SUDHA INFRAELECTRICAL PVT. 
LTD. VS RAHUL CABLES PVT. 
LTD.

CHANDRA 
SHEKHAR 
YADAV

legal.shebang@gmail.com
MANOJ KUMAR AND ORS VS 
CHOLAMANDALAM 
INVESTMENT AND FINANCE 
CO. LTD.
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34 East

EC-DLET-01-01335-2023 9810162109 08/02/23

EC-DLET-01-01337-2023 9810072679 08/03/23

EC-DLET-01-01349-2023 M A ANSARI 9643182111 08/03/23

EC-DLET-01-01364-2023 MANISH JAIN VS ANIL KUMAR 9999457850 08/05/23

EC-DLET-01-01374-2023 9212412289

gseemagupta1968@gmail.com

08/07/23

EC-DLET-01-01391-2023 NITIN GARG 9958986363 08/10/23

10-08-2023

EC-DLET-01-01399-2023 9711332383

deokanttripathi2@gmail.com

08/11/23

11-08-2023

EC-DLET-01-01400-2023 9811432933

MUNISHMBD@GMAIL.COM

08/11/23

14-08-2023

EC-DLET-01-01407-2023 8896932838 08/14/23

14-08-2023

EC-DLET-01-01401-2023 9810266298

adv.rakeshgupta77@gmail.com

08/18/23

18-08-2023

EC-DLET-01-01395-2023 9319615151 08/18/23

18-08-2023

EC-DLET-01-01415-2023 9910290400 08/18/23

18-08-2023

EC-DLET-01-01420-2023 9811480412 08/18/23

SH. SANJAY 
SHARMA-I

MMT DISTRIBUTORS PVT. LTD. 
VS SUPER INDIA INFRA 
ENGINEER PVT. LTD.

RANBIR 
SINGH

ranbirsinghadv@yahoo.in : 03-08-2023

BRITANNIA BIOLOGICAL LLP 
VS NANDINI MEDICAL 
LABORATORIES PVT. LTD.

RAVI 
CHAWLA

office@ravichawla.co.in : 03-08-2023

MOHD MEHMOOD VS PRATAP 
FINCON PVT. LTD.

: 03-08-2023

KANISHK 
KHARBANDA Kanishk.kharbanda20@gmail.co

m : 05-08-2023

LINKERS INDIA LOGISTIC PVT. 
LTD. VS OC SWEEATERS LLP

SEEMA 
GUPTA

 07-08-2023

PUNJAB NATIONAL BANK VS 
NISHA BHARDWAJ

info@knowlex.in

BANK OF INDIA VS SHASHANK 
GUPTA

DEO KANT 
TRIPATHI

SAIRA BEGUM VS ASHOK 
KUMAR SINGH

MUNISH 
KUMAR 
SINGH

STATE BANK OF INDIA VS SHRI 
RAMNEISANG SONGAJE

SUCHITA 
DIXIT

agnihotrisuchita@gmail.com

PVR SYSTEMS PVT. LTD. THRU 
DEELIP KUMAR VS V S M 
TECHNOLOGIES PVT. LTD.

RAKESH 
KUMAR 
GUPTA

JMDS LOGISTIC PVT. LTD. VS 
SAB AGENCIES PVT. LTD.

SHIKHAR 
GARG

office@samanvalfalaw.com
LIFE OF RILEY PVT. LTD. THRU 
RAMESH CHAND SHARMA VS 
VIJAY STEEL THRU SUMIT 
BUDHIRAJA

HITENDRA 
KUMAR 
NAHATA

nahata.company@gmail.com

GEETA RAI VS SSHUBH 
AARAMBH PROPDEAL PVT. LTD

NARENDER 
SHARMA

bnwlawfirm@gmail.com : 21-08-2023
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34 East

EC-DLET-01-01421-2023 9811480412 08/18/23

EC-DLET-01-01429-2023 9899596050 08/18/23

EC-DLET-01-01423-2023 R C TIWARI 9868118015 08/18/23

19-08-2023

EC-DLET-01-01439-2023 9999369931

sidhantbanga04@gmail.com

08/19/23

EC-DLET-01-01419-2023 8810661366 08/19/23

EC-DLET-01-01446-2023 9315656701 08/22/23

22-08-2023

EC-DLET-01-01434-2023 9871206484 08/22/23

22-08-2023

EC-DLET-01-01462-2023 87143339 08/26/23

EC-DLET-01-01467-2023 9718909886 08/26/23

EC-DLET-01-01495-2023 ANKIT GOYAL VS POLSTAR 9811149439 08/31/23

31-08-2023

EC-DLET-01-01498-2023 ARSHAD ALI 9811583348 08/31/23

31-08-2023
35 East

EC-DLET-01-01329-2023 9810210882 08/01/23

01-08-2023

EC-DLET-01-01333-2023 9810209981 08/01/23

02-08-2023

SH. SANJAY 
SHARMA-I

RUPALI RAI VS SSHUBH 
AARAMBH PROPDEAL PVT. 
LTD.

NARENDER 
SHARMA

bnwlawfirm@gmail.com : 21-08-2023
RAHUL DINESH KUMAR VS 
PASSIM WATER SERVICES 
THRO MANOJ KUMAR 
CHAUDHARY

UJJWAL 
KUMAR

ujjwallawfirm@gmail.com : 21-08-2023

CHEMSYNTH DRUGS AND 
PHARMACEUTICALS PVT. LTD. 
VS RAJESH SINGH

rctiwariadv@gmail.com

ELECTRONICS SHOP VS SUN 
LABTEK EQUIPMENTS INDIA 
PVT. LTD.

SIDDHANT 
BANGA

: 21-08-2023

KAMAL KUMAR CHAWLA VS 
VINOD

MANOJ 
KUMAR 
SHUKLA

bnwlawfirm@gmail.com : 21-08-2023

JAINA PROPERTIES PVT. LTD. 
VS VIJANDER KUMAR JAIN

RAHUL 
SHARMA

legalcomfort@rediffmail.com

AC HUMIDIN AIR SYSTEMS PVT. 
LTD. VS SUPER INDIA INFRA 
ENGINEER PVT. LTD.

SHRESHTH 
JAIN

shreshth@lawkins.in

PROPYOGI ADVISORS PVT. LTD. 
VS ROYALGOLF LINK CITY 
PROJECTS PVT. LTD.

ASHUTOSH 
GUPTA

ashutosh@indolegalservices.com : 26-08-2023

CANARA BANK VS BOLT 
ENTERPRISES AND 
PARTNERSHIP FIRM 

KUMAR 
VISHWJEET

adv.vishwjeetservices.com : 26-08-2023

ADITYA 
SHARMA

SUTEJ SINGH YADAV VS 
HINDUSTAN STEEL WORKS ON

ch.arshad.adv@gmail.com
SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

STATE BANK OF INDIA VS 
BHUPESH JAIN PROP OF 
SHRADHA SABURI TEXTILE

SH VIJAY 
PRAKASH

SUDHA VS RAHUL CABLES PVT. 
LTD.

CHANDRA 
SHEKHAR 
YADAV

legal.shebang@gmail.com
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35 East

EC-DLET-01-01311-2023 DEEP SONI 9529204978

adv.deepsoni20@gmail.com

08/01/23

03-08-2023

EC-DLET-01-01345-2023 SANJAY SOTI 9810935078 08/03/23

04-08-2023

EC-DLET-01-01336-2023 9810072679 08/03/23

04-08-2023

EC-DLET-01-01338-2023 MOHIT SETH 8457902716 08/04/23

05-08-2023

EC-DLET-01-01370-2023 RAJESH VIG 9315791046

rajeshvig07@gmail.com

08/05/23

08-08-2023

EC-DLET-01-01385-2023 9811128170 08/08/23

09-08-2023

EC-DLET-01-01393-2023 9811283252

manninderjeet117@gmail.com

08/11/23

14-08-2023

EC-DLET-01-01404-2023 9810124482 08/11/23

14-08-2023

EC-DLET-01-01414-2023 8700099565 08/18/23

18-08-2023

EC-DLET-01-01417-2023 9811898399 08/18/23

18-08-2023

EC-DLET-01-01416-2023 8340212248 08/18/23

19-08-2023

EC-DLET-01-01458-2023 9811484275

khan_advocate80@yahoo.com

08/23/23

24-08-2023

EC-DLET-01-01469-2023 9811254260

varora1971@gmail.com

08/25/23

25-08-2023

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

DEEPAK VS HDB FINANCIAL 
SERVICES LTD.

BAHL EXPORTS PVT. LTD. 
THRU SUDARSHAN KUMAR VS 
DYNAMIC PACKING

sanjay_soti@hotmail.com

RUAN LIFE SCIENCES PVT. LTD. 
VS NANDINI MEDICAL 
LABORTORIES PVT LTD.

RAVI 
CHAWLA

office@ravichawla.co.in

SOUNDBEATZ PVT. LTD. VS 
PRONIK INDIA PVT. LTD.

mohit.seth@gmail.com

SHISHUPURAM PARENTING 
INNOVATION PVT. LTD. VS 
ENGINEER AI INDIA PVT. LTD.

L G ELECTRONICS PVT. LTD. VS 
P R INNOVATIONS PVT. LTD.

DHAIRYA 
GUPTA

dhairya@tel-india.net

SUSHEELA DEVI AND ORS  VS 
AKASHVIHAR INFRATECH PVT. 
LTD. AND ORS

JASWANT 
MANN

SATIN CREDIT CARE NETWORK 
LTD. VS THE NEW INDIA 
ASSURANCE CO. LTD.

GAJINDER 
KUMAR

gajinderk@gmail.com

KUAN INTERNATIONAL VS 
MANOJ KUMAR GUPTA

YOGENDER 
CHAUHAN

ICICI BANK LTD. VS RITIKA 
SHARMA

SATISH 
KUMAR

manish@klfindia.com

WING COMMANDER NAVEEN 
KUMAR CHAUDHARYRETD VS 
KUSUM VERMA

ARVIND 
KUMAR

adv.vatsankit@gmail.com

RAMA CELEBRATION 
HOSPITALITY LLP VS NEW 
GENERATION ENTERPRISES 

IMRAN 
KHAN

BHARTI SINGHAL VS NAV 
PRAYAS THRU SANJAY 
SHARMA

VIKRANT 
ARORA
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35 East

EC-DLET-01-01475-2023 9810302811 08/26/23

26-08-2023

EC-DLET-01-01459-2023 9868439099 08/29/23

31-08-2023

EC-DLET-01-01490-2023 9871434271

gaurlawfirm09@gmail.com

08/29/23

31-08-2023

EC-DLET-01-01499-2023 ARSHAD ALI 9811583348 08/31/23

31-08-2023

EC-DLET-01-01500-2023 ARSHAD ALI 9811583348 08/31/23

31-08-2023
36

CS(COMM)-75/2023

9868927179,

03.08.2023

02.08.2023
CS(COMM)-76/2023

9868927179

03.08.2023

02.08.2023
EX(COMM)-106/2023

9873027870 N/A

03.08.2023

03.08.2023

EX(COMM)-107/2023 999999491 N/A

04.08.2023

03.08.2023

MISC DJ-251/2023 9818307300 SAYAK.LAW@GMAIL.COM

08.08.2023

07.08.2023

EX(COMM)-108/2023 7303296156 neelam.malik8512@gmail.com 

08.08.2023

28.07.2023

MISC DJ-267/2023 14.08.2023

CS(COMM)-78/2023 9919782555

14.08.2023

27.07.2023

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

PARAGON PAPER INDUSTIRES 
LLP VS MODERN PUBLISHERS

MRIDUL 
JAIN

advocatejainoffice@gmail.com

R AND T OUTFITS PVT. LTD. VS 
SSB TRADERS PVT. LTD.

HARJINDER 
SINGH 
THETHI

Ravinder_advo@rediffmail.com

RAJENDRA PRASAD TYAGI VS 
ROYAL RESIDENCY

YOGESH 
GAUR

SUTEJ SINGH YADAV VS 
HINDUSTAN STEEL WORKS ON

ch.arshad.adv@gmail.com

SUTEJ SINGH YADAV VS 
HINDUSTAN STEEL WORKS ON

ch.arshad.adv@gmail.com
MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

PUNJAB NATIONAL BANK 
VS VIVEK KUMAR JAIN 
PROP OF SHRI SAI PLASTER 
PARIS

SUDHIR 
KUMAR 
SINGH SKSINGHADVDELHI@GMAIL.C

OM

PUNJAB NATIONAL BANK VS 
GOPAL BANSAL PROP MS DEVA 
TENT HOUSE

SUDHIR 
KUMAR 
SINGH SKSINGHADVDELHI@GMAIL.C

OM

S R ENGINEERS & 1 OTHERS VS 
JKR TECNO ENGINEERS PVT 
LTD

ASHISH 
GOSWAMI

SH. RAVI CHOUDHARY VS. SH. 
GAJENDER SINGH

SUBHASH 
CHANDRA 
LOCHAKIA

PUNJAB NATIONAL BANK VS. 
GANESH STEEL THROUGH ITS 
PROPRIETOR MR PRITAM 
SINGH

SAYAK 
BANDYOPAD
HYAY

M/S R.G. FASHION WEAR VS 
M/S MANIK CREATIONS

NEELAM 
KUMARI 
MALIK

AMBIT FINVEST PVT LTD VS 
YASH MEDICOS

VIMAL 
KHURANA

PAVAN KUMAR GUPTA VS 
ELECTRO CRAFT INDIA & 1 
OTHERS

SANDEEP 
BISHT rkp@rkpandassociates.in
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36

CS(COMM)-79/2023 9999029218 SHAILNEGl1984@GMAIL.COM

14.08.2023 14.08.2023

CS(COMM)-80/2023

9910577700

14.08.2023 14.08.2023

CS(COMM)-82/2023

9999790798

26.08.2023 26.08.2023

CS(COMM)-83/2023 9999132159

28.08.2023 28.08.2023

CS(COMM)-84/2023 9810288424

28.08.2023 28.08.2023

EX(COMM)-109/2023 9891465069

28.08.2023 22.08.2023

EX(COMM)-110/2023

9891435340

28.08.2023 16.08.2023

CS(COMM)-85/2023

9891401428 31.08.2023

29.08.2023

EX(COMM)-111/2023 9990151720,

31.08.2023 29.08.2023

37

CS (COMM)/387/2023 9810248506 03-08-2023 01-08-2023

9213375834 tarun2178@gamil.com 04.08.2023 04-08-2023

CS (COMM)/394/2023 9811375940 07-08-2023 05-08-2023

CS (COMM)/395/2023 9999304667 07-08-2023   05-08-2023  

MS. BARKHA 
GUPTA, DJ(COMM)

NORTH 
EAST

SMT. BEENA TRIPATHI VS SH. 
VIJAY BANSAL

SHAILENDE
R NEGI

STATE BANK OF INDIA VS MR 
NAVEEN CHOUDHARY & 1 
OTHERS

KRISHAN 
KUMAR

lkrishenkumar@gmaii.com
R.A. ENTERPRISES THROUGH 
ITS AR SHRI SANDEEP RAWAT 
VS RIDHI SIDHI GRAPHICS PVT 
LTD

ANUJ 
AGARWAL

ridhisidhigrphicspvtltd@gmail.co
m

STATE BANK OF INDIA VS 
RAJENDER KUMAR

ADAITA 
KUMAR 
ROUT

AKROUTADVOCA 
TE(a),GMAIL.COM 

INDIAN BANK VS. SHRI SIDH 
NATH YADAV NOW DECEASED 
& 1 OTHERS

SHUBHAM 
VASHISHTH

ANILSINGHANDCOMPANY@G
MAIL.COM

MS SMFG INDIA CREDIT CO 
LTD VS ARUN KUMAR

AMULYA 
UPADHYAY

attorneygoswami3333@gmail.co
m

NANDAN SINGH VS KISHAN 
SWAROOP

 CHANDRA 
KANT JOSHI aashoojoshi@gmail.com

THE KANGRA CO OPERATIVE 
BANK LTD VS SH. RAJ KUMAR 
GAJWANI SHANTANU 

BHARDWAJ
shantanubhardwaj@rediffmail.co
m

BAJAJ FINANCE LIMITED VS. 
ANIL KUMAR

ARUN 
KUMAR 
SHARMA

glor?
ous(awassociates(a)gmail.com

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

CHANDAN JAIN Vs SUSHIL 
KUMAR

RAJESH 
KUMAR 
SINGLA(P), rajeshsingla1971{@.amail.com 

Execution 
(Comm)/161/2023

KARVY FINANCIAL SERVICES 
PVT LTD Vs TARUN KUMAR

Shachi 
Jain(P),

STATE BANK OF INDIA Vs SH 
SACHIN VERMA

SUBODH 
KUMAR(P),

advsubodhkumarsingh@gmail.co
m 

M/S TEJAS TULSI ENTERPRISE 
Vs M/S JAGDAMBA FASHION

VISHESH 
VERMA(P), visheshverma@gmail.com
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CS (COMM)/393/2023 9990042642 SRLANSHU83@GMAIL.COM 07-08-2023 07-08-2023

CS (COMM)/403/2023 9818307300 SAYAK.LAW@,GMAIL.COM 10-08-2023 08-08-2023

CS (COMM)/400/2023 9873761237 09-08-2023 08-08-2023

CS (COMM)/404/2023 7303296156 10-08-2023 09-08-2023

CS (COMM)/431/2023 9268300000 22-08-2023 14-08-2023

CS (COMM)/430/2023 9268300000 22-08-2023 14-08-2023

CS (COMM)/428/2023 8285672608 22-08-2023 16-08-2023

CS (COMM)/429/2023 9955958500 22-08-2023 16-08-2023

CS (COMM)/409/2023 MOHIT RAJ 8800792205 17-08-2023 16-08-2023

9821584944 22-08-2023 16-08-2023

19821 584944 22-08-2023 16-08-2023

CS (COMM)/417/2023 9810071241 19-08-2023 16-08-2023

CS (COMM)/427/2023 8285672608 22-08-2023 19-08-2023

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

CANARA BANK Vs SMT LAXMI 
WIFE OF DECEASED 
BORROWER SHRI RANJEET 
KUMAR

Ankur 
Aggarwal(P),

PUNJAB NATIONAL BANK Vs 
GAURAV FASHION THROUGH 
ITS PROPRIETOR MR GAURAV 
KHULLER

SAYAK 
BANDYOPAD
HYAY(P),

M/S KAVYA PACKAGING Vs M/S 
TIRUPURARI GARMENTS PVT 
LTD

Bharat 
Bhushan(P), neerajkumar@gmail.com

M/S SHREE COMMERCIAL 
COMPANY Vs SHRI RAM 
BHAROSA PRASAD

NEELAM 
KUMARI 
MALIK(P),

Email: neelam. 
malik8512@amail.com 

RAVI AGGARWAL Vs NEELAM 
GUPTA

BHARAT 
PRAKASH(P),

BHARAT.GUPTARKCA@GMAIL.
Com

RAVI AGGARWAL Vs ARAV 
ENTERPRISES

BHARAT 
PRAKASH(P),

BHARAT.GUPTARKCA@GMAIL.
Com

SARAOGI SUPER SALES PVT 
LTD Vs PRASHANT SAURAV

Varun 
Bedi(P), advocatevarunbedi@gmail.com

SARAOGI SUPER SALES PVT 
LTD Vs DEEPAK KUMAR

Varun 
Bedi(P), aryahosierynke@gm~il.com

PUNJAB NATIONAL BANK Vs 
SHRI HARI G ENTERPRISES mohitrajadvocate@amail.com 

Execution 
(Comm)/167/2023

MS SHRIRAM FINANCE 
LIMITED Vs IQBAL SINGH 
CHHACHHI

VIBHOR 
MATHUR(P), info@lawchamber.com

Execution 
(Comm)/168/2023

SHRIRAM FINANCE LIMITED Vs 
SHREE GYAN SAGAR TEXTILE

VIBHOR 
MATHUR(P), info@arvchamer.com

SADHO THE BAND Vs SH 
DHANANJAY SHAHI

KAPIL 
KAUSHIK(P),

manojsharma 
advocate(@.yahoo.com 

SARAOGI SUPER SALES PVT 
LTD Vs PANKAJ MANOHARLAL 
ADWANI

Varun 
Bedi(P), advocatevarunbedi@gmail.com
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CS (COMM)/440/2023 098Il695953 28-08-2023 28-08-2023
38

CS (COMM)/385/2023 9810210832 vijayprakesh9682@gmail.com 02-08-2023 02-08-2023

CS (COMM)/390/2023 SWATI RAO Vs ANJU GUPTA 9810215264 04-08-2023 04-08-2023

CS (COMM)/392/2023 9818947314 05-08-2023 05-08-2023

CS (COMM)/391/2023 9999315110 neeleshjis8@gmail.com 05-08-2023 05-08-2023

CS (COMM)/406/2023 9268300000 14-08-2023 14-08-2023

CS (COMM)/405/2023 9659419096 sukhvinderg7@gmail.com 14-08-2023 14-08-2023

CS (COMM)/412/2023 8285672608 18-08-2023 18-08-2023

CS (COMM)/413/2023 8285672608 18-08-2023 18-08-2023

CS (COMM)/414/2023 8285672608 18-08-2023 18-08-2023

CS (COMM)/410/2023 9818140979 18-08-2023 18-08-2023

CS (COMM)/411/2023 9818140979 18-08-2023 18-08-2023

CS (COMM)/416/2023 9811029149 rajeevsingla2013@gmail.com 18-08-2023 18-08-2023

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara

DHERAJ KUMAR Vs YOGESH 
KUMAR SHARMA

GAURAV 
SHARMA(P), vashistgaurav.07@gmail.com

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara
STATE BANK OF INDIA Vs NITIN 
JAIN PROP OF M/S VARDHMAN 
HOME APPLIANCES

GOPAL 
CHAND 
SHARMA(P),

SPARSH 
GOYAL(P), naveenkgogyal@yahoo.com

PUNJAB NATIONAL BANK Vs 
NIDHI BOUTIQUE

NAMARATA 
RANI(P), namrata.ranga@gmail.com

M/S VED ENGINEERING Vs M/S 
GOPAL JEE HEALTHY 
PRODUCTS PRIVATE LIMITED

Rajesh Kumar 
Sharma(P),

RAVI AGGARWAL Vs NAMRATA 
GARMENTS

BHARAT 
PRAKASH(P), bharatguptarkca@gmail.com

PUNJAB AND SIND BANK Vs 
M/STATKAL YATRA 
ONLINECOM

SUBHASH 
CHANDRA 
LOCHAKIA(P
),

SARAOGI SUPER SALES PVT 
LTD Vs JATA SHANKAR PRASAD

Varun 
Bedi(P), advocatevarunbedi@gmail.com

SARAOGI SUPER SALES PVT 
LTD Vs MANINENDRA PAL 
SINGH

Varun 
Bedi(P), advocatevarunbedi@gmail.com

SARAOGI SUPER SALES PVT 
LTD Vs KAMAL KUMAR 
MUNSHI

Varun 
Bedi(P), advocatevarunbedi@gmail.com

ROBOTECH PVT LTD Vs SRS 
INTERNATIONAL SCHOOL

MAHENDRA 
SINGH(P),

mahindrasharmaadvocate@gmail
.com

ROBOTECH PVT LTD Vs FR 
AGNEL SCHOOL

MAHENDRA 
SINGH(P),

mahindrasharmaadvocate@gmail
.com

M/S NICE BOY Vs M/S KALYANA 
MAHA LAXMI SHOPPING MALL

VISHESH 
VERMA(P),
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CS (COMM)/415/2023 9971936388 vandanamk1980@gmail.com 18-08-2023 18-08-2023

CS (COMM)/421/2023 9953541352 guptabhnu19@gmail.com 19-08-2023 19-08-2023

CS (COMM)/418/2023 8285672608 19-08-2023 19-08-2023

CS (COMM)/419/2023 8285672608 19-08-2023 19-08-2023

CS (COMM)/420/2023 8285672608 19-08-2023 19-08-2023

CS (COMM)/422/2023 9711332383 deokanttripathi2@gmail.com 19-08-2023 19-08-2023

CS (COMM)/423/2023 9999777147 21-08-2023 21-08-2023

CS (COMM)/434/2023 Nikita Jain(P),9818033445 amit.tayal23@gmail.com 24-08-2023 24-08-2023

CS (COMM)/433/2023 8810661366 24-08-2023 24-08-2023

CS (COMM)/439/2023 98114695953 28-08-2023 28-08-2023

PRATEEK(P), 11-79640195 21-08-2023 21-08-2023

ARB A (COMM)/1/2023 9643182111 999ansarihashim@gmail.com 10-08-2023 10-08-2023

MISC DJ/597/2023 NITIN TYAGI Vs MCD 9650010743 04-08-2023 04-08-2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara

MUKESH KUMAR ARORA 
PROPRIETER OF M/S VANDANA 
ENTERPRISES Vs M/S S K 
ENTERPRISES THROUGH ITS 
PROPRIETER SK KABIL

ABDUL 
VAHID(P),

PRADEEP FASHION THROUGH 
ITS PROP SH SACHIN GUPTA Vs 
SONU BANSAL

Bhanu 
Gupta(P),

SARAOGI SUPER SALES PVT 
LTD Vs BALVIR KUMAR YADAV

Varun 
Bedi(P), advocatevarunbedi@gmail.com

SARAOGI SUPER SALES PVT 
LTD Vs RAJEEV RANJAN

Varun 
Bedi(P), advocatevarunbedi@gmail.com

SARAOGI SUPER SALES PVT 
LTD Vs NEHA KUMARI

Varun 
Bedi(P), advocatevarunbedi@gmail.com

PUNJAB NATIONAL BANK Vs 
AYAZ AHAMD 
PROPRIETOR OF 
M/S CANTHUS ENTERPRISE

DEOKANT 
TRIPATHI(P),

M/S AGGARWAL MILK CORNER 
Vs M/S NASIRUDDIN MILK 
AGENCY

MOHIT 
BANSAL(P), adv_mohitbansal@yaboo.com

SANJEEV AGGARWAL PROP OF 
M/S P S POLYMERS Vs 
PRASHANT GUPTA PROP OF 
M/S SUNTEX CABLES

PANKAJ JAIN Vs SHAITAN 
SINGH

MANOJ 
KUMAR 
SHUKLA(P), bnwlawfirm@gmail.com

DHERAJ KUMAR Vs RAJU 
KUMAR SHARMA

GAURAV 
SHARMA(P), vashistgourav.07@gmail.com

Execution 
(Comm)/165/2023

AMICO CONSTRUCTIONS PVT 
LTD Vs SAM INDIA ADYARAJ JV office@sethlawchambers.com

MOHD MEHMOOD Vs M/S 
PRATAP FINCON PVT LTD

Lalit 
Kumar(P),

RAJ 
KUMAR(P), mvrc.agencies@gmail.com
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MISC DJ/598/2023 NARENDER KUMAR Vs MCD 9650010743 04-08-2023 04-08-2023

MISC DJ/650/2023 9015505737 24-08-2023 24-08-2023
39

9999906303 25-08-2023 27-04-2023

CS (COMM)/399/2023 9899787372 ABHI.J.RAI@GMAIL.COM 07-08-2023 07-08-2023

CS (COMM)/425/2023 9891146454 21-08-2023 21-08-2023

9958430306 03-08-2023 02-08-2023

8113363080 05-08-2023 04-08-2023

EX/211/2023 9891146454 08-08-2023 08-08-2023

CS (COMM)/408/2023 981 0567556 17-08-2023 17-08-2023

CS (COMM)/398/2023 9810220905 08-08-2023 08-08-2023

MISC DJ/606/2023 9891146454 10-08-2023 10-08-2023

MISC DJ/607/2023 9891146454 10-08-2023 10-08-2023

CS (COMM)/424/2023 INDIAN BANK Vs MS NISHA 9810075779 sanjeevgupta91@gmail.com 21-08-2023 10-08-2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara

RAJ 
KUMAR(P), mvrc.agencies@gmail.com

OXFORD HEALTHCARE INCORP 
THROUGH ITS PROPRIETOR Vs 
KARE PARTNER GROUP INDIA 
PVT LTD THROUGH DIRECTORS

Ankit 
Kumar(P), adv.aankitarya@gmail.com

SH. SURENDER S. 
RATHI

Shahdara

Execution 
(Comm)/172/2023

M/S HDB FINANCIAL SERVICE 
LIMITED Vs SHARD KUMAR 
SHARMA

Amulya 
Upadhyay(P), amulyaupadhyay@gmail.com

ADS SPIRITS PRIVATE LTD Vs 
RAMA OBEROI 
PROPRIETORSHIP FIRM 
THROUGH ITS PROPRIETOR

ABHISHEK 
KR RAI(P),

SHRI AKSHAY JAIN Vs ABHI 
BHILWARA

MOHAMMAD 
BABAR(P), mohdbabaradvogmail- . com

Execution 
(Comm)/159/2023

ACHALA JAIN THROUGH HER 
SPA HOLDER NITISH JAIN Vs 
ABBAS RAJA

RAM 
PRAKASH 
SONI(P), info@rDslegalsolution.com

Execution 
(Comm)/160/2023

PUNJAB AND SIND BANK Vs 
KRISHNA DEVI

GEETA 
SATIJA(P), advocategeetavohra@gmail.com 

WASEEM AHMED Vs 
MOHAMMED SHAMIM AHMED

HIMAL 
AKHTAR(P), mohdbabaradvogmail- . com

BRIJ BIHARI CONCAST PVT LTD 
Through its Director Sh Rajiv 
Agarwal Vs M/s BOBBY STONE 
AND STEEL COMPANY

ASHISH 
CHAUDHARY
(P), ashish@gmail.com

POONAM ARORA Vs SPICE N 
GRILLED FOOD PVT LTD

Manoj 
Kumar(P), arunambuj@gmil.con

NARESH KUMAR CHADHA AND 
ORS Vs VINESH JAIN AND SONS 
HUF THROUGH KARTA VINESH 
KUMAR JAIN

Kamal 
Singh(P), mohdbabaradvogmail- . com

AJIT KUMAR CHADHA Vs 
VINESH JAIN AND SONS HUF 
THROUGH KARTA VINESH 
KUMAR JAIN

Kamal 
Singh(P), mohdbabaradvogmail- . com

SANJEEV 
SHANKAR 
GUPTA(P),
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CS (COMM)/432/2023 9999347367 23-08-2023 11-08-2023

CS (COMM)/443/2023 8285672608 28-08-2023 14-08-2023

9818317222 19-08-2023 19-08-2023

CS (COMM)/444/2023 8285672608 28-08-2023 14-08-2023

CS (COMM)/441/2023 8285672608 28-08-2023 14-08-2023

CS (COMM)/442/2023 8285672608 28-08-2023 14-08-2023

9818317222 23-08-2023 23-08-2023

9818317222 26-08-2023 26-08-2023

CS (COMM)/446/2023 9810599376 29-08-2023 25-08-2023

CS (COMM)/445/2023 9818766900 28-08-2023 28-08-2023
40

CS (COMM)/386/2023 7000041067 03-08-2023 26-07-2023

CS (COMM)/388/2023 9953290147 03-08-2023 25-07-2023

CS (COMM)/389/2023 ADIDAS A G Vs ASHOK KUMAR 981 0481016 04-08-2023 04-08-2023

SH. SURENDER S. 
RATHI

Shahdara

S B  SALES CORPORATION 
THROUGH ITS PARTNER Vs 
NARENDRA GUPTA

Akash 
Gupta(P), salc.salawchambe-:rs@gmail.c0m

SARAOGI SUPER SALES PVT 
LTD Vs ANKUR AGARWAL

Varun 
Bedi(P), advocatevarunbedi@gmail.com 

Execution 
(Comm)/164/2023

PRAGATI MARBLES AND 
GRANITES PVT LTD Vs RAMESH 
CHAND RAM KUMAR SARRAF

DEVENDER 
SINGH(P), devender@gmail.com

SARAOGI SUPER SALES PVT 
LTD Vs MAFIA TRENDS 
LIMITED

Varun 
Bedi(P), advocatevarunbedi@gmail.com 

SARAOGI SUPER SALES PVT 
LTD Vs UMASHANKARPRASAD

Varun 
Bedi(P), advocatevarunbedi@gmail.com 

SARAOGI SUPER SALES PVT 
LTD Vs R K B TEXTILE PVT 
LIMITED

Varun 
Bedi(P), advocatevarunbedi@gmail.com 

Execution 
(Comm)/169/2023

M/S EASY TRIP PLANNERS LTD 
THROUGH ITS AUTHORIZED 
REPRESENTATIVE Vs MR 
LALITENDU PAIKARAY Anuj Jain(P), anujjain@gmail.com

Execution 
(Comm)/171/2023

GURVINDER SINGH Vs MR 
RAJA

ADITYA 
TREHAN(P), anujjain@gmail.com

EASY TRIP PLANNERS 
LIMITEDFORMERLY KNOWN AS 
EASY TRIP PLANNERS PRIVATE 
LIMITED Vs SPHERE 
ENTERTAINMENT PRIVATE 
LIMITED Anuj Jain(P),

CNV 
ASSOCIATES@HOTMAIL.COM

BANK OF INDIA Vs BHARAT 
BASUMATARY

VARUN 
SHARMA(P), va;ru.nsharma@gmail.com

SH. REETESH 
SINGH

Shahdara

PUNJAB NATIONAL BANK Vs 
M/S INAYA TRADERS

SUBHASH 
CHANDRA 
LOCHAKIA(P
),

JYOTI_GAUTAM2010@YAHOO.
COM

SHRI AKHTAR ALI Vs SHYAM 
LAL AGGARWAL

FAIMUDDIN(
P), faim32 L@gmail.com

AASTHA 
SHARMA(P), mail@thelegist.com
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MISC DJ/600/2023 9818189391 05-08-2023 03-08-2023

CS (COMM)/397/2023 9811375940 08-08-2023 07-08-2023

CS (COMM)/396/2023 99999 56333 08-08-2023 04-08-2023

CS (COMM)/402/2023 91 1294575 kavyapackaging17@gmail.com 09-08-2023 08-08-2023

CS (COMM)/401/2023 599779195, 09-08-2023 08-08-2023

CS (COMM)/407/2023 9654419096 sukhvinderg7@gmail.com 16-08-2023 10-08-2023

EX/222/2023 9810068578 dvkumarkrishan@gmai1.com 18-08-2023 17-08-2023

Ex (Comm)/163/2023 9821584944 19-08-2023 16-08-2023

CS (COMM)/426/2023 9899848679 22-08-2023 19-08-2023

CS (COMM)/438/2023 JATIN(P), 9953283177 24-08-2023 21-08-2023

CS (COMM)/437/2023 8285672608 24-08-2023 21-08-2023

CS (COMM)/436/2023 8285672608 24-08-2023 21-08-2023

CS (COMM)/435/2023 8285672608 24-08-2023 21-08-2023

SH. REETESH 
SINGH

Shahdara

VIRENDRA KUMAR AGGARWAL 
Vs B M TECHNO MACHINES Ankur(P),

STATE BANK OF INDIA Vs MR 
KRIPALSINGH RAUTELA

SUBODH 
KUMAR(P),

advsubodhkumarsingh@gmail.co
m

M/S BCL SECURE PREMISES 
PVT LTD Vs M/S LOTUS 
MAINTENANCE SERVICES PVT 
LTD

KAMAL 
KATYAN(P), kamalkatyan@gmail.com 

M/S KAVYA PACKAGING Vs M/S 
VAKRATUND IMPEX PVT LTD

Bharat 
Bhushan(P),

ANMOL FABRIC Vs DESIRE 
OVERSEA PVT LTD

PULKIT 
LUTHRA(P), luthraslawcompany@gmail.com 

PUNJAB AND SIND BANK Vs 
M/S HARI RAM SHARMA

SUBHASH 
CHANDRA 
LOCHAKIA(P
),

FLYING HORSE IMPEX PVT LTD 
Vs DHRUX IMPEX THRU PROP 
SACHIN JAIN

SHIVAM 
BEDI(P),

MS SHRIRAM FINANCE 
LIMITED Vs IQBAL SINGH 
CHHACHHI

VIBHOR 
MATHUR(P), info@arvlawchambers.com

M/S MAHEEKA INDUSTRIES 
LLP Vs M/S CHANDAN 
GARMENTS

SWADESH 
BANSAL(P),M/S OP AND SONS TRADERS 

PVT LTD Vs SH RAJAGOPAL 
JAYACHANDRAN SOLE 
PROPRIETOR OF M/S RV 
FASHION jka.legal@gmail.com 
SARAOGI SUPER SALES PVT 
LTD Vs VIKRAM KUMAR PROP 
KEJRIWAL H/L 
UDAKISHUNGANJ

Varun 
Bedi(P), advocatevanmbedil@.gmail.com 

SARAOGI SUPER SALES PVT 
LTD Vs SAGAR KUMAR JAISWAL

Varun 
Bedi(P), advocatevanmbedil@.gmail.com 

SARAOGI SUPER SALES PVT 
LTD Vs PRAMOD KUMAR 
DUBEY

Varun 
Bedi(P), advocatevanmbedil@.gmail.com 
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Ex (Comm)/170/2023 9871040589 INDOLEXLAW@GMAIL.COM 26-08-2023 08-05-2023

Ex (Comm)/166/2023 ANUJ JAIN 9375274106 22-08-2023 21-08-2023

EX (Comm)/219/2023 9899075614 17-08-2023 16-08-2023
41 CS/COMM/566/2023 9873149270 04.08.2023 03.08.2023

CS/COMM/570/2023 AVADHESH 9810362626

akshakya01@gmail.com

08.08.2023 08.07.2023

CS/COMM/587/2023 BANK OF INDIA VS HUNDI LAL 9811161300 10.08.2023 08.08.2023

CS/COMM/588/2023 9811161300 10.08.2023 08.08.2023

CS/COMM589/2023 AMIT NEGI 8882817042

amitnegi83@gmail.com

11.08.2023 10.08.2023

CS/COMM590/2023

9810243904

11.08.2023 10.08.2023

CS/COMM/592/2023 SBI VS NARENDER SINGH 9999132159 11.08.2023 10.08.2023

CS/COMM/593/2023

9810147174

11.08.2023 10.08.2023

OMP/COMM/85/2023 PREM LATA VS GOPAL GOYAL

9818977551 

11.08.2023 10.08.2023

CS/COMM/597/2023 9891982555 16.08.2023 14.08.2023

SH. REETESH 
SINGH

Shahdara

KOTAK MAHINDRA BANK LTD 
Vs AMIT KUMAR

SUNITA 
SINGH(P),

EASY TRIP PLANNERS Vs 
PADMAVATHI MARKETING ari hanth. travel (min.corn

DHARAMPAL SINGH Vs 
MANPREET CHAUDHARY

ARUN 
SHEORAN arunsheoran l 966(a'!gmail. com

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

North-
West

NAVEEN JAIN VS KASHVI 
JEWELS PVT LTD

HIRA LAL 
DASI

dasi.hiralal@gmail.com
PUNJAB NATIONAL BANK VS 
M/S GAZI INDUSTRIES

VARUN 
KUMAR

adv.varunsharma@gmail.com
BANK OF INDIA VS JITENDER 
KUMAR

VARUN 
KUMAR

adv.varunsharma@gmail.com
SUSHILA TRIKHA VS HONEY 
GOLD RETREATS PVT LTD 

AJAY KOHLI VS SOLAR SMITH 
ENERGY P LTD

ROHIT 
KUMAR 
MODI

rkm_modi@rediffmail.com 
ADAITA 
KUMAR

akroutadvocate@gmail.com
NAV RECORDS PVT LTD VS THE 
ORCHARD MUSIC AND ORS

ISHA 
GANDHI

nkbhardwaj@rkdewanmail.com 
BRIJENDRA 
PRATAP 
SINGH

briiendra.adv79(@gmail.com 
PAVAN KUMAR GUPTA VS SS 
INDUSTRIES

SANDEEP 
BISHT

vkp@vkpandassociates.in



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

41

CS/COMM/596/2023 9990042642

sri.ashu83@gmail.com

18.08.2023 14.08.2023

OMP/COMM87/2023 8130136366 16.08.2023 14.08.2023

CS/COMM/603/2023 9871206484 18.08.2023 16.08.2023

CS/COMM/627/2023 SUNIL SONI

9582911960

29.08.2023 28.08.2023

CS/COMM/628/2023

97I1222478 NOT AVAILABLE

29.08.2023 28.08.2023

CS/COMM/629/2023 ICICI BANK LTD VS RAJ KUMAR

9990290260

29.08.2023 28.08.2023

42 SH.VINOD YADAV CS/COMM/563/2023 PNB Vs. Shiva Destiny Hosiery

9810362626 akshakya01@gmail.com

03.08.23 21.07.23

CS/COMM/564/2023

9899787372

03.08.23 20.07.23

CS/COMM/565/2023 9911108825 03.08.23 24.07.23

CS/COMM/571/2023

9810362626 akshakya01@gmail.com

08.08.23 25.07.23

CS/COMM/572/2023 PNB Vs. A.P.S Plastics

9810362626 akshakya01@gmail.com

08.08.23 25.07.23

CS/COMM/573/2023

8130383143

08.08.23

17.07.23
CS/COMM/574/2023

9811375940

08.08.23

24.07.23

SH. GURDEEP 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL) 

North-
West

CANARA BANK VS RITU 
SINGHAL

ANSHUMAN 
SRIVASTAVA

UNMESH ADARKAR VS SBI 
CARDS & PAYMENTS SERVICE

RITESH 
KHARE

adv.ritesh@gmail.com
PARASMAL SALECHHA VS 
SHAILENDER CHAUHAN

SHRESHTH 
JAIN

shreshth@lawkins.in
M/S P.S.US PAINTS VS OBERAI 
PAINTS AND CHEMICALS

advocatesunilsoni@gmail.com
BANK OF INDIA VS GURU KRIPA 
AUTOMOBILES

SHWETA 
BAKSHI

SHAILENDR
A BABBAR

babbarsandassociatesicici@gmail.
com 

A.K Shakya

Rathmani Jain Vs. P.K Global 
Power P. Ltd.

Abhishek K 
Rai adviceiaw@gmail.com

Ajay Bansal Vs. Tariq Matin sunil Verma

sladvocateoo@gmail.com
PNB Vs. M/s Pavitra Enterprises

A.K Shakya

A.K Shakya

Modern Laminators P. Ltd. Vs. 
Rainflex Food & Confectioners P. 
Ltd. Lalit Pandey lalitpandeyadv@gmail.com

Union Bank Of India Vs. Amit 
Gupta

Subodh Kr. 
Singh

advsubodhkumarsingh@gmail.co
m.com



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

42 SH.VINOD YADAV

CS/COMM/576/2023

7827249904

08.08.23

27.07.23
CS/COMM/577/2023

9810362626 akshakya01@gmail.com

08.08.23

25.07.23
CS/COMM/578/2023

9810362626 akshakya01@gmail.com

08.08.23

25.07.23
CS/COMM/579/2023

9911705832 HIMANSHUSINGH@YAHOO.IN

08.08.23

26.07.23
CS/COMM/598/2023

7011726237 ag.amangupta6497@gmail.com 16.08.23 02.08.23
CS/COMM/599/2023

7011726237 ag.amangupta6497@gmail.com 16.08.23 01.08.23
CS/COMM/601/2023

9810163624 advocatearun23@gmail.com 17.08.23 24.07.23
CS/COMM/602/2023

A.K Rout 9999132159 17.08.23 05.07.23
CS/COMM/612/2023

9213905829 23.08.23 28.05.19
CS/COMM/613/2023

9810072439 23.08.23 02.08.23
CS/COMM/614/2023

8130383143 23.08.23 09.08.23
43 NORTH

CS (COMM)/436/2023 03.08.2023

SBI Vs. Mrs. Lalita Kanwar 
Sunil 
Sehrawat 

DELHILAWYERS76@YAHOO.C
O.IN

PNB Vs. M/s Poonam Enterprises. A.K Shakya

PNB Vs. M/s B.S Planet & Ors.. A.K Shakya

Canara Bank Vs. Vishal Tyagi
Himanshu 
Singh

Zodley Pharmaceuticals P. Ltd. Vs. 
Yodley Life Sciences P. Ltd. Aman Gupta

Daksh Pharmaceuticals P. Ltd. Vs. 
Vibdrugs Bio Sciences Aman Gupta

Transafe Services Ltd. Vs. Pooja 
Logistics (P) Ltd.

Arun 
Aggarwal 

SBI Vs. Ms. Smriti
AKROUTADOVCATE@GMAIL.C
OM

ICICI Bank Ltd. Vs. Hakim 
Hussain

Manish 
Dewan manish@klfindia.com

Axis Bank Ltd. Vs. Kapil Kr. Dharam Dev dladevlawassocates@gmail.com

Modern Laminators P. Ltd. Vs. 
Surmount Agro Foods P. Ltd. Lalit Pandey lalitpandeyadv@gmail.com

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

MANISH MANGLA FLAVOURS P 
LTD Vs RANJAN MITTAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

43 NORTH

CS (COMM)/439/2023 03.08.2023

CS (COMM)/440/2023 03.08.2023

03.08.2023

CS (COMM)/441/2023 03.08.2023

CS (COMM)/442/2023 CANARA BANK Vs NEERU GARG 03.08.2023

CS (COMM)/443/2023 CANARA BANK Vs DEEPALI RAI 03.08.2023

CS (COMM)/438/2023 03.08.2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

ICICI BANK LTD Vs JYOTI 
VERMA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

DARSHAN KUMAR LUTHRA Vs 
ANKIT AGGARWAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/307/2023

AXIS BANK LIMITED Vs 
RAJENDER SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

CANARA BANK Vs NADEEM 
KHAN

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

AMIT CHAKRABORTY Vs S S 
TOMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

43 NORTH

CS (COMM)/453/2023 09-08-2023

CS (COMM)/458/2023 14.08.2023

CS (COMM)/457/2023 14.08.2023

CS (COMM)/456/2023 14.08.2023

ICICI BANK LTD Vs PARDEEP 18.08.2023

CS (COMM)/464/2023 18.08.2023

22.08.2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

CANARA BANK Vs BENU FOOD 
PRODUCTS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

AVICHAL ARORA Vs KAY 
INTRNATIONAL LIMITED

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs 
VIJAY CHUGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs 
M/S RAM KARAN DHARAM PAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/316/2023

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs 
SMT CHINTAMANI PROP OF 
SHADA SHIV PRINTERS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/322/2023

AU SMALL FINANCE BANK LTD 
Vs JATINDER SINGH

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

43 NORTH

22.08.2023

22.08.2023

CS (COMM)/470/2023 22.08.2023

CS (COMM)/471/2023 22.08.2023

22.08.2023

CS (COMM)/479/2023 28.08.2023

CS (COMM)/478/2023 28.08.2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

Execution 
(Comm)/321/2023

AU SMALL FINANCE BANK LTD 
Vs PARAM HANS YADAV

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/320/2023

AU SMALL FINANCE BANK LTD 
Vs RAJESH KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

MR BHIM SAIN Vs MS SHREYA 
SEHGAL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs 
UJJWAL JAIN

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/323/2023

M/S GAMBIT LEASING AND 
FINANCE PVT LTD Vs SOARAV

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ROOP KAMAL AGGARWAL 
PROPRIETOR OF RISHI 
TRADING CO Vs HILLSFOOD 
AGRO BEVERAGES PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

VINAYAK FUELS REGISTERED 
PARTNERSHIP FIRM THROUGH 
ITS PARTNERS Vs SYNDICATE 
CARRIERS A PARTNERSHIP 
CARRIERS THROUGH ITS 
PARTNERS

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

43 NORTH

CS (COMM)/477/2023 28.08.2023

CS (COMM)/481/2023 29.08.2023

CS (COMM)/482/2023 29.08.2023

CS (COMM)/488/2023 29.08.2023

29.08.2023

CS (COMM)/483/2023 29.08.2023

CS (COMM)/484/2023 29.08.2023

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

STATE BANK OF INDIA Vs 
BANWARI LAL SWAMI

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/S HEXYON ENGINEERS Vs 
BNT MOTORS PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

INSECTICIDE  INDIA 
LTDTHROUGH SHRI RAM 
KISHAN Vs MR HAZARIMAL 
JHANGU PROP

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

ICICI BANK LTD Vs RITU 
BHALLA

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

Execution 
(Comm)/331/2023

M/S SBI CARDS AND PAYMENT 
SERVICE LTD Vs RAJESH 
KUMAR

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs 
SANGEETA ANANDPROP OF 
MAHALAXMI ENTERPRISES

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

PUNJAB NATIONAL BANK Vs 
SMT PAVITRA RANIPROP OF 
ADVENTURE SUPER ZONE

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT MENTIONED AS SINGLE 
PAGE IS RECIEVED THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

43 NORTH

CS (COMM)/485/2023 29.08.2023

CS (COMM)/486/2023 29.08.2023

CS (COMM)/487/2023 29.08.2023
44

CS COMM 368/2023 9868362369

libreadv73@gmail.com

07/08/23 02/08/23

CS COMM 372/2023 9810072439 08/08/23 07/08/23

CS COMM 373/2023 ICICI BANK VS PARAG GUPTA 9818030800 08/08/23 05/08/23

CS COMM 384/20023 9810111876 16/08/23 11/08/23

CS COMM 385/2023 UBI VS LAXMI GUPTA SH S SOOD 9811786067 16/08/23 14/08/23

CS COMM 386/2023 CANARA BANK VS RANU TYAGI 9711275697 16/08/23 15/08/23

CS COMM 389/2023 9891273738 17/08/23 16/08/23

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE

GURSONS TECHNOLOGIES PVT 
LTD Vs R K TRADERS

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

JS HOSPITALITY SERVICES 
PVCT LTD Vs CSK 
HOSPOITALITY SERVICES PVT 
LTD

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

M/S DELHI TEST HOUSE 
THROUGH ITS A R SH ANJANI 
SINGH Vs CENTRAL PUBLIC 
WORKS DEPARTMENT 
THROUGH ASSISTANT 
ENGINEER

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West M/S ARA DISTRIBUTION PVT 

LTD VS M/S FLOW COOL PVT 
LTD

SH RAJEEV 
KUMAR

AXIS BANK VS I T 
DISTRIBUTION

SH DHARAM 
DEV

dladevlaassociates@gmail.com

SH DEEPAK 
KAUSHIK

induslegalia@gmail.com

ANJU GARG VS SANWRAY PVT 
LTD

SH SANDEEP 
GUPTA UMASHANDEEP1964@GMAIL.

CO,

mssoodadvocate@gmai.com

ESHU 
CHOUDHARY

eshuadvocate@gmail.com

BANK OF MAHARASHTRA VS 
ARUN GUPTA

SH PRAVEEN 
KUMAR ADVPKRAJPUT2012@GMAIL.C

OM



Court District Case No. Advocate Advocate email id Date of e-filingS.No Petitioner Name VS Respondent 
Name

Advocate 
Mobile 
Number

Date of 
Registration

44

CS COMM 391/2023 9871704611 19/08/23 16/08/23

CS COMM 406/2023 9711222478

shweta.bakshi04@gmail.com

28/08/23 22/08/23

CS COMM 400/2023 8800892099

NOT GIVEN

28/08/23 22/08/23

CS COMM 401/2023 UBI VS M/S AAVYA GENERAL 8800892099

NOT GIVEN

28/08/23 22/08/23

CS COMM 402/2023 8570055155 28/08/23 22/08/23

CS COMM 403/2023 ICICI BANK VS AAFTAB NOT GIVEN

NOT GIVEN

28/08/23 26/08/23

CS COMM 404/2023 NOT GIVEN

NOT GIVEN

28/08/23 24/08/23

CS COMM 405/2023 SH KUMAR 9213905829 28/08/23 24/08/23

OMP COMM 54/2023 9818324703 19/08/23 17/08/23

OMP COMM 55/2023 8595396748

NOT GIVEN

28/08/23 22/08/23

MISC 419/2023 9958207423 05/08/23 01/08/23

MISC 452/2023 MOHIT VS HANSRAJ ASIJA NOT GIVEN

arvindkumar253@yahoo.com

22/08/23 18//08/23

MISC 455/2023 NOT GIVEN

NOT GIVEN

24/08/23 22/08/23

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

LIC HOUSING VS MANISH 
MITAL

SH 
VISHWENDR
A VERMA

verma.vishwendra@yahoo.com

BANK OF BARODA VS VIKAS 
GUPTA

SH AMIT 
KUMAR

UBI VS M/S LAXMI 
ENTERPRISES

SH SANDEEP 
DHARIWAL

SH SANDEEP 
DHARIWAL

DYNAMIC AIR VS PROGRESSIVE 
EXIM

SH ASHISH 
KUMAR 
DABAS

ashish.jurist@gmail.com

SH ALOK 
KUMAR

M/S NOVOCHEM 
ENGINEERING VS ORION 
CHEMICAL

SH 
RANDHEER 
KUMAR 
SINHA

ICICI BANK VS M/S MOTHER,S 
PRIDE

manish@klfindia.com

NAV SANSAD VIHAR VS HADISO 
CONSTRUCTION

SH SOAYIB 
QURESHI

soayib@pslchambers.com

NAFE SINGH VS AAR-KEY 
FINLEASE

SH N K 
SINHA

NEERAJ JEWELLERS VS 
HARVINDER SINGH

CHARU 
SACHDEVA

charusachdev@gmail.com

SH ARVIND 
KUMAR

CANARA BANK VS RAMESH 
BABU GUPTA

SH R B 
PANDEY
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MISC 456/2023 CANARA BANK VS RAJ KUMAR NOT GIVEN

NOT GIVEN

24/08/23 22/08/23

MISC 457/2023 NOT GIVEN

NOT GIVEN

24/08/23 22/08/23

MISC 468/2023 9631082831

NOT GIVEN

28/08/23 26/08/23

MISC 469/2023 9631082831

NOT GIVEN

28/08/23 26/08/23

MISC 470/2023 9899394509 28/08/23 17/08/23

MISC 471/2023 NOT GIVEN

NOT GIVEN

28/08/23 21/08/23

MISC 472/2023 CANARA BANK VS SUNITA NOT GIVEN NOT GIVEN

NOT GIVEN

28/08/23 21/08/23

MISC 473/2023 9136273395

NOT GIVEN

28/08/23 26/08/23

EX. COMM. 434/2023 9818331923 08.08.2023 05.08.2023

Ex.  COMM. 454/2023 9910345439 28.08.2023 28.08.2023

EX. COMM. 451/2023 9810084594 22.08.2023 18.08.2023

EX. COMM. 452/2023 9711173901 22.08.2023 19.08.2023

EX. COMM. 453/2023 9810084594 22.08.2023 18.08.2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

South-
West

SH R B 
PANDEY

M/S CAROFY HEALTH VS M/S 
AAKASH HEALTH

SH R B 
PANDEY

B2B HOSPITALITY VS TIRUPATI 
HOMES

SH NISHANT 
VERMA

B2B HOSPITALITY VS TIRUPATI 
HOMES

SH NISHANT 
VERMA

UNION BANK VS B N 
GARMENTS

SH RAJIV 
KUMAR

rajivpathakadvocate@gmail.com

COLLECCANT DIGITAL VS 
MOBIGOSSIP INFOTECH

SH VIKAS 
BHARADWAJ

M/S ABHISHEK ENTER. VS CY 
FOOTWEAR

SH GANESH 
MISHRA

BOMBAY MERCANTILE 
COOPERATIVE BANK VS M/S 
SALWAN NIRYAAT & ORS.

MOHD. 
FUZAIL 
KHAN

lawyermfk@gmail.com

SBI CARDS AND PAYMENTS 
SERVICES VS DURGESH CHAND

PATHAK & 
ASSOCIATES

subodhpathaklegal@gmail.com

KOTAK MAHINDRA BANK VS 
TEJENDER BHUSHAN

SUMIT 
MEHTA

team@rudralawfirm.com

KOTAK MAHINDRA BANK VS 
SHIRIN CHOURASIYA

CHARU 
SACHDEVA

charusachdev@gmail.com

KOTAK MAHINDRA  BANK VS 
ANUBHA SINGH

SUMIT 
MEHTA

team@rudralawfirm.com
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CS (COMM)/399/2023 9910721966 28-08-2023 18/08/2023

CS (COMM)/395/2023 ICICI BANK Vs VED PRAKASH 9818280772 25-08-2023 18-08-2023

CS (COMM)/396/2023 9971336611 25-08-2023 19-08-2023

CS (COMM)/397/2023 9971336611 25-08-2023 19-08-2023

OMP (I)(COMM.)/112/2023 7838407692 14-08-2023 02-08-2023

CS (COMM)/383/2023 9999330725

delhilawyers76@yahoo.co.in

14-08-2023 03-08-2023

9810508115 14-08-2023 11-08-2023

9811138361

advalokshankar10@gmail.com

14-08-2023 24-07-2023

9810508115 14-08-2023 18-07-2023

9810508115 14-08-2023 18-07-2023

9910345439 14-08-2023 13-07-2023

9910345439 14-08-2023 10-07-2023

8059777501 14-08-2023 08-07-2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West INDIAN OVERSEAS BANK Vs 

M/S. K KRISHNAMURTHY 
SOUTH INDIAN CATERERS.

Ms. Rupam 
Kumari

rka.advocates@gmail.com

Ms. CHETNA 
BHALLA

punitbhalla@gmail.com

STATE BANK OF INDIA TH. MR. 
VIKAS Vs PREM PRAKASH

Sh. VAIBHAV 
YADAV

vaibhav.yadav@hotmail.com

STATE BANK OF INDIA TH. MR. 
VIKAS Vs PRIYANKA OJHA

Sh. VAIBHAV 
YADAV

vaibhav.yadav@hotmail.comNEXT LEVEL CONTRACTORS 
THROUGH ITS SPA HOLDER SH 
VENKATESH NARSAYYA YADAV 
Vs NEW INDIA INFRA 
BUILDTECH LIMITED 
THROUGH ITS AUTHORIZED 
REPRESENTATIVE

Sh. AVNEESH 
MISHRA advocate.mishraassociates@gmail

.com

STATE BANK OF INDIA Vs ARUN 
KUMAR PAL PROP. OF M/S PALI 
TRADERS

Sh. SUNIL 
SEHRAWAT

Execution 
(Comm.)/437/2023

SBI CARDS AND PAYMENT 
SERVICE LIMITED Vs SANJEEV 
KUMAR

Sh. SANJAY 
KUMAR 
SINGH LAEGUMASSOCIATES@GMAIL.

COM

Execution 
(Comm.)/438/2023

M/S BAJAJ FINANCE LTD. Vs 
MANOJ VERMA

Sh. Alok 
Shankar

Execution 
(Comm.)/439/2023

SBI CARDS AND PAYMENT 
SERVICE LIMITED Vs BAJINDER 
KUMAR

Sh. SANJAY 
KUMAR 
SINGH LAEGUMASSOCIATES@GMAIL.

COM

Execution 
(Comm.)/440/2023

SBI CARDS AND PAYMENT 
SERVICE LIMITED Vs LEKH RAJ

Sh. SANJAY 
KUMAR 
SINGH LAEGUMASSOCIATES@GMAIL.

COM

Execution 
(Comm.)/441/2023

SBI CARDS AND PAYMENTS 
SERVICES LIMITED Vs 
SARTHAK NAGPAL

Ms. KIRTY 
AGARWAL SUBODHPATHAKLEGAL@GMA

IL COM

Execution 
(Comm.)/442/2023

SBI CARDS AND PAYMENTS 
SERVICES LIMITED Vs SALIM 
AKHTAR

Ms. KIRTY 
AGARWAL SUBODHPATHAKLEGAL@GMA

IL COM

Execution 
(Comm.)/443/2023

M/S SHRIRAM TRANSPORT 
FINANCE COMPANY LTD Vs 
BALWAN SINGH

Sh. Prabhat 
Kumar

sili.prabhatfogmail.com
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8059777501 14-08-2023 08-07-2023

8059777501 14-08-2023 08-07-2023

9810508115 14-08-2023 08/07/2023

8059777501 14-08-2023 07/07/2023

8059777501 14-08-2023 06/07/2023

9910345439 14-08-2023 03-07-2023

9811770164 11-08-2023 27/07/2023

9911371736 11-08-2023 10/08/2023

OMP (COMM.)/52/2023 9910345439 09/08/2023 05-08-2023

OMP (COMM.)/53/2023 Ms. RITU 8527563991

rituk1915@gmail.com

09-08-2023 01-07-2023

CS (COMM)/377/2023 Ms. RICHA 9911645882

richakadam2012@gmail.com

09-08-2023 08-08-2023

CS (COMM)/380/2023 9899408055

harshbahal27@gmail.com

09-08-2023 13/07/2023

CS (COMM)/374/2023 9599693082

anilsharma492@gmail.com,M

08-08-2023 07/08/2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West

Execution 
(Comm.)/444/2023

M/S SHRIRAM TRANSPORT 
FINANCE COMPANY LTD Vs 
KAMAL AGGARWAL

Sh. Prabhat 
Kumar

sili.prabhatfogmail.com

Execution 
(Comm.)/445/2023

M/S SHRIRAM TRANSPORT 
FINANCE COMPANY LTD Vs 
MUNNA THAKUR

Sh. Prabhat 
Kumar

sili.prabhatfogmail.com

Execution 
(Comm.)/446/2023

SBI CARDS AND PAYMENT 
SERVICE LIMITED Vs SHIVRAM

Sh. SANJAY 
KUMAR 
SINGH LAEGUMASSOCIATES@GMAIL.

COM

Execution 
(Comm.)/447/2023

M/S SHRIRAM TRANSPORT 
FINANCE COMPANY LTD Vs 
MURLIWALA TRANSPORT 
SERVICES

Sh. Prabhat 
Kumar

sili.prabhatfogmail.com

Execution 
(Comm.)/448/2023

M/S SHRIRAM TRANSPORT 
FINANCE COMPANY LTD Vs 
RAJENDER

Sh. Prabhat 
Kumar

sili.prabhatfogmail.com

Execution 
(Comm.)/449/2023

SBI CARDS AND PAYMENTS 
SERVICES LIMITED Vs ANIL 
KUNDU

KIRTY 
AGARWAL SUBODHPATHAKLEGAL@GMA

IL COM

Execution 
(Comm.)/435/2023

SURINDER PAL SINGH Vs 
PRIME PROPERTY REALTY AND 
ORS

Sh. VIVEK 
AGGARWAL

info@aalawcorp.com

Execution 
(Comm.)/436/2023

HADISO CONSTRUCTIONS PVT 
LTD Vs NAV SANSAD VIHAR CO 
OPERATIVE GROUP HOUSING 
SOCIETY LIMITED

Sh. BIPIN KR 
PRABHAT

prabhatbipin@gmail.com

RUBAL SHARMA Vs SHRI RAM 
TRANSPORT FINANCE 
COMPANY LIMITED

Sh. Anurag 
parsad SUBODHPATHAKLEGAL@GMA

IL COM

GULMOHAR TRADING Vs HDFC 
BANK LTD
COMFORT CARE SYSTEMS PVT. 
LTD THROUGH ITS DIRECTOR 
YOGESH KUMAR MALHOTRA Vs 
STUP DESIGN FORUM 
THROUGH ITS 
DIRECTORS/PARTNERS
AS TRADERS Vs GOPAL 
AGENCIES

Sh. HARSH 
BAHL

MAHAWAR STEEL TRADERS Vs 
SUPER ELECTRONICS

Sh. HARSHIT 
SHARMA
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CS (COMM)/369/2023 9968076150

rakeshsinha24@gmail.com

07-08-2023 13/07/2023

CS (COMM)/367/2023 9810489776

ayubadv71@gmail.com

05-08-2023 01/08/2023

9319212148 05/08/2023 01/08/2023

9319212148 05/08/2023 31-07-2023

CS (COMM)/363/2023 8860166368 04-08-2023 03-08-2023

CS (COMM)/364/2023 9811317311 04-08-2023 19-07-2023

CS (COMM)/365/2023 9811317311 04-08-2023 18/07/2023

CS (COMM)/366/2023 9716506720 04-08-2023 02/08/2023

CS (COMM)/360/2023 9811317311 02/08/2023 18/07/2023

CS (COMM)/361/2023 9818030800 02-08-2023 31/07/2023

9990659331 02-08-2023 26-07-2023

46

EX. COMM 417/2023 9871756019 01.08.2023 27.07.2023

EX. COMM 418/2023 VIKAS DEEP 7838963403

LAWVIKAS99@GMAIL.COM

01.08.2023 26.07.2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02

South-
West

UNION BANK OF INDIA 
THROUGH ITS BRANCH 
MANAGER Vs AMLTO 
PROJECTS (OPC) PRIVATE 
LIMITED

Sh. AMBUJ 
KUMAR 
TIWARI

M/S SCANWELL LOGISTIC PVT 
LIMITED Vs M/S LSLS 
LOGISTIKS PVT LTD

Sh. MOHD. 
AYUB KHAN

Execution 
(Comm.)/430/2023

MONEYWISE FINANCIAL 
SERVICES PRIVATE LIMITED 
THROUGH ITS AUTHORISED 
REPRESENTATIVE Vs GAJRAJ 
FLOUR MILL

Sh. MEHVISH 
KHAN

khanmehvish@gmail.com

Execution 
(Comm.)/431/2023

MONEYWISE FINANCIAL 
SERVICE PVT. LTD. THROUGH 
ITS AUTHORISED 
REPRESENTATIVE Vs 
WALKTONE TECHNOLOGIES

Sh. MEHVISH 
KHAN

khanmehvish@gmail.com

SH. YASHPAL GERA Vs SMYT. 
MANISHA

Sh.SHEKHAR 
NANAVATY SHEKHARNANVATY@GMAIL.C

OM

STATE BANK OF INDIA Vs RANA 
PRATAP

Sh. Arvind 
Gupta

advocatearvindgupta@gmail.com

STATE BANK OF INDIA Vs 
EHSAN AKRAM

Sh. Arvind 
Gupta

advocatearvindgupta@gmail.com

INDOLOG LOGISTICS PVT LTD 
Vs M/s AURA INTERNATIONAL 
INC

Sh Gaurav 
Gupta

gauravmirchia@gmail.com

STATE BANK OF INDIA Vs 
RADHEY

Sh. Arvind 
Gupta

advocatearvindgupta@gmail.com

ICICI BANK Vs JALAJ KUMAR 
ANUPAM

Sh. 
PRASHANT 
KUMAR

induslegalia@gmail.com

Execution 
(Comm.)/429/2023

FINTREE FINANCE PVT LTD Vs 
AMAN ELECTRONICS

SH. AMIT 
KUMAR 
SINHA

kmpspartner@gmail.com
SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West AARYAVRAT PRODUCTS INDIA 

PVT. LTD. V/S SURBHI 
CREATION

AKHILESH 
TEJPAL AKHILESHTEJPAL@GMAIL.CO

M

M/S AAR KAY FINLEASE PVT 
LTD. V/S MOHD RIZWAN
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EX. COMM 419/2023 9810959263 01.08.2023 24.07.2023

EX. COMM 420/2023 S. K PATHAK 9910345439 01.08.2023 10.07.2023

EX. COMM 421/2023 S. K PATHAK 9910345439 01.08.2023 10.07.2023

EX. COMM 422/2023 S. K PATHAK 9910345439 01.08.2023 10.07.2023

EX. COMM 423/2023 9213142242 01.08.2023 08.07.2023

EX. COMM 424/2023 9811311360 01.08.2023 04.07.2023

EX. COMM 425/2023 S. K PATHAK 9910345439 01.08.2023 03.07.2023

EX. COMM 426/2023 8285002845 01.08.2023 03.07.2023

EX. COMM 427/2023 S. K PATHAK 9910345439 01.08.2023 03.07.2023

EX. COMM 428/2023 9811252038 01.08.2023 01.07.2023

CS COMM 353/2023 9810171302

VISHALGARG777@GMAIL.COM

01.08.2023 27.07.2023

CS COMM 354/2023 ICICI BANK V/S AVHISHEK A 9818030800

INDUSLEGALIA@GMAIL.COM

01.08.2023 26.07.2023

CS COMM 355/2023 8588826768

MPCHAVDHARY@GMAIL.COM

01.08.2023 31.07.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

DAMORARAN HARI V/S M/S 
SUNPACK INDUSTRIES

PRAMOD 
SHRIVASTAV
A PSHRIVASTAVAADVOCATE@G

MAIL.COM

SBI CARDS AND PAYMENT 
LIMITED V/S ASHISH 
SRIVASTAVA SUBODHPATHAKLEGAL@GMA

IL.COM

SBI CARDS AND PAYMENTS 
SERVICES LTD. V/S JAI CHOPRA SUBODHPATHAKLEGAL@GMA

IL.COM

SBI CARDS AND PAYMENTS 
SERVICES LTD. V/S JAI CHOPRA SUBODHPATHAKLEGAL@GMA

IL.COM

A V SMALL FINANCE BANK LTD. 
V/S NIRAJ KUMAR ABID AHMAD

ABIDAHMADADVOCATE@GMA
IL.COM

HDFC BANK LIMITED V/S 
RATAN LAL PRAJAPATI

NAVDEEP 
SINGH ADVNAVDEEP1963@YAHOO.C

OM

SBI CARDS AND PAYMENTS 
SERVICES LTD. V/S VIKAS SUBODHPATHAKLEGAL@GMA

IL.COM

HDFC BANK LTD. V/S 
PUSHPENDRA UMAR GUPTA

SANJEEV 
PATHAK LITIGATION@SRCSLEGAL.CO

M

SBI CARDS AND PAYMENTS 
SERVICES LTD. V/S KULDEEP 
SINGH SUBODHPATHAKLEGAL@GMA

IL.COM

M/S CHOLAMANDALAM 
INVESTMENT ANR FINANCE CO 
LTD. V/S BALDEV RAJ SHARMA

RAI 
SHANKAR 
GARG ADVOCATERSGARG@GMAIL.C

OM

M/S R.S SERVICES SOLUTION 
PVT. LTD. V/S M/S MAXIS 
MOTORS PVT LTD.

VISHAL 
GARG

DEEPAK 
KAUSHIK

SHREYA ENTERPRISES V/S 
MANVEER SINGH

M. P 
CHAUDHARY
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CS COMM 356/2023 9711179205 01.08.2023 20.07.2023

CS COMM 357/2023 9811317311 01.08.2023 19.07.2023

CS COMM 358/2023 9811786667 01.08.2023 05.07.2023

CS COMM 370/2023 8447435082 07.08.2023 04.08.2023

CS COMM 375/2023 9873245548 09.08.2023 08.08.2023

CS COMM 378/2023 7011811261 09.08.2023 09.08.2023

CS COMM 379/2023 9444446565 09.08.2023 08.08.2023

EX. COMM 432/2023 9555333330 08.08.2023 04.08.2023

EX. COMM 433/2023 9871040589

INDOLEXLAWA@GMAIL.COM

08.08.2023 02.08.2023

CS COMM 381/2023 9350906007 10.08.2023 09.08.2023

CS COMM 382/2023 RICHA 9911645882 11.08.2023 10.08.2023

EX. COMM 450/2023 9873245548 14.08.2023 11.08.2023

CS COMM 387/2023 9811786067 16.08.2023 01.04.2023

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

ICICI BANK LIMITED V/S N. K 
AND COMPANY

USHA SINGH 
& ASSOCITES USHASINGHANDASSOCIATES

@GMAIL.COM

STATE BANK OF INDIA V/S 
DEVKI

ARVIND 
GUPTA ADVOCATEARVINDGUPTA@G

MAIL.COM

UNION BANK OF INDIA V/S 
QUICK SERVICES

M.S SOOD & 
ASSOCIATES MSSOODADVOCATE@GMAIL.C

OM

M/S FLEX BOOM ONLINE HUB 
V/S KALRA IMPEX PVT LTD.

SUSHANT 
TRIPATHI SUSHANTTRIPATHI@GMAIL.C

OM

CANARA BANK V/S MUKESH 
SHARMA

SUMIT 
VIRMANI SUMIT.VIRMANI2@GMAIL.CO

M

ANAND PRAKASH SAHU V/S 
DELHI INFRATER LTD. & ANR.

BHARAT 
SINGH LEAGLFIGHTERS16@GMAIL.C

OM

VIJAY SINGH V/S M/S AID INN 
AND ORS.

SSAMEER 
SIDHARR SANEER.SIDHAR@METROPOLI

TANLEGAL.IN

PAWAN GOYAL V/S KULJEET 
SINGH

VIKAS 
SHARMA

ICICI BANK V/S DEEPAK 
KUMAR GOYAL

AMRINDRA 
KUMAR

M/S SPORTSARM PVT LTD. V/S 
M/S AADYA SPORTS

RANDHIR 
SINGH 
KALKAL RANDHIRKALKAL@YAHOO.CO

.IN

CONFORT CARE SYSTEMS PV. 
LTD. V/S STUP CONSULTANTS 
PVT LTD. RICHAKADAM2012@GMAIL.CO

M

CANARA BANK V/S M/S AMIT 
DIESEL SERVICE

SUMIT 
VIRMANI SUMIT.VIRMANI2@GMAIL.CO

M

UNION BANK OF INDIA V/S 
RAJESH KUMAR

 MS. SOOD 
ASSOCIATES MSSOODADVOCATE@GMAIL.C

OM
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CS COMM 388/2023 ICICI BANK LTD. V/S SUNNY 9810076766 16.08.2023 11.08.2023

MISC/DJ/ADJ 445/2023 M. S MAINI 9811203766 16.08.2023 16.08.2023

CS COMM 390/2023 9871704611 18.08.2023 17.08.2023

CS COMM 393/2023 SBI V/S ABHISHEK SAXENA 9971336611 121.08.2023 18.08.2023

CS COMM 407/2023 9971061063 28.08.2023 28.08.2023

CS COMM 408/2023 ICICI BANK V/S SHIV KUMAR 9911000126

ALOK.ADV2001@GMAIL.COM

28.08.2023 26.08.2023

CS COMM 409/2023 9051112233

LEXISDELHI@GMAIL.COM

28.08.2023 25.08.2023

CS COMM 410/2023 8010005212 28.08.2023 25.08.2023

CS COMM 411/2023 9811898399

MANISH@KLFINDIA.COM

28.08.2023 17.08.2023

EX. COMM 455/2023 9990607480

THEVIDHI@GMAIL.COM

28.08.2023 28.08.2023

EX. COMM 456/2023 9871434320

RBP5370@YAHOO.COM

28.08.2023 24.08.2023

EX. COMM 457/2023 9871434320

RBP5370@YAHOO.COM

28.08.2023 24.08.2023

Total 1108

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

South-
West

BABBAR & 
ASSOCIATES BABBARSANDASSOCIATESICIC

I@GMAIL.COM

KULJIT SINGH V/S PAWAN 
GOYAL

LIC HOUSING FINANCE V/S 
AMIT HANS

VISHWENDR
A VERMA VERMA.VISHWENDRA@YAHO

O.CO.IN

VAIBHAV 
YADAV VAIBHAV.YADAV@HOTMAIL.C

OM

OM TOURIST TAXI SERVICE V/S 
ESSEL INFRA PROJECTS 
LIMITED

MUKESSH 
KUMAR 
SINHA MUKESH 

SINHA.ADV@GMAIL.COM

ALOK 
KUMAR

FM ENTERPRISES V/S CHARAN 
PADUKAR

DR. ANUPAM 
KUMAR 
MISHRA

Media 24* 7 V/S M/S GRACE 
INDIA SPORTS PVT LTD.

ARVIND 
VASHISHTH
A INFO@LEXAVAPARTNERS.CO

M

ICICI BANK V/S SIDHARTHA 
ROY

SATISH 
KUMAR

LE MEUBLE OFFICE TECH PVT. 
LTD. V/S ABDIEL AIRCON

SANJAY 
ANIHOTRI

CANARA BANK V/S UPDESH 
KUMAR SHARMA

RAM 
BHUSHAN 
PANDEY

CANAARA BANK V/S M/S 
TARUN LIGHT

RAM 
BHUSHAN 
PANDEY
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